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LOK SABHA DEBATES

LOK SABHA

Tuesday, April 24, 2012/Vaisakha 4, 1934 (Saka)

The Lok Sabha met at Eleven of the Clock.

[Mapam Speaker in the Chairl
[English]

WELCOME TO PARLIAMENTARY DELEGATION
FROM FINLAND

MADAM SPEAKER: Hon. Members, at the outset, |
have to make an announcement.

On my own behalf and on behalf of the hon. Members
of the House, | have great pleasure in welcoming His
Excellency, Mr. Eero Heinaluoma, Speaker of the Parliament
of Finland and the members of the Parliamentary
Delegation from Finland, who are on a visit to India as
our honoured guests.

They arrived in India on Monday, 23rd April 2012. They
are now seated in the Special Box. We wish them a happy
and fruitful stay in our country. Through them we convey
our greetings and best wishes to His Excellency the
President, the Parliament, the Government and the Friendly
people of Finland.

11.02 hrs.
OBITUARY REFERENCES
[English]

MADAM SPEAKER: Hon. Members, | have to inform
the House of the sad demise of two of our former
~colleagues, Shri Dinesh Pratap Singh and Shri N.K.P.
Salve.

Shri Dinesh Pratap Singh was a Member of the First

and Second Lok Sabhas from 1952 to 1962 representing
the Bahraich (East) and Gonda Parliamentary

Constituencies of Uttar Pradesh respectively.

Shri Dinesh Pratap Singh took keen interest in social
upliftment of the weaker sections of the society and worked
tirelessly for the spread of Khadi. He was founder of

various educational and other social institutions.

Shri Dinesh Pratap Singh passed away on
17 February, 2012 at the age of 85 at Lucknow.

Shri N.K.P. Salve was a Member of the Fourth and
Fifth Lok Sabhas from 1967 to 1977 representing the Betul
Parliamentary Constituency of Madhya Pradesh. He was
also a Member of Rajya Sabha for four consecutive terms
from 1978 to 2002.

A distinguished Parliamentarian, Shri Salve served as
a member and Chairmen of various Parliamentary
Committees. Shri Salve was Minister of State for
Information and Broadcasting from 1982 to 1983; Minister
of State (Independent Charge) in the Ministry of Steel and
Mines from 1383 to 1984; Minister of State for Parliamentary
Affairs during 1984 and Minister of Power from January
1993 to May 1996 in the Union Cabinet. He also served
as Chairman, Ninth Finance Commission with Cabinet

rank.

Shri Salve was actively associated with - Cricket
administration for several years. He served as President,
Board of Cricket for Cricket in India and Chairman, Asian
Cricket Council. The prestigious Challenger Trophy of India
was named after him.

A widely-traveled person, Shri Salve was a member
of the Indian delegation to the International Convention of

" “Peace in Ocean” held in Malta in 1970.

Shri N.K.P. Salve passed away on 1 April 2012 at the
age of 90 in Delhi.

We deeply mourn the loss of our friends and | am sure
the House would join me in conveying our condolences

to the bereaved families.



3 Obituary References
The House may now stand in silence for a short while as
a mark of respect to the memory of the departed.
11.03 hrs.

The Members then stood in silence for a
short while.

...(Interruptions)

[English]

SHRI BASU DEB ACHARIA (Bankura): Madam, | have
given a notice to suspend the Question Hour.
...(Interruptions)

MADAM SPEAKER: | have received it. | wiﬂ allow you
in the "Zero Hour’.

...(Interruptions)

MADAM SPEAKER: The notices for adjournment
motions are rejected.

...(Interruptions)

MADAM SPEAKER: | have rejected your notice for
adjournment motion. | will allow you to speak in the ‘Zero
Hour'.

...(Interruptions)

MADAM SPEAKER: Mr. Thambidurai, | have received
your notice. | will allow you in the ‘Zero Hour'.

...(Interruptions)
[Translation]
MADAM SPEAKER: Please, take your seat.

...{Interruptions)
[English]

MADAM SPEAKER: Yes, Mr. Jaswant Singh, please.

...{Interruptions)

APRIL 24, 2012 4

[Translation]
MADAM SPEAKER: Please, sit down.

...(Interruptions)
[English]

MADAM SPEAKER: Nothing else will go on record. 1
will allow you to speak in the ‘Zero Hour'.-

(Interruptions)”...
MADAM SPEAKER: Yes, Mr. Jaswant Singh, please.
...(Interruptions)

SHRI JASWANT SINGH (Darjeeling): Madam, | would
like to make a submission...(Interruptions)

MADAM SPEAKER: | have received your notice. | will
definitely allow you in the 'Zero Hour'. Thank you.

...(Interruptions)
[Translation]

MADAM SPEAKER: All of you are requested to take

your seats.
...(Interruptions)

MADAM SPEAKER: All of you are requested to take
your seats. Lok Sabha is functioning after many days. So,
please let the Question Hour run.

...(Interruptions)

[English]
~MADAM SPEAKER: Nothing will go on record.
(Interruptions)”...

MADAM SPEAKER: Q. No. 261. Shri Bharat Ram
Meghwail Not present.

Shri Haribhau Jawale

*Not recorded.



5 VAISAKHA 4, 1934 (Saka)

11.06 hrs.
ORAL ANSWERS TO QUESTIONS
[Translation]
Production and Consumption of Sugar

+
*261. SHRI ‘HARIBHAU JAWALE:
SHRI BHARAT RAM MEGHWAL:

Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) the present stock of sugar in the country alongwith
the estimated production during the year 2011-12 and the
projected production in 2012-13;

(b) the estimated domestic consumption of sugar

in the country during the said period;

() whether the Government has cleared any

proposal to export sugar during this period,

(d) if so, the details thereof indicating the quantum
of sugar exported during the last three years and the

proposed exports in 2012-13;

(e) whether suggestions have been received
from various quarters, to impose ban on export of sugar;

and
1) if so, the reaction of the Government thereto?
[English]

THE MINISTER OF STATE OF THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
{(PROF. K.V. THOMAS): (a) to (f} A Statement is laid on the
Table of the House. k

Statement

(a)  The stock of sugar available with the sugar mills
in the country, as on 31.03.2012, is provisionally estimated

Oral Answers to Questions 6

at around i74 lac tonnes. The production of sugar is
provisionally estimated at about 252 lac tonnes during the
2011-12 sugar season (October-September). As the
sugarcane plantation for the next sugar season is in
progress, it is too early to make estimate of sugar

production during 2012-13 sugar season.

() The domestic consumption of sugar in the
country is provisionally estimated at about 220 lac tonnes
during the current 2011-12 sugar season.

(c) and (d) During the current sugar season 2011-
12, the Central Government has already allowed export
of 20 lac tonnes of sugar in two tranches of 10 lac tonnes
each under Open General Licence (OGL) and 1.53 lac
tonnes under other schemes. The Government has further
decided to export another 10 lac tonnes of sugar under
OGL which is yet to be operationalised. As per the data
published by DGCIS, Kolkata, the quantum of sugar
exported during the last three sugar seasons i.e.
2008-09, 2009-10 and 2010-11 was 2.165 lac tonnes,
2.371 lac tonnes and 28.14 lac tonnes, respectively. As
the Government has made no estimates of sugar
production for 2012-13 sugar season, it is not possible
to indicate the likely export of sugar in the ensuing

season.
(e) No, Madam.
® Does not arise.

SHRI HARIBHAU JAWALE: Madam Speaker, the
import-export policy of agriculture produce affects the
farmers of the country the most. ...(Interruptions) Madam
Speaker, the farmers of the country have to suffer the loss
worth several crores due to the wrong import-export policy
of agriculture produce formulated by the Government till
date. This has happened in the case of cotton. When the
farmers harvested the crops of cotton, the Government
banned the export of cotton and when the farmers sold
out their cotton, the Government started the export. Madam
Speaker, the same is happening in the case of sugar also.

In his reply to question regarding sugar, the hon. Minister
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has said that the expected production of sugar is likely to
be 292 lakh metric tonne this year. ...(Interruptions) Madam
Speaker, what is this happening?...(Interruptions)

MADAM SPEAKER: Please, ask your question.
...(Interruptions)

SHRI HARIBHAU JAWALE: If | cannot get an
appropriate reply, why should | ask the question?
Please, ask them to maintain silence for one hour.

...(Interruptions)
MADAM SPEAKER: Please, ask your question.
...{(Interruptions)

SHRI HARIBHAU JAWALE: Madam Speaker, through
you, | would like to ask the hon. Minister about the time
period fixed for the export of ten lakh metric tonne of sugar
as has been decided by the Government. Due to not
having any time-bound programme for the export of sugar,
sugar producers, traders and the farmers who produce
sugarcane, are suffering loss of crores “of rupees. | would
like to ask the Government as to how much time the
Government will take to complete the export of sugar at
the earliest. Will the ban imposed on sugar be removed?
...{Interruptions) .

MADAM SPEAKER: Please, go to your seats.
...{(Interruptions)
[Englishj
MADAM SPEAKER: Please go back.
...{Interruptions)

PROF. K.V. THOMAS: Madam, our production estimate
for the year is 252 lakh tonnes. Our internal consumption
is to the tune of 220 lakh tonnes. In the year 2011-12,
we have allowed the exports under OGL IV to the
tune of 10 lakh tonnes and under OGL V another 10 takh

tonnes.

APRIL 24, 2012

to Questions 8

The EGOM has approved OGL VI by which another
10 lakh tonnes will be exported. About 20 iakh tonnes
under OGL IV and V have been exported as per the
existing norms. The last OGL Vi export will take place as
per the norms to be decided by the EGOM.
(Interruptions)

MADAM SPEAKER: Hon. Members, please go back
and take your seats.

...(Interruptions)
MADAM SPEAKER: Please take your seat.
...{(Interruptions)
[Translation]
MADAM SPEAKER: Please, sit down.
...(Interruptions)
[English]
MADAM SPEAKER: Please go back.
...{Interruptions)
[Translation] |
MADAM SPEAKER: Please, do not stand up.
...(Interruptions)
[English]
MADAM SPEAKER: Nothing will go on record.
(Interruptions)*...
MADAM SPEAKER: Please go back.

...{Interruptions)

*Not recorded.
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WRITTEN ANSWERS TO QUESTIONS
[Translation]
Setting up of FPIs

*262. SHRIMATI JYOT!{ DHURVE:
SHRI SURENDRA SINGH NAGAR:

Will the Minister of FOOD PROCESSING INDUSTRIES

be pleased to state:

(a)  whether the Government proposes to set up
new food processing units in the country including in
Guijarat, Madhya Pradesh, Tamil Nadu, Kerala and rural

areas of the country;

(b) if so, the details thereof alongwith the funds
allocated for the purpose, State-wise and location-

wise;

(¢} 'whether the Government has formulated any
plan/scheme to give an impetus to food processing

industries in the country;

(d) if so, the salient features of the proposed

scheme; and

{e) the details of assistance/incentives proposed
to be provided to entrepreneurs for setting up of such

units in various States?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWARY): (a) Ministry of Food Processing Industries
(MFP1) does not setup food processing units in the country
on its own. However, MFP| under its plan scheme for
Technology Upgradation/Establishment/Modernization of
Food Processing Industries provides financial assistance
to the food processing units in the country including
Gujarat, Madhya Pradesh, Tamil Nadu, Kerala and in rural

areas. Under the scheme, grant-in-aid is provided @25%

Written Answers to Questions 10

of the cost of plant and machinery and technical civil
works subject to maximum of Rs. 50.00 lakhs in general
areas and @33.33% subject to a maximum of Rs. 75.00
lakhs in difficult areas such as Jammu and Kashmir,
Himachal Pradesh, Uttarakhand, Sikkim and North
Eastern States, Andaman and Nicobar Islands,

Lakshadweep and ITDP areas.

(b)  The funds are not allocated State-wise or Unit-
wise under the Scheme for Technology Upgradation/
Establishment/Modernization of Food Processing Industries.
Details of financial assistance provided to the food
processing units in the country during the last five years

is enclosed as Statement.

(c) Yes, Madam. The Working Group constituted
on Food Processing Sector for Ministry of Food
Processing Industries for 12th Five Year Plan has
recommended the launch of a new centrally sponsored
scheme - National Mission on Food Processing (NMFP)
w.e.f. 2012-13. Government has approved a proposal for
State Governments to start preparatory activities for this
scheme and has approved release of Rs. 51 crores for

this purpose.

(d) The salient features of the NMFP are: (i) to
realize the Ministry's next leap forward in terms of
ensuing requisite growth impetus and value addition to
the sector; (ii) decentralized approach; (iii) greater role
of State/UTs; (iv) better outreach and (v) effective
supervision and monitoring. The NMFP would also
provide flekibility to States/UTs in the selection of
beneficiaries, location of projects etc. for the development
of food processing sector. This initiative of the Ministry
would give an impetus to food processing industries

in the country.

(e) In 2012-13, NMFP scheme envisages to
provide financial assistance on the pattern of 11th Plan
scheme guidelines as stated in para (a) above for setting
up of food processing industries in the country.



Statement

Number of units assisted and financial assistance provided during the years 2007-08, 2008-09, 2009-10, 2010-11 and current year
State-wise under the scheme for Technology Upgradation/Establishment/Modernization of FPIs*

(Rs. in lakhs)
Sl.  Name of the 2007-08 2008-09 2009-10 2010-11 2011-12
No. State _ : :
Approved Amount Approved Amount Approved Amount Appfoved Amount Approved Amount

Released Released Released Released Released
1 2 3 4 5 6 7 8 9 10 11 12
1. Andhra Pradesh 43 947.49 48 908.999 41 677.05 30 562.096 105 1904.72628
2. ‘Andaman and 0 0 0 0 0 0 o 0 0 0

Nicobar Islands

3. Arunachal Pradesh 0 0 1 17.67 3 376.14 2 66.420 0 0
4. Assam 12 442 .17 17 176.79 22 418.74 26 875.701 12 242.77822
5. Bihar 5 83.915 2 42.3 2 35.59 6 136.681 5 89.65674
6. Chandigarh 6 13'8.08 0 0 0 0 1 25.0.00 0 0
7. Chhattisgarh 0 0 10 163.725 4 45.46 27 297.574 75 841.82756
8. Delhi 0 0 7 "~ 160.65 2 50 3 82.600 16 410.68
9. Goa 1 17 1 24.57 1 2426 1 25.00 2 50.00
10. Gujarat 32 544.06 39 714.81 42 665.18 52 1419.72 106 1975.03353
11. Haryana 19 418.72 23 349.415 11 134.96 14 325.280 62 828.2817
12. Himachal Pradesh 12 325.09 5 152.745 10 269.58 7 204.530 14 377 .51
13. Jammu and Kashmir 9 109.855 3 22.05 7 59.73 5 89.095 6 98.42
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Total 569 10725.2 579 9765.767

8249.97

1 2 3 4 5 6 7 8 9 10 11 12

14. Jharkhand 2 - 9.09 o 0 3 44.09 4 85.425 1 16.57

156. Karnataka 34 - 529.62 35 '629..895 24 269.55 14 377.790 61 896.29261

16. Kerala 47 876.8 32 545.37 33 567.53 19 411.72 52 901.285

17. Madhya Pradesh 10 172.32 14 201.87 18 273.03 14 211.294 23 376.54125

18. Maharashtra .. 95° 1696.805 121 1802.633 113 1717.3 56 1006.524 202 2824.15216

19. Manipur 3 61.74 » 3 : 45.51 6 163.75 1 23.975 11 189j71 817

20. {Meghalaya 1 8.19 2 169.57 2 123.02 2 100.045 0 (4

21. Mizoram o 0 0 0 1 11 0 0 0 0

22. Nagaland 1 27.485 4 178.205 1 64.99 1 6.205 0 0

23. Odisha 6 129.41 2 38.68 6 84.4 8 200.875 9 113.59075

24. Puducherry . 2 31.3 0 0 0 0 0 0 1 25

25. Punjéb 32 481.45 61 841.36 13 172.37 9 149.495 147 1692.90175

26. Rajasthan 35 566.075 44 551.975 27 325.46 48 691.123 95 1236.566315

27. Sikkim 0, 0 0 o 0 0 0 0 0 0

28. Tamil Nadu 5§ 951.79 36 594.355 41 672.11 24 493.582 75 1389.79015

29. Tripura | 2 39.98 1 13.86 0 0 0 0 0 0

30. Uttar Pradesh 63 - 1123.425 43 875.475 32 560.63 47 1 075.638 53 907.05132
© 81. Uttarakhand 9 5/139.78 6 163.15 12 307.57 6 168.523 5 138.04695

32. West Béngal 35 653.56 19 390.135 10 136.48 10 317.945 19 319.87

487 437 9432.862 1157 17846.28729

*Data is under recongiliation with coordinating Bank i.e. HDFC Bank.
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15 Written Answers

[English]
Schemes for Development of Youth

*263. SHRI NAVEEN JINDAL: Will the Minister of
YOUTH AFFAIRS AND SPORTS be pleased to state:

(a) the names of the schemes/programmes being
implemented for the development of youth alongwith the
funds allocated under these schemes/programmes during
each of the last three years and the current year, State-

wise;

(b)  whether the Government proposes to review
the implementation of schemes meant for development
and promotion of youth in the country so as to make it

more effective;
(c) if so, the details thereof; and

(d) the deficiencies identified in the implementation
of the current schemes and the remedial measures
taken/proposed to be taken by the Government in this

regard?

THE MINISTER OF STATE OF THE MINISTRY OF
YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN): (a)

The following schemes/programmes are being

implemented by Ministry Qf Youth Affairs and Sports for
development of youth:-

() Nehru Yuva Kendra Sangathan (NYKS)
(i)  National Service Scheme (NSS)

(iii)  Rajiv Gandhi National Institute of Youth
Development (RGNIYD)

(ivy  National Youth Corps (NYC)

(v} National Prografnme for Youth and Adolescent
Development (NPYAB)

The details of funds allocated under each of

APRIL 24, 2012

to Questions 16

these schemes/programmes during last three years
and the current year. State-wise are enclosed as

Statement.

(b) Yes, Madam. To galvanize the youth to rise
up to the new challenges; the Government has reviewed
recently the schemes/programmes meant for development
and promotion of youth in the country so as to make
them more effective. To keep pace with changing youth
demography and their need the Ministry has drafted
a new Youth Policy with special emphasis on promotion
of national values, social harmony and national unity,
empowering youth, healthy lifestyle, sports and recreation
facilities, promoting gender justice and equality,
participation in community service, preparing adolescents
for facing challenges of life, issues related to environment
and its conservation. The new Youth Policy has been
circulated to all State Governments and uploaded on

Ministry's website to invite comments.

(c) and (d) A holistic management study of Nehru
Yuva Kendra Sangathan (NYKS) was conducted by the
Indian Institute of Management (liM), Ahmedabad. It
made some major recommendations, such as,
reorganization of NYKS programmes, impact of NYKS
on empowerment and development of youth, structural
cha4nges for improving the delivery of services and
convergence with schemes and programmes of other
Ministries and international agencies etc. The Government
has implemented the major recommendations thereby
introducing a new programme for Youth Leadership and
Personality Development, the Zonal offices have
been increased from 18 to 28, introduction of Skill
Upgradation Training Programme (SUTP) for girls in
200 bordering/Tribal/Hilly districts of the country,
preparation of revised training manuals on various
subjects for Youth Development and Empowerment,
Life Skills Education National Integration and Social
Harmony and Enhancement of honorarium from
Rs. 1000~ to Rs. 2500/ per month being paid to the

volunteers.
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Evaluation of the functioning of NSS, was conducted
by Tata Institute of Social Sciences (TISS). The specific
objectives of the study were to review the planning and
implementation of the existing NSS activities in different
zones and to assess its impact and sustainability; to
examine the structure and functioning of the existing
administrative and financial mechanism at different levels
and suggest restructuring; and assess the training
imparted to NSS functionaries at different training schools
and ascertain the motivational aspect required to sustain
NSS. The major deficiencies identified in the Report are
inadequate financial allocation for NSS activities, untrained

Programme Officers, lack of motivation amongst volunteers,
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weakness in mandated regular activities, non-appointment
of State Liaison Officers and absence of a regular
Programme Adviser for the Scheme. Remedial measures
were taken and they include, increasing the cost norms
under the NSS, revamping training facilities for Programme
Officers, new adventure and mega camps for volunteers,
appointing State Liaison in all States and framing
Recruitment Rules for the post of Programme Adviser. This
is a work in progress and steps have been taken to make
regular activities more focused, by identifying core areas
viz. environment, literacy, disaster management, public
health and sanitation, rural development and skill

development.

Statement

Summary of Outlay/expenditure year-wise and Scheme-wise

(Rs. in crore)

Name of Schemes 2009-10

2010-11

2011-12 2012-13

Allocation Expenditure

Allocation Expenditure  Allocation

Expenditure Allocation Expenditure

Nehru Yuva Kendra 127.83 127.83 123.31
Sangathan (NYKS)

National Service Scheme 59.27 -59.27 66.86
(NSS)

Rajiv Gandhi National 9.10 9.10 9.90
Institute of Youth

Development

National Youth Corp - - 52.25
(NYC)

National Programme for 24.50 22.70 27.68

Youth and Adolescent

Development

121.24 133.97 133.67 134.50 -

66.86 57.80 57.80 86.87 -

9.90 21.91 21.91 20.90 -
-

45.98 58.00 49.42 63.50 -

26.38 23.00 2234 23.00 -




Nationa( Service Scheme (NSS) during last three years

State-wise allocation of funds and expenditure incurred under Nehru Yuva Kendra Séngathan (NYKS) and

(Rs. In lakh)

Name of States/UTs

2009-10

2010-11

2011-12

NYKS

NYKS

NYKS

‘Allocation Expend- Allocation Expend- Allocation Expend- Allocation Expend- Allocation Expend- Allocation Expend-
ture

ture ture ture ture ture
1 2 3 4 5 6 7 8 9 10 11 12 13
Andaman and 153 145 03 03 132 124 05 05 178 173 05 05
Nicobar Islands
Andhra Pradesh 715 727 692 692 836 795 677 677 844 793 688 688
Arunachal‘ Pradesh 1565 187 20 20 141 141 18 18 152 139 37 37
Assam | 731 691 81 81 691 692 00 00 806 759 96 96
Bihar 1119 .1 1A11 103 103 1189 1154 119 119 1274 1209 90 90
Chandigarh 60 50 31 31 39 35 47. 47 33 29 47 47
" Chhattisgarh 268 254 164 164 311 312 189 189 " 315 295 162 162
Dadra and Nagar’ 29 27 02 02 25 22 04 04 33 29 04 04
Haveli
Daman and Diu 48 44 03 03 48 42 05 05 62 57 05 05
Delhi 94 99 00 60 96 86 00 00 104 91 00 00
Goa 62 58 53 53 53 52 60 60 64 60 48 48
Guijarat 588 555 291 291 580 521 446 446 645 601 267 267
Haryana 492 489 .190 190 498 457 219 219 538 500 169 169
Himachal Pradesh 371 401 215 215 390 335 149 149 400 371 154 154
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1 2 3 a 5 6 7 8 9 10 11 12 13
Jammu and Késhrﬁir 413 545 99 99 479 418 00 00 490 456 89 89
Jharkhand 519 482 00 00 531 502 00 00 582 546 80 80
Karnataka 560 560 477 477 617 560 332 332 678 630 446 446
Kerala 416 403 284 284 469 423 367 367 492 458 282 282
Lakshadweep 30 29 03 03 25 24 05 05 30 29 05 05
Madhya Pradesh 1172 1131 238 238 1162 1138 274 274 1337 1255 225 225
Maharashtra 944 922 561 561 1007 998 804 804 1038 © 966 520 520
Manipur , 280 278 00 00 259 258 00 00 302 279 43 43
Meghalaya 161 189 49 49 153 151 59 59 170 156 50 50
Mizoram ' 103 99 69 69 102 102 82 82 107 97 82 82
Nagaland 255 249 21 21 209 209 25 25 238 223 19 19
Odisha. 508 498 179 179 539 534 167 167 608 570 168 168
Puducherry 87 85 12 12 89 83 39 39 125 118 33 33
Punjab . 451 435 203 203 524 477 312 312 534 503 241 241
Rajasthan = - 894 | 876 318 318 943 842 365 365 1011 939 302 302
Sikkim 141 121 38 38 128 129 33 33 134 124 33 33
Tamil Nadu 902 885 569 569 977 927 927 927 1049 987 606 606
Tripura 117 107 69 69 108 108 82 82 110 100 62 62
Uttar Pradesh 1731 1763 - 553 553 1834 1862 553 553 1982 1865 416 416
Ut't‘arrakha_nd ' 280 280 168 168 283 293 120 120 304 284 164 164
West Bengal 766 756 169 169 817 812 202 202 870 814 152 152
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Quality of Seeds

*264. SHRI ADAGOORU VISHWANATH:
SHRI PRADEEP MAJHI:

Will the Minister of AGRICULTURE be pleased to

state:

(a) the requirement and the quantity of seeds
made available to the farmers by the Government and
private agencies during 2009-10, 2010-11 and 2011-12,

State-wise;

(b)  whether the Union Government has received
complaints of supply of spurious/ substandard seeds to
the farmers from various States during the current crop

season;

{¢) if so, the details thereof alongwith the nature
of complaints received during the above period, State-

wise;

(d) the action taken by the Government thereon;

and

~ (e) the steps taken by the Government to ensure
availability and supply of quality seeds to the farmers in

the country?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROZESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) The details of State-wise requirement and the
quantity of seeds made available by the Government and
private agencies during 2009-10, 2010-11 and 2011-12

are Statement-l.

(b) to (d) During the current crop season in

2011-12, Department of Agriculture and Cooperation has
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received few complaints regarding substandard/spurious
seeds, the details of which alongwith action taken are

Statement-il.

(e)  The production of certified/quality seed in the
country has increased from 140.51 lakh quintals in
2005-06 to 353.62 lakh quintals in 2011-12. For
ensuring adequate production, availability and supply
of quality seeds to the farmers of the country, Department
of Agriculture and Cooperation is implementing various
schemes. Under the central sector scheme "Development
and Strengthening of Infrastructure Facilities for Production
and Distribution of Quality Seeds", assistance is provided
for strengthening and modernizing seed infrastructure
facilities in public as well as private sector, upgrading
the quality of farm saved seed through seed village
programme, production and distribution of hybrid seeds,
establishing Seed Bank for ensuring seed availability
in contingency situations, quality control arrangement
of seeds etc. In addition, financial assistance is given
for seed related activities including production and
distribution subsidy under various crop development
programme/schemes viz; National Food Security Mission
(NFSM), Rashtriya Krishi Vikas Yojana (RKVY), Integrated
Scheme of Oilseeds, Qilpalm and Maize (ISOPOM),
Macro vManagement of Agriculture (MMA), Technology
Mission on Cotton, Technology Mission on Jute and
Mesta, National Horticulture Mission (NHM), Horticulture
Mission for the North East and Himalayan States
(HMNEH) and Mega Seed Project implemented by
Indiah Council of Agricultural Research. Further, for
taking care of demand and supply of quality/certified
seeds, zonal meetings with the States are held before
Kharif and Rabi season of every year, wherein tie ups
for seed supply and distribution between States and

different seed producing agencies are facilitated.



Statement-1

Details of State-wise requirement and availability of seeds during 2009-10, 2010-11 and 2011-12

Quantity in lakh Qtls.

States ‘2009-101 2010-11 2011-12
Require- - Availability Require- Availability Require- Availabi!ity
ment ment ment
Govt. Private Total Gowt. Private Total Govt. Private Total
Agencies Agencies Agencies
1 2 3 4 5 6 V 7 8 9 10 11 12 13

Andhra Pradesh 39.27 | 23.09 20.91 44.00 44.01 40.59 14.43 55.02 48.04 47.32 22.19 69.51
Arunachal Pradesh 0.12 | 0.09 - 0.03 0.12 0.1 0.11 0.00 0.11 0.‘12 0.12 0.00 0.12
Assam 4.82 2.60 2.22 4.82 7.05 2.00 5.06 7.05 9.61 4.27 5.34 9.61
Bihar 11.83 8;63 4.03 12.66 13.13 7.07 6.61 13.68 15.80 8.1 8.95 17.06
Chhattisgarh 4.28 4.27 0.00 4.28 5.07 5.45 0.56 6.01 6.27 4.81 1.20 | 6.01
Goa 0.03 0.03 0.00 0.03 0.05 0.05 0.00 0.05 0.05. 0.05 0.00 0.05
Gujarat 7.90 2.62 6.61 9.23 8.11 2,65 6.56 9.20 13.76 3.32 10.82 14.14
Haryana 8.53 11 .58 1.87 13.45 11.35 3.54 10.56 14.10 10.55 4.34 11.27 15.61
Himachal Pradesh 1.38 0.78 0.59 1.38 2.28 1.59 0.77 2.37 1.64 1.44 0.20 1.64
Jharkhand’ 2.49 2.09 0.00 2.09 3.39 2.46 2.7§ -5.25 5.65 1.01 0.00 1.01
Jammu and Kashmir 0 70 0.67 0.04 0.71 1.14 0.91 0.23 1.14 1.16 0.97 0.31 1.28
Karnataka 10.36 7.29 4.63 11.92 11.04 10.99 4.32 15.30 8.36 5.11 13.48
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330.41

1 2 3 4 5 6 7 8 9 10 11 12 13
Kerala 1.20 1.24 0.00 1.24 1.20 1.32 0.00 1 .32‘ 1.20 1.09 0.00 1.09
Madhya Prad’esh 17.63 11.78 13.77 ' 25.55 23.52 13.61 17.47 31.08 29.16 18.91 14.21 33.12
Meghalaya 0.13 0.13 0.01 - 0.13 0.15 0.14 0.01 0.15 0.18 0.16 0.02 0.18
Maharashtra 25.31 21.93 4.88 26.81 27.04 12.84 14.93 27.78 27.30 13.84 16.76 29.60
Manipur 0.4;5 0.45 0.00 0.45 0.13 0.13 0.00 0.13 0.16 0.16 0.00 0.16
Mizoram 0.02 0.01 0.00 0.02 0.03 0.03 0.00 0.03 0.01 0.01 0.00 0.01
Nagaland 0.09 0.07 0.03 0.09 0.19 0.19 0.00 0.19 1.41 0.47 0.00 0.47
Odisha 6.48 6.64 0.00 6.64 6.86 7.64 0.00 7.64 8.35 6.24 0.00 6.24
\ Puducherry 0.11 0.12 0.00 0.12 0.1 0.11 0.00 0.11 0.11 0.11 0.00 0.11
Punjab 14.28 5.82 9.47 15.29 13.28 2.00 13.18 15.18 13.59 2.52 15.30 17.82
Rajasthan 19.36 10.63 9.82 20.45 18.42 9.63 9.62 19.25 20.42 12.95 12.04 24.99
Sikkim 0.08 0.08 0.00 0.08 0.08 0.08 0.00 0.08 0.06 0.06 0.00 0.06
Tamil Nadu 11.15 3.79 10.75 14.54' 5.93 3.29 6.71 10.00 5.51 2.96 5.72 8.69
Tripura 0.22» 0.27 0.00 0.27 0.27 0.29 0.01 0.31 0.24 0.25 0.00 0.25
Uttarakhand 1.69 1.66 0.00 1.67 1.00 0.98 0.03 1.01 1.08 0.97 0.00 0.97
Uﬁar Pradesh 42.70. 34.23 8.83 45.11 55.25 21.88 2474 46.63 61.95 23.13 27.89 51.02
West Bengal 16.49 8.22 8.37 16.60 30.88 13.66 17.33 31.19 35.13 12.68 16.63 29.31
Total 249.12 170.80 108.92 279.72  290.76 = 165.44 155.92  321.36 180.66 172.96 353.62
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Statement-l|
Details of complaints of supply of Spurious/sub-Standard Seeds received by Government of
India for during 2011-12 and.Action Taken on such complaints

SIl. Name of State Details of complaint Action Taken

No.

1 2 3 4

1. Kerala Complaint from Shri Sam Eapen, President, After receipt of the complaint, Regiona!
Upper Kuttanad Paddy farmers Committee, Manager, National Seeds Corporation Limited
Tiruvalla, Kerala regarding poor germination (NSC) visited the Kuttanad area of Kerala and
and more chaffy paddy seeds distributed to collected the report on this issue. In the
farmers in Kuttanad in Alappuzha district of report, it was found that the seeds supplied
Kerala by National Seeds Corporation by NSC were having slight insect damage
Limited. and presence of chaffy seeds. The State

‘Government reported that the affected seed
quantity was replaced by NSC with fresh
seed to the concerned farmers.

2. Maharashtra Farmers from four villages of Dhule district of The complaint was investigated by the District
Maharashtra made complaints regarding Level Complaints Redressal Committee and
yield loss in Bt. cotton hybrid "Surpass 1037" a report was submitted to the Directpr Input
BG Il due to severe infestation of Alterneria and Quality Control. In the report, it was found
leaf blight disease. The seeds of this hybrid that 164 farmers had suffered losses due to
was produced and marketed by Bayer Bio the attack of Alterneria leaf blight disease.
Science Private Limited. Based on the report, the Director Input and

Quality Control, Government of Maharashtra
passed an order to pay the compensation to
the tune of Rs. 44,77,672/- to the affected
farmers by Bayer Bio Science Private Limited.
The matter has been challenged by the
company and is now sub-judice before
Mumbai High Court.

3. Maharashtra Complaints were received from the farmers The complaint was verified by Block Lavel

of Khandesh, Marathwada and Vidharbha
Region regarding germination problem of
soybean seeds.

Committee and the report was submitted to

the District Level Committee under the

Chairmanship of District Superintendent
Agricultural Officer. The District level Committee

had advised the Seed Companies to
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Madhya Pradesh

Farmers of 108 villages of Khargone district
of Madhya Pradesh had made complaints for
yield loss in Bt. cotton hybrid "Surpass 1037"
BG |l due to attack of Alterneria leaf blight
disease and white fly insect. The seeds of this
hybrid was produced and marketed by Bayer
Bio Science Private Limited.

compensate the losses as per the merit of the
cases. Accordingly, an amount of Rs.2.02
crore have been distributed to the affected
farmers. 76 Court Cases have been launched
against the companies/dealers for failure in
germination of Soybean seeds. Police case
have also been filed against two companies
which were selling Soybean seeds without
licence. Show cause notices have also been

issued to 68 Soybean companies.

The, State Government deputed a team which
included Senior Agricultural Development
Officers to visit the affected areas and
thereafter the farmers were asked to prepare
separate petitions for filing under the
Consumer Protection Act, 1986. The affected
farmers had filed 520 cases in District

Consumer Forum, Khargone and 331 cases
have been settled by the Forum in favour of
the farmers by ordering a relief of Rs. 15,500/
- per packet of Bt cotton seed. Bayer Bio
Science Private Limited has gonei in appeal
against the order in the State Consumer

Forum.

MSP for Agricultural Produce

~ *265. SHRI PARTAP SINGH BAJWA:
SHRI RAM SINGH KASWAN:

Will the Minister of AGRICULTURE be pleased to
state:

(a)  whether the Government has taken noté of the
gap which exists between the prices of various agricultural
produce/commodities recommended by the Commission
for Agricultural Costs and Prices (CACP) and the
Minimum Support Price (MSP)/Statutory Minimum Price
(SMP) declared by the Union Government.

(b) if so, the reaction of the Government thereto;

(¢)  whether suggestions have been received from
various quaners to revamp CACP and also place a
mechanism for collecting the data of estimating cost of
cultivation independently and if so, the details thereof;

(d) the cost of cultivation of various agricultural
crops including labour charges and agricultural inputs
assessed by CACP vis-a-vis MSP/SMP of such crops,
during each of the last three years and the current year,
crop-wise; and

(e) the steps taken/proposed to be taken by' the
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Government to provide adequate compensation to

farmers for their produce?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHR! SHARAD
PAWAR): (a) and (b) The Minimum Support Prices
(MSPs)/Statutory Minimum Price/Fair and Remunerative
Price (SMP/FRP) recommended by CACP are generally
accepted by the Government, and in fact, have been
improved upon by the Government by grant of bonus
over and above the recommended MSP as in the case
paddy (in 2007-08 and 2009-10), wheat (in
2010-11) and kharif pulses (in 2007-08, 2010-11 and
2011-12). In 2008-09, however, in case of Paddy, a
lower MSP was fixed against the MSP recommended

of

by the CACP but a bonus of Rs. 50 per quintal was

announced subsequently.

(c)

to time from farmers' organisation/State Governments

Representations have been received from time

regarding the methodology for estimating the cost of
production. The methodology for estimating the cost of
production is reviewed from time to time. An Expert
Committee under the Chairmanship of Dr. Y.K. Alagh was
constituted to Examine Methodological Issues _in Fixing
Minimum Support Price (MSP). In 2008, on the basis of
the recommendations of this Committee, the methodology
has been modified and the premium paid by farmers for
crop insurance, marketing and transport charges have

VAISAKHA 4, 1934 (Saka)
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been included as additional items of cost to estimate the
cost of production. Under the Comprehensive Scheme for
Studying the Cost of Cultivation of Principal Crops in the
country, estimates of cost of cultivation/production are
collected with the help of State Agricultural Universities
and Agro Economic Research Centre located in various
States.

(d)

Prices

The Government fixes the Minimum Support
(MSPs) the
recommendations of the CACP, the views of concerned

of various crops based on
State Governments and Central Ministries/Departments.
While formulating its recommendations on price policy,
CACP considers, inter-alia, a number of important factors
which include cost of production, changes in input prices,
trends in market prices, demand and supply situation,
effect on general price level, effect on cost of living etc.
The cost of cultivation/production, inter alia, includes all
input costs including labour charges. The Minimum
Support Prices of major agricultural commodities since
2009-10 and the all India weighted average projected
cost of production estimated by the CACP is given in the

enclosed Statement.

The Government ensures remunerative prices

by
the Central, State and cooperative agencies in the States

(e)

through procurement operations undertaken
at MSP. However, if the market offers higher price than

MSP, the farmers are free to sell at that price.

Statement

All India Weighted Projected cost of Production and MSP

(Rs. per quintal)

2009-10 2010-11 2011-12
Commaodity Cost of MSP Cost of MSP Cost of MSP
production production production
1 2 3 4 5 6 7
Paddy (Common) 645 9508 742 1000 888 1080
Wheat 701 1100 826 1120$ 927 1285
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1 2 3 4 5 6 7

Arhar (Tur) 2197 2300 2422 3000& 2702 3200&
Moong 2705 2760 3109 3170& 3373 3500&
Urad . 2257 2520 2490 2900& 2799 3300&
Gram 1641 1760 1902 2100 2121 2800
Masur 1626 1870 2191 2250 2592 2800
Groundnut 1879 2100 2100 2300 2633 2700
Soyabean 1200 1350 1288 1400 1560 1650
Rapeseed/ 1276 1830 | 1520 1850 1786 2500
Mustard

Cotton 2111 2500 2129 2500 2528 2800
Sugarcane® 76.96 129.84 85.66 139.12 99.07 145.00

&Additional incentive of Rs. 500 per quintal is payable in respect of kharif pulses sold to procurement agencies during

the harvest/arrival beriod of two months.

$An additional incentive bonus of Rs. 50 per quintal was payable over the Minimum Support Price.

*Fair and Remunerative Price (FRP).

Nationwide Consumer Network

*266. DR. SHASHI THAROOR:
SHRI ANANDRAO ADSUL:

Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(@)  whether the Government has taken note of the
delays in the disposal of cases in the consumer courts/

fora,

(b} if so, the details of the new steps/initiatives

taken for speedy disposal of the cases;

(c)  whether the Government is considering to set
up a mediation and advisory network on a national scale
to ensure speedy solution of disputes and reduce the

burden of cases on consumer courts;

(d)

(e)

be taken in this regard?

if so, the details thereof; and

the time by which a final decision is likely to

THE MINISTER OF STATE OF THE MINISTRY OF

CONSUMER AFFAIRS,

FOOD AND

PUBLIC

DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) Yes,
Madam. The following steps, inter-alia have been taken
to improve the performance/working of Consumer Fora in
the country:—

(1)  The State Governments have been requested
' from time to time to take action well in advance
for filing up of vacancies of President and
Members and to maintain a panel of candidates
for filling up of future vacancies also to avoid
delays in appointments. The Central
Government has also requested State
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Governments that wherever required, adjacent
Fora may be clubbed together so that
functioning of Consumer Fora is not affected

due to any temporary absence or vacancy.

(2) In order to dispose of the pending cases,
Circuit Benches from National Commission
have been visitihg States. So far, the National
Commission has held Circuit Bench sittings at
Hyderabad, Bangalore, Chennai, Pune, Kolkata,
Ernakulam, Ahmedabad and Bhopal. Some
State Commissions have constituted Additional
Benches mainly to dispose off backlog of
pending cases.

(3}  Financial assistance is provided by the Central
Government to the States/UTs for strengthening
of infrastructure of Consumer Fora (Building
as well as Non-Building Assets). The
Computerization and Computer Networking of
all the Consumer Fora across the country is

also being implemented through NIC, under -

the "CONFONET" Scheme.

(4) Some of the State Commissions and District
Fora are adopting the process of holding Lok
Adalats for speedy disposal of the cases. The
National Commission has also held Lok
Adalats aiming to reduce the pendency of

cases and also faster disposal of cases.

(5)  Apart from the above, the Consumer Protection
(Amendment) Bill, 2011 has been introduced
in the Lok Sabha on 16.12.2011, with provisions
made for empowering the Consumer Fora for
faster decision on Disposal of cases, simplifying
selection procedure to avoid delay in selection
of Members/President, Online Filing of

applications and Strengthening of Penalty

Provisions etc.

{c) to (e) Yes, Madam. A proposal for implementation

of a new scheme on Consumer Counselling and

VAISAKHA 4, 1934 (Saka)
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Mediation in the 12th Plan period has been recommended
by the Working Group. Under this new scheme, State
Consumer Helpline (SCH), Consumer Advisory Centres

_(CAC) and Mediation Advisory Centres (MAC) will

function as one coordinated system.
[Translation]
Narcotic Drugs

*267. RAJKUMARI RATNA SINGH:
SHRI HARISH CHAUDHARY:

Will the Minister df HOME AFFAIRS be pleased to
state:

(a)  whether cases of trading in narcotic drugs have
been reported from various parts of the country including
the National Capital Territory (NCT) of Delhi;

(b)  if so, the details thereof for the last three years;

(c) whether the complicity of the Police in the
narcotic trade has been inquired into;

(d) if so, the outcome thereof; and

(e) the reaction of the Government thereto and the
steps taken to. curb the illegal drug trade?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (1) and (b) Yes, Madam. As per the
report of Narcotics Control Bureau, the details of seizure
of major narcotic drugs in the country, for the last three

years is given below:—

Year Total Qty. of drugs seized
(in kg.) '

2009 215142.23

2010 180069.75

2011 122487.58
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(c) and (d) No case of cOmp'Iicily of Police in the
narcotic trade has been reported in the last three years
in NCT of Delhi. However, in the last three years, four
personnel of Narcotics Control Bureau are under trial
under Prevention of Corruption Act and Indian Penal
Code.

(e) Various steps have been taken to check, detect
and prevent illicit trafficking in Narcotic Drugs and
Psychotropic substances, which among other things
includes the following:— ;

(i) Improved coordinatic;n among the various Drug
Law Enforcement Agencies including border
guarding forces.

(i)  Strengthening of the intelligence apparatus to
improve the collection, analysis and

dissemination of operational intelligence.

(i)  Implementing a scheme of monetary rewards
for information leading to seizures of Narcotic

drugs to informers and officers.

(iv) Intensive preventive and interdiction efforts
along known drug routes.

(v) Strict surveillance and enforcement at import
and export points.

(viy  Strict enforcement of provisions of Narcotic
Drugs and Psychotropic Substances (NDPS)
Act, 1985.

(viiy The Border Guarding Forces such as Border
Security Force and Shashastra Seema Bal
have been empowered under the NDPS Act for
making interdiction of narcotic drugs.

(viii) Increased international co-operation, for
exchange of information and investigative
assistance in administering control over the
movement of Narcotic Drugs and Psychotropic
Substances and Precursor Chemicals.

(ix) Financial assistance is being provided to
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eligible States for strengthening their narcotic

units.

(x) Monetary rewards for information leading to
seizures of Narcotic drugs/destruction of illicit
crops to informers and officers are being

provided.
[English]
Research Institutes

- 268. SHRI MANGANI LAL MANDAL:
SHRI SANJAY DHOTRE:

Will the Minister of AGRICULTURE be pleased to

state:

(@) the details of the financial assistance made
available to the various institutes/ agencies undertaking
agricultural research since 2009-10, year-wise;

(b) the major research and development work

undertaken by them;

- (¢)  whether the Government has recently reviewed
the functioning of research institutes invoived in agricultural

research;
(d) if so, the outcome thereof;

(e) the deficiencies identified in their functioning;

and

] the remedia! steps taken/proposed to be taken
by the Government for the effective functioning of these

research institutes?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) The Subject Matter Division-wise summary
of Plan financial assistance is gi;/en in Statement-l. While
the details of plan and non-plan financial assistance
given to various institutes for undertaking agricultural
research since 2009-10 is given in Statement-il and I
While the Agricultural Education Division provides
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development and infrastructure grants to the State
Agricultural Universities, the Agricultural Extension Division

provides funding to the Krishi Vigyan Kendras.

(b) The ICAR research institutes have been
involved in undertaking scientific research on the

following aspects:—

1. Developing agro-ecology-specific high yielding,
nutritionally improved crop varieties/hybrids,
with resistance/tolerance to pests, extreme
weather conditions, salinity, sodicity, alkalinity
and acidity in soils, using modern scientific
tools; scientific crop husbandry through good
agricultural practice and making available
high quality, genetically true to type breeder

seed.

2. Developing agro-ecollogy-specific, high_yielding
breeds, using modern scientific tools, of
livestock, poultry, pigs, marine and freshwater
fish and other edible aquatic animals, that
have relevance to farmers of the country;
scientific animal husbandry and fisheries
practices including management of their health;
making available genetically true to type
quality seed, semen, breeds, as the case may
be.

3. Developing prototypes and commercially viable
manufacturing designs and processes of tools
and machines that reduce farm, drudgery and
enhance efficiency of fanning operations and
address carbon credit development as well as
agro-ecology-specific, energy efficiency;

development of post-harvest primary and

secondary processing techniques and
machinery for agricultural corfimodities for

commercial post-harvest processing.

4. Developing tools and techniques of

dissemination  of  research-originated
knowledge in various agro-ecosystems with

enhanced use of modern ICTs.

VAISAKHA 4, 1934 (Saka)

to Questions 42

5. Developing suitable innovative research
approach in conso'rtium mode in order to take
up chalienges in profitability, value chain
improvement as well as for cutting edge
research in basic and strategic research areas
to address critical gaps in knowledge.

(c) The research programmes of the Institutes of
ICAR are subject to Quinquennial Review through
eminent experts in respective fields of science. Each ICAR
research institute also has a Research Advisory Committee
(RAC) that also reviews progress of research and
provides valuable advice on the direction and types of
scientific aspects and methods/processes of research.

(d) The reports of Quinquennial Review Team
(QRT) in respect of the Institutes are presented to the
Governing Body {(GB) of ICAR and the recommendations
of both the QRT and GB are acted upon. The advice from
RACs is subjected to further discussion in the Institute
Research Councils (IRCs) of ICAR research institutes and
research programmes are redesigned or recast, as
required. The research Prioritisation Management and
Evaluation (PME) units of the institutes oversee these

research planning and implementation processes.

(e) The deficiencies noticed in respect of the
functioning of various institutes mostly relate to capacity
building for addressing new and emerging issues of
diseases, climate changé, input use efficiency and post
harvest losses; greater multi-disciplinary research and
linkages: technology transfer; enhancing publications; and

state of the art infrastructure.

) The remedial steps are taken up by ICAR
institutes under the guidance of the subject matter
divisions of the ICAR headquarters. Besides, mid-course
corrections are also taken up for ensuring effective
functioning of the research institutes to overcome
deficiencies. The ICAR regularly undertakes O&M reforms
for efficient utilisation of financial and human resources,
strengthening decision support system for informed
decision making, thus creating an enabling environment
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in the system. Certain important reforms introduced in the
recent years include revisiting ARS guidelines; half yearly
progress review of scientists; ICAR awards; revised
scorecards for assessment of scientists; modified
ARS Scientists (FOCARS)

programme; Leadership programme; Farmer Professors. In

Foundation Course for

APRIL 24, 2012

to Questions 44

order to further improve the sy'stem's efficiency, institution-

specific performance indicators, revised research

proformae, research consortia platforms, inter-departmental
research collaboration, mission projects, extramural
funding, programmes of Fanner FIRST and Student

READY are contemplated.

Statement-|

DARE/ICAR
Sector-Wise Plan Allocation since 2009-10

(Rs. in Crore)

Name of the Sector 2009-10 2010-11 2011-12
RE RE RE

- 1 2 3 ' 4
Crop Science 304.00 366.00 392.77
Horticulture 98.00 124.00 191.20
Natural Resource Management 102.00 123.03 234.09
Agricultural Engineering 43.00 52.63 69.40
Animal Science 92.00 112.68 201.53 ,
Fisheries 45.00 65.00 94.00
Agricultural Eco. and Statistics 3.00 3.00 3.00
Agricultural Extension 328.0Q 636.76 537.64
Agricultural Education 372.60 462.00 558.00
Central Agricultural University + DARE 70.50 80.65 101.01
MIS (ICAR Hq + IPTM) 17.00 17.90 121.33
National Agricultural Innovative Project smf GEF 277,23 270.00 176.00
Indo US Knowledge Initiative/Agricultural Cooperation 4.00 0.00
National Fund for Basic and Strategic Research (likely 427 ’ 8.1 38.00

to be reorganised as National Agricultural Science
Foundation in-XIl Plan)
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1 2 3 4
Nationa! Initiative on Climate Resilient in Agriculture 200.00 132.00
(under NRM)
Total 1760.00 2521.76 2849.97
New Initiatives
National Institute for Biotic Stress Management 0.01
Indian Institute of Agricultural Biotechnology 0.01
CAU Bundelkhand 0.01
CAU Bihar
Grand Total 1760.00 2521.76 2850.00
MPKV 61.32 7.5 8.54
RE - Revised Estimates.
Statement-li
DARE/ICAR
Sector-Wise Plan Allocation since 2009-10
(Rs. in lakh)
St Name of the Sector 2009-10 2010-11 - 2011-12
No. RE RE RE
1 2 3 4 5
CROP SCIENCE

1.  National Bureau of Plant Genetics Resources, 1349.00 1515.00 1203.00

New Delhi

National Bureau of Plant Genetics Resources, 1249.00 1300.00 900.00

New Delhi.

AICNP .oh Under Utilised Crops, New Delhi 100.00 215.00 - 303.00
.2.  1ARI, New Delhi . 7161.19 9837.39 8906.00

IARI, New Delhi + OBC 2273.00 4778.39 3838.00
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1 2 3 4 5
AICRP on Pesticides Residues, New Delhi 300.00 240.00 544.00
AICRP on Nematodes, New Delhi 254.00 284.00 696.00
NRC Biotechnology Centre for Crop Science, New 550.00 990.00 475.00
Delhi
Directorate of Maize Research, New Delhi. 350.00 375.00 375.00
AICRP on Maize, New Delhi 687.00 753.00 1516.00
NCIPM, New Delhi 119.00 157.00 150.00
Directorate of Floriculture, New Delhi 228.00 260.00 537.00
AICRP Floriculture, New Delhi in PD in PD
Network Programme on Insect Biosystematics 400.19 200.00 175.00
(Part of IARI) '
Network Project on Transgenics (Part of NRC PB) 2000.00 1800.00 600.00

3. Central Rice Research Institute, Cuttack 1862.00 12620.00 3049.00
Central Rice Research Institute, Cuttack 502.00 400.00 315..00
DRR, Hyderabad 460.00 520.00 240.00
AICRP Rice, Hyderabad 900.00 1700.00 2494.00

4.  Vivekananda Parvitya Krishi Anusandhan Shala, 370.00 223.00 150.00
Aimora

5. Indian Institute of Pulses Research, Kanpur 2356.00 3031.74 4599.00
Indian Insfilute of Pulses Ré%éarch, Kanpur 426.00 700.00 442.00
AICRP on Chickpea, Kanpur 650.00 713.00 1146.00
AICRP on MULLARP, Kanpur 580.00 821.91 1537.00
AICRP on Pigeon Pea, Kanpur 580.00 500.00 1024.00
AICRP on Arid Legumes, Kanpur 120.00 296.83 450.00

'6. Directorate of Wheat Research, Karnal 1740.85 1805.00 1606.00
Directorate of Wheat Résearch, Karnal 650.85 810.00 475.00




Central Research Institute for Jute and Allied

Fibres, Barrackpore
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1 2 3 4 5
AICRP on Wheat and Bariey Improvement Project, 1090.00 995.00 1131.00
Karnal

7.  Directorate of Sorghum, Hyderabad 1990.00 1859.00 2715.00
Directorate of Sorghum Research, Hyderabad 450.00 430.00 189.00
AICRP Sorgum, Hyderabad 650.00 519.00 913.00
AICRP on Pearl Miilets, Jodhpur 490.00 SOQ.OQ 932.00
AICRP on Small Millets, Bangalore 400.00 410.00 681.00

8. Indian Grassland and Fodder Research Institute, 1506.00 2150.00 3541.00
Jhansi
Indian Grassland and Fodder Research Institute, 550.00 700.00 366.00
Jhansi
AICRP on Forage Crops. Jhansi 400.00 800.00 1129.00
AICRP on Agroforestry, Jhansi 350.00 400.00 1781.00
NRC Agroforestry, Jhan-si 206.00 250.00 265.00

9.  Central Tobacco Research. Institute, Rajamundry 400.00 537.00 593.00
Centfal Tobacco Research Institute, Rajamundry 200.00 1207.00 250.00
Network on Tobacco, Rajamundry 200.00 330.00 343.00

10. Indian Institute of Sugarcane Research, Lucknow 1180.00 1178.981 1380.00
Indian Institute of Sugarcane Research, Lucknow 350.00 444.00 285.00
Sugarcane Breeding Institute, Coimbatore 350.00 364.98 350.00
AICRP on-Sugarcane, Lucknow 480.00 370.00 745.00°

11. Central institute of Cotton Research, Nagpur 2134.00 2468.96 2240.00
Central Instituie of Cotton Research, Nagpur 325.00 300.00 82.00
A1C Cotton Improvement Project, Coimbatore 630.00 900.00 ,1068.00-

350.00 370.00

205.00

+

A
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1 2 ‘3 4 57
AICNP on Jute and Allied Fibres, Barrackpore 200.00 210.00 479.00
Technology Mission on Cotton (MM-1), Nagpur 500.00 650.00 365.00
Technology Mission on Jute (MM-I),’ Barrackpore 129.00 38.96 41.00
12. Directorate of Oilseed Research, Hyderabad 3403.20 4719.93 6481.00
Directorate of Oilseed Research. Hyderabad 400.00 500.00 287.00
PD Groundnut, Junagarh 250.00 299.78 400.00
AICRP on Groundnut. Junagarh 315.00 426.00 929.00
PD Soybean, Indore 240.00 250.00 205.00
AICRP on Soybean, Indore 348.00 390.00 665.00
PD - Rapeseed and Mustard, Bharatpur 150.00 250.00 250.00
AICRP on Rapeseed and Mustard, Bharatpur 450.00 950.00 1205.00
AICRP on Oilseed. Hyderabad "~ 517.00 840.00 1223.00
AICRP on Linseed, Kanpur .. 355.00 354.15 565.00’
AICRP on Sesame and Niger, Jabalpur 37§.20 460.00 752.00
13. National Bureau of Agriculturally important 1075.76 1146.00 1548.00
. Insects, Bangaluru
Nationél Bureau of Agriculturally Important Insects, 241.00 306.00 135.00
Bangaluru
AICRP on Biological Control, Bangalore 145.00 235.00 340.00
AICRP on Honey Bee Research and Pollinators, 237.76 214.00 438.00
‘Hissar
Network on White Grubs and Other Soil Arthropods, 114.00 135.00 200.00
Ja{pur
Network on Agricultural Acarology, Elangalore 175.00 156.00 213.00
Network on Ecohomic Ornithology, Hyderabad 163.00 100.00 222.00
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1 2 3 4 5

14. Directorate of Seed Research, Mau 3224.00 2975.00 2594.00
Directorate of Seed Research, Mau 360.00 504.00 375.00
AICRP NSP, Mau 1214.00 1184.00 1519.00
Seed Production in Agricultural Crops and Fisheries, 1650.00 1287.00 700.00
Mau

15. National Bureau of Agricultural Important Microbes 1322.00 1340.00 1010.00
and Insect, Mau
National Bureau of Agricultural Important Microbes 323.00 280.00 210.00
and Insect, Mau
Application of Micro-organisms in" Agriculture and .999.00 1060.00 800.00
Allied Sectors (AMAAS) + Microbial Genomic ’
Resources repository network, Mau
Total 30400.00 36600.00 39277.00

HORTICULTURE

16. Indian Institute of Horticultural Rgsearch, Bengaluru 2689.00 3120.00 5623.00
Indian Institute of Horticultural Research, Bengaluru 1000.00 900.00 898.00
AICRP Tropical Fruits, Bengaluru 334.00 395.00 2125.00
Central Institute of Sub Tropical Horticulture, Lucknow - 360.00 375,00 350.00
AICRP Sub Tropical Fruits, Lucknow 280.00 300.00 - 657.00
NRC Litchi, Muzzafarpur 175.00 250.00 - 510.00
NRC Citrus, Nagpuf 200.00 300.00 258.00
NRC Grapes, Pune 165.00 300.00 400.00
NRC Banana, Trichi 175.00 300.00 425.00

17. Central Institute of Temperate Horticulture, Srinagar 460.00 350.00 320.00

18. Central Ivnstitute of Arid Hort'iculture, Bikaner 645.00 875.00 1345.00
Central Institute of Arid Horticulture, Bikaner 210.00 250.00 250.00
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1 2 3 4 5
AICRP Arid Fruits, Bikaner 235.00 300.00 595.00
NRC Pomegranate, Sangola, Maharashtra 200.00 325.00 500.00
Indian Institute of Vegetable Research, Varanasi 1476.00 1900.00 - 2405.00
Indian Institute of Vegetable Research, Varanasi 350.00 400.00 368.00
Directorate of Mushroom, Solan 180.00 250.00 150.00
AICRP Mushroom, Solan . 166.00 250.00 303.00
AICRP Vegetables, Véranasi included NSP Vegetable 375.00 475.00 1284.00
Directorate of Onion and Garlic, Pune 465.00 525.00 300.00
Network Project on Improverﬁent of Onion and Garlic, inPD
Pune

20. Central Potato Research Institute, Shimla 1275.00 1775.00 2648.00
Cent?al Potato Research Institute, Shimla 575.00 800.00 1000.00
AICRP Potato, Shimla 230.00 320.00 739.00
Central Tuber Crdps Research Institute, Trivandrum 260.00 355.00 400.00
AICRP Tuber Crops, Tiruvanthapuram 210.00 300.00 509.00

21. Central Plantation Crops Research Institute, Kasargod 1052.00 1455.00 2378.00
Central Plantation Crops Research Institute, Kasargod 350.00 450.00 650.00
AICRP Palms, Kerala 260.00 345.00 597.00
Directorate of Cashew, Puttur. 125.00 235.00 293.00
AICRP Cashew, Puttur 117.00 200.00 488.00
Directorate of Oil Palm, Pedivegi 200.00 225.00 350.00

22, Central A'gricultural Research Institute, Port Blair 400.00 430.00 400.00

23. Indian Institute o‘fﬁ Spices Research, Calicut 890.00 1305.00 1804.00
Indian institute of Spices Research, Calicut 450.00 840.00 1135.00
AICRP Spices, Calicut 250.00 250.39 419.00




"including Makhana

583.00.
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1 2 3 4 5
NRC Seed Spices, Ajmer 190.00 2.15.00 250.00
Outreach Programme on Phytophthora, Fusarium and - - in instt
Relstonia diseases of horticultural and field crops

24. Directorate of Medicinal and Aromatic Plants, Anand 545.00 -630.00 1396.00
Directorate of Medicinal and Aromatic Plants, Anand 240.00 300.00 296.00
AICRP on Medicinal and Aroﬁmatic Plants and Bételvine' 305.00° 330.00 1100.00
Anand '
Total 9800.00 ' 12400.00 19120.00

NATURAL RESOURCE MANAGEMENT

25. National Bureau of Soil Survey and Land use Planning, 400.00 450.00 460.00
Nagpur

26. Central Soil and Water Consarvation Research and 500.00 503.00 535.00
Training Institute, Dehradun )

27. olndian Institute of Soil Sc;iences, Bhopal 1100.00 -71220.00 2415.00
Indian Institute of Soil Sciences, Bh'opal_ 200.00 360.00 - ~ 350.00
AICRP in Micro Secondafy and Pollutant Elements in 300.00 300.00‘ 720.00
Soils and Plants, Bhopal '
. AINP on Bio-fertilizer, Bhopal 150.00 »169.00 285;00

- ~ AICRP on Soil Test with Cror; Response, Bhopal ”250.00 250.00 620.00
AICRP on Long Term Fertilizer Experiments, Bhopal 206.00 150.00 440.00

28. Central Soil Salinity Research Institute, Karnal 576.00 640.00 1660.0.0
Central Soil Salinity Research Institute, Karnal 276.00 315.00 300.00
AICRP on Salt Affected Soils and use of Saline Water, 1300.00 325.00 760.00
Karnal '

29, ICAR Reseaﬁ;h Complex for Eastern Region, Patna .
ICAR Research CompTex for Eastern Region, Pétna 550.00 ' 525.06
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1 2 3 4 5
30. Directorate of Water Management Research, 925.00 1250.00 2315.00
Bhubaneshwar
Directorate of Water Management Research, 125.00 150.00 250.00
Bhubaneshwar '
AICRP Water Management Research. Bhubaneshwar 625.00 900.00 1660.00
AICHP.Ground Water Utilisation, Bhubaneshwar 175.00 200.00 405.00
31. Central Research Institute of Dryland Agriculture, 1577.00 2156.00 5158.00
Hyderabad
Central Research Institute of Dryland AgricultUre, 195.00 260.00 265.00
Hyderabad
AICRP Dryland Agriculture, Hyderabad ‘847.00 1400.00 3888.00
AICRP on Agrometeorology, Hyderabad 310.00 250.00 805.00
Impact Adaptation -and Vulnerability of Indian Agricultural
to Climatic Change (Network Project on Climate Change), 225.00 246.00 200.00
CRIDA Hyderabad
32. Central Arid Zone Research Institute, Jodhpur 335.00 493.00 655.00
Central Arid Zone Research Institute, Jodhpur 225.00 - 390.00 410.00
Network on Rodent Control, Jodhpur 110.00 103.00 245.00
33. Project Dte. on Farming System Research, Modipuram 1060.00 1645.00 3595.00
Project Dte. on Farming System Research, Modipuram 125.00 145.00 180.00
AICRP on Integrated Farming System + Organic Fanning, 850.00 1400.00 3215.00
Modipuram
Network Programme on Organic Farming 85.00 100.00 200.00
34. PD-WS, Jabalpur 820.00 . | 540.00 1656.00
PD-WS, Jabalpur 300.00 140.00 177.00
AICRP Weed Control, Jabalpur 520.00 400.00 1479.00
35. ICAR Research Complex Goa 300.00 271.00 315.00
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1 2 3 4 5
36. ICAR Research Complex for NEH Region 1595.00 2043.35 3335.73
ICAR Research Complex for .NEH Region, Barapani 800.00 1000.00 1914.00
NRC on Yak, Dirang 380.00 425.00P 392.00
NRC on Mithun Jharnapani, Nagaland 215.00 318.35 765.73
NRC Orchids, Paykong, Sikkim 200.00 300.00 264.00
Scaling up of Water productivity in Agriculture 5.00 5.00 5.00
37. National Institute of Abiotic Stress Management, 806.00 1000.00 1000.00
Malegaon, Maharashtra ’
Total 10200.00 12303J01 23409.06
AGRICULTURAL ENGINEERING
38. Central Institute of Agricultural Engineering, Bhopal 1744.50 2198.00 3313.50
Central Institute of Agricultural Engineering, Bhopal + 400.00 528.00 489.00
APCAEM Network on RNAEM, Bhopal
AICRP on Farm Implements and Machinery. Bhopal 520.00 676.00 1310.21
AICRP on Ergonomics and Safety in Agriculture, Bhopal 195.00 230.00 326.28
AICRP on Renewable Energy Sources, Bhopal 434.00 520.00 683.70
AICRP on Utilization Animal Energy, Bhopal 195.50 244.00 504.31
39. Central Institute on Post harvest Engineering and 1635.50 2030.00 22§9.40
Technology, Ludhiana
Central Institute on Post harvest Engineering and 320.65 391.00 516.00
Technology, Ludhiana
AICRP on Application of Plastic in Agriculture, Ludhiana 114.85 141.00 236.60
AICRP on PHT, Ludhiana 1200.00 1498.00 1546.80
40 Indian Institute of Natural Resins and Gums, Ranchi 300.00 214.00 347.10
Indian Institute of Natural Resins and Gums, Ranchi 200.00 190.00 227.10
NWP on Harvest and Post Harvest and Value Addition 100.00 24.00 120.00

to Natural Resins and Gums
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L 2 3 4 5

41. Central Institute of Research on Cotton Technology, 50'0-00 613.00 755.00
Mumbai

42. National Institute of Research on Jute and Allied 120.00 208.00 225.00
Fibre Technology, Kolkata
Total 4300.00 5263.00 6940.00

ANIMAL SCIENCE

43. National Bureau of Animal Genetic Resources, Karnal 410.00 485.27 _ 565.00

National Bureau of Animal Genetic Resources, Karal 260.00 305.27 450.00
- Network project on Animal Genetic Resources, Karnal 150.00 180.00 115.0(;

44. National Dairy Research Institute, Karnal 710.00 899.15 2429.29
National Daify Research Institute, Karnal 650.00 . 527.15 2344.29
NP on R&D Suppon'fdr Process Upgradation of 60.00 72.00 85.00
indigenous milk products, Karnal
Netwc;rk project on Adaptation of Livestock to impending in NDRI
Climate Change through Shelter Management

45. Central Sheep and Wool Research Institute, Avikanagar, 438.00 630.60 1000.00
Rajasthan ' '
Central Sheep aﬁd Wool Research Institute, Avikanégar 270.00 400.00 700.00
Network on Sheep Improvement, Avikanagar 88.00 130.00 185.00
Sheep Seed Project 80.00 100.00 115.00

46. Central institute for ﬁesearch on Goats 395.00 495.00 867.00
Central Institute for Research on Goats, Makhdoom 235.00 315.00 -425.00
AICRP on Goat Improvement, Mathura 160.00 180.00 442,00
Goat Seed Project (in CIRG)

-47. Central Institute for Research on Buffaloes, Hissar 500.00 678.00 943.53
Central Institute for Research on Buffaloes, Hissar 250.06 383.00 510.00
Network on Buffaloes, 'Hivssar 250.00 295.00 433;53
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48. National Institute of Animal Nutrition and Physiology 450.00 545.00 788.00
National Institute of Animal Nutrition and Physiology, 250.00 250.00 450.00
Bengaluru
AICRP - Improvement of Feed Sources and Nutrient 200.00 295.00 338.00
Utilisation for raising animal production, Bangalore
Outreach programme on Methane Emission (in AICRP) in AICRP
49. NRC on Camel, Bikaner 282.00 312.00 355.00
50. NRC on Equine, Hissar 470.00 557.00 965.00
NRC on Equine, Hissar 290.00 330.00 350.00
Veterinary Type Culture (as an integral part of NRC) 180.00 227.00 615.00
51. Project Directorate — Cattle 512.00 584.11 846.86
Project Directorate — Cattle, Meerut 112.00 154.73 : 220.00
AICRP on Cattle Research, Meerut 400.00 429.38 626.86
52. PD on Foot and Mouth Disease, Mukteshwar 430.00 550.00 2502.87
PD on Foot and Mouth Disease, Mukteshwar 430.00 550.00 2502.87
AICRP Foot and Mouth Disease, Mukteshwar in PD
53. Central Avian Research Institute, 1zatnagar 1218.00 1481.12 2396.02
» Central Avian Research Institute, |zatnagar 400.00 513.85 946.00-
Project Directorate on Poultry, Hyderabad 248.00 | 317.27 490.00
AICRP on Pouitry, Hyderabad 370.00 450.00 660.02
Poultry Seed Project | 200.00 200.00 300.00
54. Indian Veterinary Research Institute, lzatnagar 2010.00 2368.06 4221.85
Indian Veterinary Research Institute, lzatnagar 1460.00 1795.00 2246.85
Network on Gastro Intestinal Parasitism, lzatnagar 230.00 250.00 335.00
Network on Haemorrhagic Septcamia, lzatnagar in GIP in GIP
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1 2 3 4 5
Network Programme Blue Tongue Disease, Izatnagar in GIP in GIP
PD on Animal Disease Monitoring and Surveillance, 320.00 323.00 1640.00
Bengaluru
AICRP ADMAS, Bengaluru
Outreach bprogr'ammes (in IVRI)

55. NRC on Meat and Meat Products Technology, 150.00 180.00 222.00
Hyderabad

56. NRC on Pig (330.00 760.00 892.85
NRC on Pig, Guwahati 330.00 390.00 353.85
AICRP on Pig, Guwahati 150.00 200.00> 484.00
Megg Seed Project on Pig, Guwahati 150.00 170.00 55.00
Total 9200.00 11268.00 20153.00

FISHERIES

57. Central Marine Fisheries Research Institute 1200.00 1660.00 2557.20
Central Marine Fisheries Research Institute. Kochi 750.00 1110.00 1967.00
Central Institute Brackishwater Aquaculture, Chennai 450.00 550.00 590.20

58. Central Inland Fisheries ﬁesearch Institute 690.00 890.00 849.00
Central Inland Fisheries. Research Institute, Barrackpore 420.00 540.00 496.00
Project Directorate of Cold Water Fisheries, Bhimtal 270.00 350.00 353.90

59. Central Institute of Fisheries Technology, Kochi 640.00 790.00 955.50

60. Central Institute on Fisheries Education, Mumbai 1015.00 2000.00 3576.30

61. Central Institute of Freshwater Aquaculture, Bhubaneshwar 550.00 670.00 . 896.00

62. Natioﬁal Bureaﬁ of Fish Genetic Resources, Lucknow 405.00 490.00 5_66.00
Total 4500.00 6500.00 9400.00
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ECONOMICS, STATISTICS AND MANAGEMENT
63. Indian Agricultural Statistical Research Institute 300.00 300.00 300.00
Indian Agricultural Statistical Research Institute, New 150.00 150.00 150.00
Delhi
National Centre ;or Agricultural Economics and Policy 150.00 150.00 150.00
Research, New Delhi
Total 300.00 300.00 300.00
AGRICULTURAL EXTENSION
64. Krishi Vigyan Kendras 31657.30 62498.80 51944.15
65. Directorate of Research on Women in Agriculture, 1012.00 1026.00 1610.47
Bhubaneshwar
Directorate of Research on Women in Agriculture, 366.30 344.00 315.57
Bhubaneshwar
AICRP Home Science - 645.70 . 682.00 1294.90
66. Directorate of Knowledge Management in Agriculture, 130.70 150.70 209.38
New Delhi
Total 32800.00 , 63675.50 53764.00
AGRICULTURAL EDUCATION
67. Strengthening and Development of Higher Agricultural 36500.00> 44600.00 53689.00
Education in India
68. National Academy of Agricultural Research and 700;00 1600.00 2111.00
Management (NAARM), Hyderabad
Total - ' - 37200.00 46200.00 55800.00
69. CAU + DARE | 7050.00 8065.00 10101.00
DARE : 50.00 65.00 100.00
Central Agricu;lltural University, Imphal 7000.00 8000.00 10001.00
8065.00 10101.00

Total 7050.00
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1 2 3 4 5
ICAR HEADQUARTERS
70. Strengthening and Modernization of ICAR Headquarters 1570.00 1529.00 11733.00
71. Intellectual property Management and Transfer/ 130.00 261.00 400.00
Commercialisation of agricuitural technologies
Total 1700.00 1790.00 12133.00
EXTERNALLY AIDED PROJECTS
72. National Agricultural Innovation Project New Delhi GEF 27723.00 27000.00 17600.00
73. Indo US Knowledge Initiative/Agricultural Cooperation 400.00 0.00
74. National Fund for Basic and Strategic Research (likely 427.00 811.00 3800.00
to be reorganised as National Agricultural Science
Foundation in Xl Plan)
National Initiative on Climate Resilient in Agriculture 20000.00 13200.00
(under NRM)
Total 176000.00 252175.50 284997.00
New Initiatives under process
National Institute of Biotic Stress Management 1.00
Indian Institute of Agricultural Bio-technology 1.00
CAU, Bundelkhand 1.00
Total (ICAR + DARE) 176000.00 252175.50 285000.00
Grand Total (ICAR + DARE)
MPKV Rs 1.00 crore-directly remitted by MoF 6132.00 750.00 854.00
Note: Sub-schemes : Rodent Control (CS), DoF and Orchids 252175.50
(Hort), NRC and AICRPAF (NRM) and NRC Yak and inclusive
Mithun (AS) ~ allocations shown in respective main of KVK

schemes (as per EFC/SFC) but added in respective

divisions.

arrears
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Statement-ill
Non-Plan Allocations to ICAR Units during 2009-10
(Rs. in lakh)
Sl Name of the Institute Allocation” Allocation*® Alloation* ’
No. 2009-10 2010-11 2011-12
1 2 3 4 5
CROP SCIENCES
1. CICR, Nagpur 2708.82 2101.45 2385.92
2. CRIJAF, Barrackpore 2375.19 '2411.18 2437.97
3. CRRI, Cuttack 3180.09 3442.46 3267.90
4. CTRI, Rajahmundry 2795.91 2834.10 2810.50
5. IARI, New Delhi 25761.01 25133.19 26450.00
6. IGFRI, Jhansi 2675.50 2461.00 2909.00
7. IIPR, Kanpur 1463.47 1295.05 1395.28
8. IISR, Lucknow 2174.70 2003.32 2381.20
9. NBAIM, Mau 327.31 244.50 340.50
10. NBPGR, New Delhi 3199.18 2767.37 3563.00
11. SBI, Coimbatore 2067.39 1671.15 2836.87
12. VPKAS, Almore 893.66 911.46 986.39
NATIONAL RESEARCH CENTRE
13. NCIPM, Pusa 425.17 360.20 429.20
14.  NRC Groundnut, Junagadh 603.42 643.00 712.56
15. NRC Plant Bio-Technology, New Delhi . | 536.15 451.82 567.00
16. NRC R&M, Bharatpur 424,96 431.97 519.85
17. NRC Sorghum, Hyderabad 1089.13 961.93 1111.48
18. NRC Soybean, Indore 525.92 476.00

560.10
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1 2 3 4 5
PROJECT DRIECTORATE
19. PD BC, Bengaluru 565.00 463.00 570.79
20. DMR, New Delhi 570.79 400.01 502.4;9
21. DOR, Hyderabad 1232.49 1147.10 1379.75
22. DRR, Hyderabad | 1611.56 1379.83 1745.42
23. DWR, Karnal , 1110.79 1073.85 1208.50
24, DSR, Maunath Bhanjan 227.68 200.00 217.00
Reserve for Unforseen Contingencies 0.00 0.00 0.00
Total : Crop Sciences 58545.29 55264.94 61288.67
HORTICULTURAL SCIENCES
1.l CARI, Port Blair : 1128.50 1174.74 1243.23
2. CIAH, Bikaner ' 722.98 681.54 700.50
3. CISH, Lucknow 1449.59 1345.39 1459.00
4, CITH, Srinagar | 247.85 334.00 373.15
5. CPCRI, Kasaragod 3443.68 3003.59 3496.99
8. CPRI, Shimla 3795.88 3446.70 3928.00
9. CTCRI, Thiruvanthapuram 1316.59 1127.80 1416.14
10. IIHR, Bengaluru ' 5428.03 5226.50 5633.50
11.. ISR, Calicut ' - 924.62 787.50 978.50
12. IIVR. Varanasi » 626.31 ©635.35 667:_14
13. NRC Banana, Tiruchirapalli . | 335.05 343.00 394.10
14. NRC Cashew, Puttur 454.58 436.00 396.40
15. NRC Citrus, Nagpur 468.35 600.01 571.74
16. NRC Grapes, Pune ' - 349.20 347.00 . 379.01
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1 2 3 4 5
17. NRC M&AP, Anand 212.35 216.00 288.76
18. NRC Mushroom, Solan 359.59 282.00 392.50
19. NRC Oilpalm, Pedavegi 517.79 457.10 620.77
20. NRC Onion and Garlic, Pune 245.91 231.59 269.34
21. NRC Orchids, Sikkim 186.49 200.00 227.72
22. NRC Seed SpicesT Ajmer 204.73 - 263.13 409.33
23. NRC Litchi, Muzaffarpur 103.58 143.99 153.50
24, NRC Pomegranate, Sholapur 151.40 188.75 237.73
25. DTE of Floriculture, New Delhi 0.00 0.00 0.00
Reserve for Unforseen Contingencies 0.00 0.00 0.00'
Tofal : Horticultural Sciences 22673.05 21471.69 24237.05
ANIMAL SCIENCES
1. CARI, Izatnagar 1749.87 1475.00 17?2.05
2. CIRB, Hissar 1249.82 1299.78 1410.30
3. CIRG, Makhdoom 1522.88 1448.60 2092.00
4. CSWRI, Avikanagar 2346.96 2590.00 3352.80
5. IVRI, Izatnagar 17274.44 15646.06 17508.79
6. NBAGR, Karnal 689.94 561.50 705.10
7. NDRI, Karnal 10417.59 10230.00 10388.23
8. NIANP, Bengaluru 661.29 644.00 734.66
NATIONAL RESEARCH CENTRE
9. NRC Camel, Bikaner 459.95 501.00 545.11
10. NRC Equines, Hissar 641.94 703.00 848.47
11. NRC Meat, Hyderabad 284.73 234.11 314.00
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1 2 3 4 5
12. NRC Mithun, Jharnapani 171.57 228.00 381.00
13. NRC Pig, Ghuwhati 166.64 184.15 282.44 v
14. NRC Yak, Dirang 143.02 209.13 296.09
PROJECT DIRECTORATE
15. PD Admas, Bengaluru 206.09 235.30 308.20
16. PD Cattle, Modipuram 400.20 35;1.00 411.02
17. PD Foot and Mouth Disease 121.42 139.57 178.67
18. PD Poultry, Hyderabad 485.74 611.25 627.30
Reserve for Unforseen Contingencies 0.00 0.00 0.00
Total : Animal Sciences 38984.09 37294.45 42116.23
NRM DIVISION
1. CAZRI, Jodhpur 50l84.57 4494.00 5176.62
2. CRIDA, Hyderabad 2774.47 2591.50 2855.00
3. CS & WCR & TI, Dehradun 3254.81 3083.55 3295.98
4, CSSRI, Karnal 2166.59 1763.00 '+ 2368.13
5. ICAR RC NEH Region, Barapani 4508.73 4931.00 5532.56
6. ICAR Residental Complex ER, Patna 1319.09 1386.00 1657.57
7. ICAR Residental Complex, Goa .519.90 589.74 1245.00
8. 1ISS, Bhopal 656.41 660.00 797.48
9. NBSS & LUP, Nagpur | 3519.28 3744.09 .3971.09.
10. NRC Agro-Forestry, Jhansi 430.39 407.00 486.00
NATIONAL RESEARCH CENTRE
11. VCTC For ER, Bhubaneswar 464.59 7 503.95 512.50
487.16 600.75 5\68.00.7 |

12.

NRC Weed Science, Jabalpur
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1 2 3 4 5
PROJECT DIRECTORATE
13. PD CS, Modipuram 697.35 718.34 713.95
PCUs
14, PCU - AM, CRIDA, Hyderabad 52.14 52.50 59.50
15. PCU - DA, CRIDA, Hyderabad 40.90 37.50 49.50
16. PCU - MSN |ISS Bhopal 37.46. . 35.00 43.00
17. PCU - SAS, CSSRI, Karnal 18.52 31.00 20.50
18. PCU — STCR, 1ISS, Bhopal 23.66 21.00 28.50
19. PCU - WM, WTC FOR ER, Bhubanéswar 49.67 >38.50 44.80
20.  NJASM, Malegaon ' 0.00 0.00 52.01
- Reserve for Unforseen Contingencies 0.00 0.00 0.00
Total : NRM B 26105.69 25688.33 29677.60
FISHERIES
1. CIBA, Chennai 1191.57 1089.69 1192.75
2. CICFRI, Barackpore ' 4136.86 4394.15 4864.00
3. CIFA, Bhubaneshwar 1760.29 1754.33 1704.00
4. CIFE, Mumbai 2778.22 2969.13 2211.27
5. CIFT, Cochin 2304.88 1875.00 3454 .42
6. CMFRI, Cochin 6328.25 6120.31 6546.90
7. NBFGR, Lucknow 799.39 773.00 842.45
NATIONAL RESEARCH CENTRE
8 NRC CW Fisheries, Bhimtal 290.17 441.00 116.61
Reserve for Unforseen Contingencies 0.00 0.00 0.00
Total : Fisheries \ 19589.63 19416.61

20932.40
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1 - 2 3 4 5
AGRICULTURAL ENGINEERING
1. CIAE, Bhopal 2529.34 2478.50 2473.53
2. CIPHET, Ludhiana 562.09 575.00 593.00
3. CIRCOT, Mumbéi 1926.42 1710.00 1990.25
4. IINRG, Ranchi 1164.28 926.50 1092.51
5. NIRJAFT (JTRL), Kolkata 1309.32 1075.50 1140.92
PCUs
6. PCU - FIM, CIAE, Bhopal | 39.93 40.50 28.80
7. PCU - RES, CIAE, Bhopal 36.31 41.00 27.00
8. PCU - UAE, CIAE, Bhopal 47.71 39.00 42.72
9. PCU - APA, CIPHET, Ludhiana 23.16 26.00 22.55
10. PCU - PHT, CIPHET, Ludhiana 30.14 44.95 36.45
11. PCU - ESA, CIAE. Bhopal © 20.81 16.90 18.65
‘Reserve for Unforseen Contingencies 0.00 £ 0.00 .0.00
Totél : Agricultural Engineering 7689.51 6973.85 7466.38
Agricultural Economic and Stat.
1. IASRI, New Delhi 3163.04 2722.85 2761.71
2.  NRCAE&PR, New Delhi 253.39 >32‘2.70 315.12
Total : Agricultural Economic and Stat. 3416.43 3045.55 3076.83
Agricultural Education
1. NAARM, Hyderabad 1501.85 1342.83 1648.13
2.  Education Division (Fellowships etc.) 0.00 109750.00 17418.00
Total : Agricultural Education 1501.85 111092.83 19066.13 '
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Agricultural Extension

1. NRC Women. in Agricultural Bhubaneswar ' 275.81 240.06 328.24

Total : Agricuitural Extension A : 275.81 240.06 328.24

ICAR Headquarters

/

1. ASRB, New Delhi 546.86 933.00 1140.30
2. DIPA, New Delhi 478.55 453.70 504.00
3. ICAR Headquarters, New Delhi 12033.20 11438.00 12623.02
4. IPR Management, New Delhi 302.90 - 136.59 . 150.00

Zonal Coordinating Units

1. Zonal Co-ordinating Unit, Zone-l, Ludhiana 0.00 - 0.00 5.00
2. Zonal Co-ordinating Unit, Zone-ll, Kolkata 0.00 3.05 18.18
3. Zonal Co-ordinating Unft. Zone-|ll, Barapani » 0.00 4 1.65 0.00
4, Zonal Co-ordinating Unit, Zone-IV, Kanpur © 0.00 ’ 0.50 1.00
5. . Zonal Co-ordinating Unit, Zone;V, Hyderabad 0.00 0.00 » 0.00
6. Zonal Co-ordinating Unit, Zone-VI, Jodhpur 0.00 0.00 0.00
7. Zonal Co-ordinating Unit, Zone-VIi, Jabalpur 0.00 . 0.00 16.00
8. ‘Zonal Co-orc;inating Unit, Zone-\/lll. Bengaluru 0.00 | 0.00 0.00
Total : Zonal Co-ordinating Units 0.00 5.20 40.18
Gand Total (A) . 192142.86 293454.80 222647.03

*The figures are inclusive of the ‘allocations ‘made out of Internal Resources of ICAR.

Note: The above allocations do not include allocations under AP Cess funds, given below, as the AP Cess Act, 1940

has been repealed and no new projects/research activities are being sanctioned:

AP Cess Funds (B) ' 245.00 150.00 100.00

Total (A+B) 192387.86 293604.80 222747.03
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[Translation]
Kidnapping of Children

*269. SHRI GANESH SINGH: Will the Minister of
HOME AFFAIRS be pleased to state:

(@) whether incidents of kidnapping of children
have increased in various parts of the country during the
last three years and the current year;

(b) if so, the details thereof:

(c)  whether any harsh punishment in the Indian
- Penal.- Code to prevent such incidents is being
contemplated; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) and (b) As
per information provided by the National Crime Records
Bureau (NCRB), a total of 7,650 cases of kidnapping and
abduction of children were reported in the year 2008,
8,945 cases of kidnapping and abduction of children were
reported in the year 2009 and 10,670 cases of kidnapping
_and abduction -of children were reported in the country
in 2010. State/UT-wise details of cases registered, cases
chargesheeted, cases convicted, persons arrested,
chargesheeted and persons convicted under kidnapping
~and abduction -of ‘children in the country for the years

APRIL 24, 2012

to Ouest)‘ons 88

—

2008, 2009 and 2010 respectively are given in Statement.
Data on kidnapping of children for the current year is not
available.

As per the seventh schedule to the Constitution of
India, 'Police' and 'Public Order' are State subjects and,
as such the primary responsibility of prevention, deiection,
registration, investigation and prosecution of crime
including tracing all the kidnapped children lies with the
State Government/UT Administrations. However,
Government of India is deeply committed to augmenting
the efforts of law enforcement agencies of the State

Governments/UT Administrations to combat the crime.

Ministry of Home Affairs has recently issued an
Advisory on missing children on 31st January, 2012
wherein the States/UTs have been advised on various
measures needed to prevent trafficking and trace the
children. These include corﬁputerization of records, DNA
profiling, involvement of NGOs and other -organizations,
community awareness programmes etc. to facilitate the
tracing of rhissing children.

(c) There are existing stringent provisions in the
Indian Penal Code like Section 363 and Section 363-A
which prescribe punishment from seven years to life
imprisonment.

(d) Does not arise.

Statement

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Persons Arrested (PAR),
Persons Chargesheeted (PCS) and Persons Convicted (PCV) under Kidnapping; and
| Abduction of Children during 2008-2010

Sl State 2008
No.

CR CSs Ccv PAR PCS PCV
1 2 3 4 5 6 7 8
1. Andhra Pradesh 433 380 11 563 619 35
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1 2 3 4 5 6 7 8
2.  Arunachal Pradesh 13 11 0 11 11 0
3. Assam 7 13 1 9 16 2
4.  Bihar 496 328 15 931 694 17
5. Chhattisgarh 96 94 16 105 104 10
6. Goa 24 8 0 28 9 h'o
7.  Gujarat 521 421 14 606 618 18
8. Haryana 104 82 17 89 92 22
9. Himachal Pradesh 78 3§ 4 69 | 59 ~ 6
10. Jamrpu and Kashmir 3 4 0 4 4 0
11.  Jharkhand 18 11 1 36 25 - 1
12. Karnataka 99 - 41 1 69 61 1
13. Kerala 87‘ 72 2 93 o111 2
14. Madhya Pradesh 264 246 53 357 351 82
15. Maharashtra 598 a7 13 699 627 17
16.  Manipur 61 0 0 5 0 0
~17. Meghalaya 21 7 0 12 = v11 0
18. Mizoram 2 2 0 1 ' 1 0
19. Nagaland 3 1 0 3 ', 1 0
20. Odisih'a 8 11 0 24 29 0
21. Punjab 184 95 11 o 143 12
22, Rajgsthan 504 226 29 251 - 247 a 35
) .
23.  Sikkim 3 1 1 1 1 1
24. - Tamil Nadu 275 181 19 216 231 19
25, 23 17 2 25 24 2




91 Written Answers APRIL 24, 2012 to Questions 92
1 2 3 4 5 6 7 8
26. Uttar Pradesh 2224 1308 532 3043 2061 928
27. Uttarakhand 24 21 9 39 47 11
28. West Bengal 196 136 2 154 165 5
Total State 6369 4232 753 7603 6362 1226
29. Andaman and Nicobar 12 5 0 9 9 0
Islands
30. Chandigarh 36 13 7 39 15 8
31. Dadra and Nagar 11 7 0 17 9 0
Haveli
32. Daman and Diu 0 0 0 0 0 0
33. Delhi UT 1208 335 486 388 353 68
34. Lakshadweep 0 0 0 0 0 0
'35. 'IPuducherry 14 4 0 10 5 0
Total UT 1281 364 53 463 391 76
Total all india 7650 4596 806 8066 6753 1302
-Contd.
Sl. State 2009
No.
CR Ccs . CV PAR PCS PCV
1 2 9 10 i1 12 13 14
1. Andhra F"radesh 632 467 22 638 5562 55
2. Arunachal Pradesh 17 13 0 12 13 0
3. Assam 5 6 0 7 6 0
4, thar 722 364 7 988 740 17
5.  Chhattisgarh 121 103 26 102 106 16
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1 2 9 10 11 12 13 14
6. Goa 21 14 2 24 27 2
7.  Gujarat 503 377 8 528 549 11
8. Haryana 149 77 15 121 114 29
9.  Himachal Pradesh 72 51 8 67 53 5
10. Jammu and Kashmir 10 1 0 1 1 0
11. Jharkhand 8 3 3 10 9 3
12, Karnataka 87 63 0 92 80 0
13. Kerala 83 64 4 105 82 4
14, Madhya Pradesh 427 329 49 547 542 74
15. Maharashtra 534 479 17 629 624 19
16. Manipur 52 0 0 34 0 0
17. Meghalaya 9 5 0] 4 7 0]
18. Mizoram 1 1 1 2 2 1
19. Nagaland 0 1 0 0 1 0
20. Odisha 30 17 0 36 31 0
21. Punjab 355 143 21 451 211 31
22. Rajasthan 761 349 43 485 468 57
23. Sikkim 6 3 3 4 3 3
24. Tamil Nadu 300 190 7 325 255 12
25. Tripura 12 13 0 1 4 0
26. Uttar Pradesh 1535 1046 531 2370 1913 933
27. Uttarakhand 10 8 6 11 16 13
28. West Bengél 199 105 3 167 131 1
Total State 6641 4292 776 7741 6540 1286
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1 2 , 9 10 11 12 13 14
29. Andaman and Nicobar 10 2 0 5 2 0
Islands
30. CH’andigarh 27 15 7 15 18 ' 9
31. _D’adra‘ and Nagar 8 8 2 11 17 3
Haveli
32. baman and Diu 0 0 0 0 0 0
33. Delhi UT 2248 38i ' 65 326 385 35
34. Lakshadweep 0. 0 0 0 0 0
35. Puducherry 11 12 0 14 13 0
Total UT 2304 418 74 371 435 47
Total all India 8945 4710 850 8112 6975 1333
-Contd.
si State 2010
No. .
CR CS ‘CV PAR PCS PCV
1 2 16 16 . 17 18 19 - 20
1. And;lr'a ‘Pradesh 581 480 35 589" 645 47
2. Awnachal Pradesh 5 8 0 6 6 0
3. /;;sam 17 2 0 11 4 0
4. Bihar ‘ 1359 631 ‘ 11 1839 1260. . 25
5.  Chhattisgarh 186 160 | 17 200 ] 196 22
6. Goa 14 10 1 12 18 2
7.  Gujarat 565 414> 9 607 554. 16
8. Haryana 123 90 23 116 120 31
9. Himachal Pradesh 86 38 R 72 71 5
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1 2 15 16 17 18 19 20
10. Jammu and Kashmir 5 2 1 3 3 1
11.  Jharkhand 6 6 0 1 13 0
12.  Karnataka 125 70 4 167 165 6
13. Kerala 111 100 4 109 136 5
14, Madhya Pradesh 440 364 80 527 505 101
15. Maharashtra 749 470 7 844 702 11
16. Manipur 60 0 0 33 | 0] 0
17. Meghalaya 16 11 0 10 7 0
18. Mizoram 0 0 1 0 0 1
19. Nagaland 7 5 4 7 5 4
20. Odisha 51 35 1 39 40 1
21. Punjab 373 176 K 424 303 55
22. Rajasthan 706 254 40 382 370 ‘ 81
23. Sikkim 5 10 0 8 10 0
24, - Tamil Nadu 459 216 15 343 290 22
25. Tripura ‘22 11 1 37 28 1
26. Uttar Pradesh 1225 898 649 1937 1570 1093
27. Uttarakhand 9 9 4 18 18 6
28. West Bengal 332 221 8 | 377 231 8
Total State 7637 4691 947 8718 7260 1544
29. Andaman and Nicobar 9 7 0 13 7 0
islands
30. Chandigarh 23 20 5 17 18 5
31. Dadra and Nagar 10 4 0 11 7 0

Haveli
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1 2 15 <16 17 18 19 20

32. Daman and Diu 1 0 0 0 0 0

33. Delhi UT 2982 342 62 318 359 77

34. Lakshadweep 0 0 0 0 0 0

35. Puducherry 8 9 1 8 12 1
Total UT . 3083 382 68 367 403 83
Total all India 10670 5073 1015 ) v 9085 7663 , 1627

Source: Crime in India.
[English]

Mecbile TV Services

Ve

*270. DR. SANJEEV GANESH NAIK:
' SHRIMATI SUPRIYA SULE:

Will the INFORMATION AND
BROADCASTING be pleased to state:

Minister of

(a) whether the Doordarshan Kendras and other
Private Operators are presently telecasting various

programmes through mobile television services;
(b) if so, the details thereof;

(c) whether any regulatory framework exists to

monitor these programmes;
(d) if so, the details thereof; and

{e) the success achieved by the Government in

telecasting programmes through mobile TV services?

THE MINISTER OF INFORMATION AND
BROADCASTING (SHRIMATI AMBIKA SONI): (a) to (e)
Doordarshan (DD) has been caffying out mobile
television services as a pilot project in Delhi since May
2007. Mobile TV signals can be received on DVB-H
(Digital Video Broadcasting — Handheld) enabled mobile

phones within a range of about 10 km. from Akashvani
Bhawan, Parliament Street, New Delhi where the
transmitter is located. Presently, there are 16 TV channels
in the ‘bouquet of Doordarshan which are as
under.— '

1. DD National
2. DD News

3. DD Sports

4. | DD Bharati
5. DD Bangla

6. DD Punjabi
7. DD Urdu

8. DD Podhigai
9. DD India

10. DD Chandana
11. DD Girnar
12. DD Keralam -
13. DD North East

14. DD Oriya
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15. DD Sahyadri
16. DD Saptagiri

The Mobile TV service provides an alternative
platform for consumers to access the content. The
convergence of technologies in telecom and broadcasting
sectors has made it possible to provide mobile television
service using telecom networks as well as broadcasting
networks. In the telecom networks, the terms and
conditions of Unified Access Service License (UASL)
agreement as well as of Cellular Mobile Telephone
Service (CMTS) license agreement permits the delivery
of video content over their networks‘ (of UASL and CMTS
licensees) and hence, these service providers can

provide mobile TV services through their networks.

Regarding delivery of mobile TV services through
broadcasting network, the Telecom Regulatory Authority
of India (TRAI), in its recommendations on "Issues relating
to Mobile Television Service" dated 23.1.2008 had laid
down a framework for enabling the private players to
provide mobile TV services using terrestrial mode of
transmission under broadcast route. These
recommendations, inter-alia, include technology, spectrum
allocation, licensing issues and content regulation etc. for

Mobile TV services.

However, the Ministry could not put in place a
regulatory framework for mobile TV service due to
non-availability of adequate spectrum in UHF Band V
(585-698 MHz). It has been estimated that at least 96
MHz spectrum would be required for Mobile TV services
on a pan India basis. However, according to India
Remarks (IND 37) in the National Frequency Allocation
Plan 2011, the requirement of spectrum for DD's
digitalization programme and Mobile TV services are to
be met in the UHF Band V.(585-698 MHz). DD has
projected a requirement of 64 MHz within this band for
its digitalization programme. Therefore, the available
spectrum for mobile TV services is far below the

requirement.

VAISAKHA 4, 1934 (Saka)

to Questions 102

Loss of Foodgrains

*271. SHRI VIKRAMBHAI ARJANBHAI MADAM:
SHRI BAIJAYANT PANDA:

Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether a large quantum of foodgrains are lost/

damaged during transit and storage;

(b) if so, the details thereof and the reasons
therefor alongwith the steps taken including adoption of

- first in first out system to check such losses in future and

the action taken against those held responsible for such

damages;

(c)  whether the Government proposes to revamp
and streamline the foodgrain storage and movement
system in collaboration with the Railways and create

additional storage space;

(d) if so, the details thereof indicating the number
of proposals received from the States and the assistance
provided for creation of storage space;

(e) whether any complaints have been received
regarding storage of items other than foodgrains in FCI
godowns whereas the foodgrains were left to rot in the

open; and

® if so, the details thereof and there action of the
Government thereto alongwith the corrective steps taken

in this regard?

THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and {(b) Some
losses/damages of foodgrain including transit and storage
losses occur during operational activities - in Food
Corporation of India (FCI). Losses/damages of foodgrains
may occur in FCI due to various reasons such as, driage
of moisture, long-storage, insect-pest infestation, rat and

bird trouble, muitiple handling and use of hooks by
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labourers, weak texture/bursting of gunnies, negligence
on the part of officials, theft, spillage and rains/floods etc.
In case of negligence of officials, action is taken against
them invariably. ‘

A statement on Region-wise quantity of foodgrains
accrued as damaged in FCI during the last three years
and the current year (upto February, 2012) is given in
Statement-l. The current year figure is 2896 tons only.

The details of Storage and Transit Losses (Wheat +
Rice) occurred in FCI due to various reasons in the last
three years are given in Statement-|l.

The storage losses in foodgrains are losses during
storage due to loss of moisture, spillage, pest infestation,
theft, birds or rodent problems etc. whereas damages
occur during various stages of operations of procurement,
storage, movement and distribution. As regards transit
losses they only occur during the movement of foodgrains.

Steps taken to check storage and transit losses are
given in Statement-Ill. Due to regular inspections as well
as surprise inspections, cases relating to sub-standard/
damaged stocks could be detected and action was
initiated against the officials during the last three years

as under:—
Year No. of officials proceeded
against for rotting/

damage of foodgrains

2008-09 4 50

2009-10 28

2010-11 20

2011-12 (upto 19

February, 2012) ;

(c) and (d) To create additional storage capacity the
Government formulated a scheme for construction of
storage godowns through private entrepreneurs. Under
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the scheme, the Food Corporation of India would now
give a guarantee of ten years for assured hiring. A
capacity of 151.96 lakh tonnes is to be created under the
scheme through private entrepreneurs and Central and
State Warehousing Corporations in 19 States. Out of this,
tenders have been sanctioned for a capacity of 90.75 lakh
tonnes to private investors. Besides this, capacities of
5.40 lakh tonnes and 14.75 lakh tonnes have been
allotted to CWC and SWCs respectively for construction
of godowns on their own land. This Department has also
finalized a scheme for creation of total additional storage
capacity of 5.40 lakh tons in the North East, under Plan
scheme, at some locations in coordination with the
Railways. The Government has also approved creation of
a capacity of 20 lakh tonnes in silos within the overall
storage requirements of FCI. This Department also
releases funds as grants-in-aid to the NE States and
Jammu and Kashmir for construction of godowns for the
States own storage requirements. The assistance provided
to the State Government based on the proposals received
from them for creation of storage space is given in

Statement-|V.

The Department of Food and Public Distribution is in
the process of preparing a plan for movement of
foodgrains in consultation with FCi and Railways. FCI and
Railways have been asked to furnish relevant inputs for
formation of such a plan. Once these inputs are received,
the Department will finalise 'The National Foodgrain

Movement Plan'.

(e} and (f) No Such complaint regarding storage of
items other than foodgrain in FC| godowns has been
received in recent past. However, an issue of hiring of
space in FCI godown, Gandhi Nagar, Jaipur by Rajasthan
State Breweries Corporation Ltd. was highlighted in media
in past. This godown has been vacated by Rajasthan

- Breweries since 10.4.2010. The godowns were rented/

hired out as per the policy of the Food Corporation of
India, formulated to earn rental income from the idle
capacity lying with FCI during the years 2006-07 and
2007-08 when the stock level was low.
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Statement-|
Region-wise stock accrued as damaged/non-issuable with FCI for the
last three years and current year upto 1.3.2012
Figures in Tonnes
Sl Region 2008-09 2009-10 2010-11 2011-12 (upto
No. 01.03.2012)
1 2 3 4 5 : 6
1. Bihar 14 726 7 .200 0
2. Jharkhand 15 17 39 29
3. Odisha 84 0 18 : 36
4.  West Bengal 1789 1357 - 922 477
5. Assam | 83 _ 38 49 - 442
6. North East Frontier (NEF) 212 77 | 175 0
7. Nagaland and Manipur 6 0 1 0
8. Delhi 0 5 1 0
9. Haryana 16 0 53 0
10.  Himachal Pradesh 0 0 0 0
11. Jammu and Kashmir 0 11 0 0
12. Punjab 16798 B 2273 , 182 37
13.  Rajasthan 0 : 12 ' 21 30
14.  Uttar Pradesh 62 : 14 520 11
15. Uttarakhand _ , 4 : FO 1338 . 0
16.  Andhra Pradesh o 0 3 4.33
17. Kerala 98 19 99 200
18.  Karnataka | 74 70 17 0
19.

Tamil Nadu 1 1 12 29
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1 2 3 4 5 6
20. Gujarat 655 814 2595 226
21, Maharashtra 189 245 97 1361
22. Madhya Pradesh 14 49 2 0
23.  Chhattisgarh 0 974 2 13.78
Total 20114 6702 6346 2896.11
Statement-ll 2 3 4
Details of Storage and Transit Losses (Wheat and :
Rice) occurred in FCI during last three years 2010-11 1.60 317.39 0.50
2011-12* (Upto 1.60 298.69 0.54

Storage Losses

(Quantity in lakh tonnes)

Year .Quantity of Quantity % age of

Loss - Received of loss
2008-09 0.58 620.17 0.10
2009-10 1.31 725.27 0.18
2010-11* 1.56 530.77 0.29
2011-12* (Upto 1.48 542.66 0.27

February 12)

February 12)

*Provisional.

Transit Losses

(Quantity in lakh tonnes)

Year Quantity of Quantity % age of
Loss Moved : of loss
1 2 3 4
2008-09 1.06 303.84 0.35
2009-10 1.55 346.56 0.45

*Provisional.

Statement-lll

Steps taken by FCI to minimise the Storage and

Transit Losses

Physical measures like installation of barbed wire
fencing of the boundary walls, provision of street
lights for illumination of godowns and proper locking
of the sheds are taken to secure the. godowns.

Security staff of FC| as well as other agencies like
Home Guards, Special Police Officers are deployed
for safety of the stocks.

Deployment of Central Industrial Security Force and
State Armed Police has been done at some depots/
godowns, which are vulnerable.

Security Inspections as well as surprise checks of
the Depots are also conducted from time to time at
various levels to detect and plug the security lapses.

Adoption of 50 kg. packing in a phased manner to
avoid use of hooks.,
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10.

11.

12.

Written Answers

Double line machine stitching of bags.

Periodical prophylactic and curative treatment of

stocks, as prescribed. 13.
Streamlining of procedure and documentation for 14
transparency and accountability in operations at '
each level. 15.
Identification of vulnerable points. 16.
Inspection of Depots by Senior Officers of the FCIi 17
Headquarters, Executive Directors (Zone)/General '
Managers (Region)/Area Managers.
Inspection and monitoring of calibration of weigh- 18.
bridges.
Maintaining priority list for issue of stocks observing
Statement-1V

VAISAKHA 4, 1934 (Saka)
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the First In First Out (FIFO) principle to avoid longer
storage in the godowns.

Proper weighment and accounting at the time of
receipt and issue,

Undertaking pre-monsoon fumigation.
Improvement in dunnage material.

Ensuring proper quality checking of foodgrains at
the time of procurement.

Ensuring that all FC| owned godowns are constructed
and maintained on scientific lines for storage of
foodgrains.

Only covered rail wagons are to be used for
movement of foodgrains so as to avoid damage
during transit.

Details of assistance provided based on proposals received from State Governments in
North East Region, Sikkim and Jammu and Kashmir (as on 31.3.2012)

Ongoing Projects

State/No. of projects

Total Physical Capacity

Total Estimated costs

Funds already

to be created (Rs. in lakhs) released to the
(in Tonnes) State Governments
(Rs. in lakhs)

Jammu and Kash‘mir (1) 6160 341.00 341.00
Assam (1) 4000 357.55 343.00
Mizoram (22) 17500 . 1499.00 1130.00
Sikkim (1) 375 115.00 60.00
Tripura (31) 33000 2811.00 894.00
Meghalaya (2) 4500 290,77.2 2oo.7é 2
Arunachal Pradesh (i1) 7650 760.00 471.00
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Report on Hunger

*272. SHRI C. RAJENDRAN:
SHRI T.R. BAALU:

Will the Minister of CONSUMER AFFAIRS, FOOD*
AND PUBLIC DISTRIBUTION be pleased to state:

(@) whether the recent reports by international
agencies including International Food Policy Research
Institute and the Planning Commission report based on
the 66th round survey of the National Sample Survey
Organisation have indicated_decline in nutritional intake
and prevalence of hunger, malnutrition and starvation in
the country despite the operation of various nutritional

‘programmes;

(b) if so, the details and salient features of such
reports/survey thereof;

(c) the reaction of the Government thereto; and

(d) the steps including restructuring of the Public
Distribution System taken/proposed to be taken to tackle

the menace?

THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
- DISTRIBUTION (PROF. K.V. THOMAS) (a) to (c) The
International Food Policy Research _ Institute (IFPRI)
has brought out a Global Hunger Index (GHI)
Report in October, 2011. In this report, Index has beeh
‘calculated for 122 countries and India ranks 67 out of
81 countries finally included in the calculation. The report
States that India is among countries havihg highest
prevalence‘of underweight in children younger than five.
But nothing has been mentioned specially for India
about decline in nutritional intake and brevalence of
hunger, malnutrition and starvation in the country. It
also does not givé any details regarding lack of:
availability of food or access to food to the people in

the country.

The 66th round survey of National Sample Survey
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Organisation indicates that at the all India level, daily
protein intake has fallen from 60.2 gm. to 55 gm. per
person in the rural sector and from 57.2 gm. to 53.5 gm.
in-the urban sector over the period 1993-94 to 2009-10.
However, fat intake has shown a rising trend-in the same
period. At the all India level, the rise has been from
31.4 gm. to 38.3 gm. in rural sector while in the urban
sector, it has increased from 42 gm. to 47.9 gm. Other
findings of the survey include, decline in share of cereal

intake in total calorie intake since 1993-94 by nearly -

7 percentage points in the rural sector and " about
35 percentage points in the urban. The share of oils. and

fats has risen by 3 percentage points in both the sectors. '
The share of milk and milk products has grown by about
1.4 percentage points in the urban sector and

0.6 percentage points in the rural.

The Government has taken note of the GHI findings.
However, the GHI findings do not take into account the
most recent increase in the availability and distribution of
food grains to the vulnerable sections of the population
at subsidised prices during the period 2009 and 2011
through the Public Distribution System. The data on
proportion of under-nourished pertainé to the years 2005
to 2007. Data on child under weight is for the years 2004
to 2009. Data on child mortality is for the year 2009. It
is based on three closely inter-related indicators which
all reflect the status of health care and that too mainly
in the case of children and not reflect the hunger or lack
of access to fodd in the society. The data is not test
chec\ked or validated by any large scale primary field

surveys.

(d The Government has been taking several
measures to strengthen the nutritional levels of the most
vulnerable sections of the population, particularly, pregnant
and lactating mothers and children upto the age of six
years through the Supplementary- Nutrition Programme
under ICDS, children in the primary and upper primary
levels through the Mid-day-Meal SChemé, nutritional
empowerment programme of girl children in the age
group of 11-18 years through the Rajiv Gandhi Scheme
for. Empowerment of Adolescent Girls (Sabla). Under
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Matritva Sahyog Yojana (IGMSY), introduced in 2010-11
on trial basis in 52 districts from all States/UTs, cash
incentives are provided to pregnant and lactating mothers
for improving their health and nutritional status. Under
Annapurna scheme implemented by the Ministry of Rural
Development, indigent senior citizens are provided 10 kg.
of food grains per month, free of cost. Under the
Emergency Feeding Programme (EFP) which is a food-
based intervention implemented in the KBK districts of
Odisha, targeted at old, infirm and destitute persons
belonging to BPL households to provide them food
security, cooked food is provided daily to EFP beneficiaries
by the State Government. The allocation of food grains
under the Targeted Public Distribution System (TPDS) to
the Below Poverty Line (BPL) families have also been
increased through adhoc additional allocations during the
last two years.

. The National Nutrition Policy 1993 and the National
Plan of Action on Nutrition 1995 advocates a
comprehensive inter-sectoral strategy, which directly or
indirectly affect dietary intake and nutritional status of the
population, for combating the multifaceted problem of
“under nutrition and improving nutritional status for all

sections of the society.

The Government has been taking several measures -

to streamline the Public Distribution System. These
include the 9 Point Action Plan, action against possession
of bogus raiion cards, increased transparency in the
functioning of TPDS, use of ICT tools such as
computerization of TPDS operations, etc.

[Translation]

Working Conditions in Para Military
Forces

*273. SHRI HANSRAJ G.\ AHIR: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the. Governmeht has recently conducted
any study through independent agencies to assess the
working conditions of the personnel working in the Central

- VAISAKHA 4, 1934 (Saka)
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Para Military Services particularly the Border Security
Force (BSF) jawans;

(b) if so, the outcome of the survey;

(c) whether BSF jawans undergo stressful
conditions while serving in border areas without adequate
facilities;

(d) if so, the details thereof; and

(e) the remedial steps taken/proposed to be taken
by the Government to mitigate the hardships faced by the
jawans in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) to (e) No
specific study has been conducted by the Government
through independent agencies to assess the working
condition of the personnel working in the Central Para
Military Services particularly the Border Security Force
(BSF) Jawans. A study was conducted jointly by Bureau
of Police Research and Development (BPR&D) and LNJN
NICFS alongwith certain experts, in the year 2005, to
identify:—

(i)’ Whether personnel working in different CPMFs
of the Union suffer from stress;

- (i)  Possible causes of stress;

(i) Availability of stress coping mechanisms in the .
CPMFs;

(v}  Factors responsible for the extreme steps taken
by personnel identified in the case studies;

) Remedial measures to address the problem.

The study confirmed the existence of stress in the
CAPFs, including BSF and identified certain general

. causes of stress, including:—

(i) Deployment in difficult iso/lated areas ' under
adverse climatic conditions;

(ii) Long and strenuous duty hours;
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(iii)

(iv)
v

(vi)
(vii)

(viii)

_ Written Answers
Excessive/uncertain mobility at a very short
notice;

Poor living and working conditions;
Prolonged separation from families;

Education of children — disruption due to

frequent movement/transfer;

Financial crisis in the family due to maintenance

of more than one establishment;

Lack of adequate promotional opportunities,
etc. ’

The study also made certain recommendations which

will help to manage and contain stress levels. Such

recommendations are broadly classified under the

following

(i)

(i)

(iii)

heads and sub-heads:—

Organizational:- There were 37 recommenda-

-tions made under this head.

Individual:- There were 8 recommendations

under this head which include avoid isolation;
take part in various activities; communicate
with colleagues, family, members and friends;
keep away from alcohol and drugs; regular
exercise and games; yoga meditation; self-
education about the cause of stress and how

to cope with them etc.

Governmental:- There were 3 recommenda-
tions made under this head.

The Ministry of Home Affairs (MHA) have taken a
number of remedial steps/measures in the recent years
to mitigate the hardship faced by the jawans as also to

boost their morale and reduce stress amongst them. The

important measures taken in this regard are:—

(i

Proper Rest and Relief Policy has been
introduced in order to ensure adequate rest

and reIief1‘§o the BSF personnel;
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(iv)
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(viii)

(ix)

)

(xi)

(xii)
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Provision of better communication facilities at
places of deployment, particularly in remote
areas so that the Force persohnel can
remain in regular touch with their families and

friends;

Implementation of rational and fair leave
policy; S

Regular interaction between Commander and
Jawans is being ensured to reduce the stress

level;

Stress Management Capsule courses are
regularly being conducted for the troops to
mitigate their stress level; '

Regular Yoga has been introduced in the
CAPFs by qualified Yoga Instructors;

Redressal and Grievances Cells have been
set up to sort out the problems of serving

personnel;

Development of adequate infrastructure on
Border Out Posts (BOPs) for providing basic
amenities to the troops and improve their living
conditions;

Introduction of electronic gadgets and
construction of roads, fence and flood lights to
reduce physical and mental fatigue to the

troops and enhance operational efficiency;

Provision of recreational facilities and
introduction of Regimental and Community
activities ‘including Sports/Games, etc. at all
levels to ensure maximum participation in

order to reduce the stress levels;

Transparency in distribution of duties is
ensured to preveht resentment and discontent

amongst personnel;

Organizihg talks by Doctors and ~other
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Specialists with the BSF Jawans to address

their personal/psychological concerns, etc.
[English]
Assistance to Food Processing Units

*274. SHRI RADHE MOHAN SINGH:
SHRI A.T. NANA PATIL:

Will the Minister of FOOD PROCESSING INDUSTRIES
be pleased to state:

(a) whether the Union Government has received
requests for assistance including logistical support for
setting up of food processing units from variodq State
Governments including Maharashtra and Odisha;

(b) if so, the details thereof alongwith the details
of the assistance provided by the Union Government
during each of the last three years and the current year,
State-wise;

{c) the number of farmers and Micro, Small and
Medium Enterprises (MSMESs) in the country benefited as
a result of setting up of food processing units, State-

wise;

(d)  whether the Government proposes to raise the
current loan/subsidy limit for food processing industries;
and

(e) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) No, Madam.

(b) () However, Ministry of Food Processing
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Industries (MFPI) under its Plan Scheme for Technology
Upgradation/Modernization/Establishment of Food
Processing Industries provides financial assistance to
food processing units in the country including Maharashtra
and Qdisha in the form of grants-in-aid to the implementing
agencies/entrepreneurs @ 25% of the cost of plant and
machinery and technical civil works subject to a maximum
of Rs. 50.00 lakhs in general areas, or @ 33.33% subject
to maximum of Rs. 75.00 lakhs in difficult areas such as
Jammu and Kashmir, Himachal Pradesh, Uttarakhand,
Sikkim and North-Eastern States, Andaman and Nicobar
Islands, Lakshadweep and ITDP areas. The implementing
agencies include Central/State Government organizationé/
PSUs/NGOs/Cooperative societies and private sector

units and individuals.

(i)  Apart from above, MFPI under the scheme of
Cold Chain, Value Addition and Preservation Infrastructure,
also provides financial assistance for setting up of
integrated cold chain facilities including logistic support
like reefer vans etc.

(i) ~ The details of the financial assistance provided
during last five years to the agencies/entrepreneurs in the
country including Maharashtra and Odisha under the
Scheme for Technology Upgradation/Modernization/
Establishment of Food Processing Industries is given in
Statement. '

(¢) Farmers and Micro, Small and Medium
Enterprises are also eligible to apply under the scheme.
However, Ministry does not maintain data for financial

assistance to farmers and MSMEs separately.
(d} No, Madam.

(e)  The limit is not proposed to be raised primarily -
because of resource constraints.



Statement

Number of units assisted and financial assistance provided during the years 2007-08, 2008-09, 2009-10, 2010-11 and current year

State-wise under the scheme for Technology Upgradation/Establishment/Modernization of FPls*

(Rs. in lakhs)
Sl.  Name of the' , 2007-08 ' 2008-09 2009-10 2010-11 2011-12
No. State _
3; Approved  Amount Approved Amount Approved Amount  Approved - Amount Approved  Amount
Released Released Released Released Released
1 2 3 4 5 6 7 8 9 10 11 12
1. Andhra Pradesh 43 947.49 48 908.999 41 677.05 30 562.096 105 1904.72628
2. Andaman and 0 0] 0 0 0 0 0 ‘ 0 0 0
Nicobar Islands
3. Arunachal Pradesh 0‘ 0 ' 1 - 17.67 3 376.14 2 66.420 0] 0
4, Assam 12\ 442,17 17 176.79 22 418.74 26 875.701 12 242.77822
5. Bihar 5 83.915 2 423 2 35.59 6 136.681 5 89.65674
6. Chandigarh 6 138.08 0 0 0 0 1 25.000 0 0
7. Chhattisgarh 0 0 10 163.725 4 45.46 27 . 297.574 75 841.82756
8. Delhi 0 0 | 7 160.65 2 50 3 82.600 16 410.68
9. Goa 1 17 1 24.57 1 24.26 1 25.00 2 50.00
10. Gujarat 32 544,06 39 714.81 42 665.18 52 1419.72 106 1975.03353
11. Haryana 19 418.72 23 349.415 11 134.96 14 325.280 62 828.2817
12. Himachal Pradesh .12 325.09 5 162.745 10 269.58 7 204.530 14 377.51
13. Jammu and Kashmir 9 109.855 3 22.05 7 59.73 5 89.095 6 98.42
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1 2 3 4 5 6 7 8 9 10 11 12
14. Jnarkhand 2 9.09 0 0 3 44.09 4 85.425 1 16.57
15. Karnataka 34 529.62 35 629.895 24 269.55 14 377.790 61 896.29261
16. Kerala 47 876.8 32 545.37 33 567.53 19 411.72 52 901.285
17. Madhya Pradesh 10 - 172.32 14 201.87 18 273.03 14 211.294 23 376.54125
18. Maharashtra 95 1696.805 121 1802.633 113 1717.3 56 1006.524 202  2824.15216
19. Manipur 3 61.74 3 45.51 6 163.75 1 23.975 11 189.71817
20. Meghalaya " 8.19 2 159.57 2 123.02 2 100.045 0 0
21. Mizoram 0 0 0 0 1 11 0 0 0 0
22. Nagaland 1 27.485 4 178.205 1 64.99 1 6.205 0 0
23. Odisha 6 129.41 2 38.68 6 84.4 8 200.875 9 113.59075
24. Puducherry 2 31.3 0 0 0 0 0 0 1 25
25. Punjab 32 481.45 61 841.36 13 172.37 9 149.495 147 1692.90175
26. ‘Rajasthan 35 566.075 44 551.975 27 325.46. 48 691.123 95  1236.56315
27. Sikkim 0 0 0 0 0 o 0 0 0 0
28. Tamil Nadu 53 951.79 36 594.355 41 672.11 24 493.582 75  1389.79015
29. Tripura 2 39.98 1 13.86 0 0 0 0 0 0
30. Uttar Pradesh 63 1123.425 43 875.475 32 560.63 47 1078.638 53 907.05132
31. Uttarakhand 9 339.78 6 163.15 12 307.57 6 168.523 5 138.04695
32. West Bengal 35 653.56 19 390.135 10 136.48 10 317.945 19 319.87
Total 569 10725.2 579 9765.767 487 8249.97 437 9432.862 1157 17846.28729

*Data is under reconciliation with coordinating Bank i.e. HDFC Bank.
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Income of Farmers

*275. SHRI NEERAJ SHEKHAR: Will the Minister of
AGRICULTURE be pleased to state:

(a)
85 per cent of farmers’ family in the country is less than
Rs. 20;

whether the daily earnings of more than

(b)

the reaction of the Union Government thereto;

if so, the details thereof, State-wise alongwith

(©

fresh initiatives to ensure profit in agricultural profession

whether the Government proposes to take any

and to review the agricultural policy in the light of the
above facts;
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if so, the details thereof; and

(d)

if not, the reasons therefor?

(e)

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) and (b) The National Sample Survey
Organization (NSSO) conducted the Situation Assessment
Survey of Farmers during 2003 in the rural areas
collecting information, inter alia, on receipts and expenses
relating to cultivation, farming of animals, non-farm
business and wages. The average monthly income per
farmer household at all India level during the year 2002-
03 was Rs. 2115. The average monthly income per farmer
household by source in each of the major States during

2002-03 was as under:—

Average Monthly Income (Rs.) Per Farmer Household by Source in major States during 2002-03

State Cultivation Wages Farming of Non-farm Total
Animals Business
1 2 3 4 5 6

Andhra Pradesh 743 643 93 155 1634
Assam 1792 973 141 255 3161
Bihar 846 497 265 202 1810
Chhattisgarh 811 709 -3 101 . 1618
Gujarat ~ 1164 925 455 140 2684
Haryana 1~494 1268 -236 356 2882
- Jammu and Kashmir 2426 2060 382 620 5488
Jharkhand 852 924 86 207 2069
Karnataka 1266 1051 131 168 2616
Kerala 1120 2013 154 717 4004
Madhya .Pradesh 996 560 -227 101 1430
Maharashtra 1263 799 144 257 2463
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1 2 3 4 5 6
Odisha 336 573 16 137 1062
Punjab 2822 1462 236 440 4960
Rajasthan 359 931 5 203 1498
Tamil Nadu 659 1105 110 198 2072
Uttar Pradesh 836 559 53 185 1633
West Bengal 737 887 77 378 2079
All India 969 819 91 236 2115

(c) to (e) With a view to increase the production,
productivity and income of the farming sector, Government
is implementing through State Governments the Rashtriya
Krishi Vikas Yojana (RKVY), National Food Security Mission
(NFSM), National Horticulture Mission (NHM), Integrated
Scheme of Qilseeds, Pulses and Maize (ISOPOM), besides
others. Under these schemes emphasis is given to -easy
and reliable access to inputs such as quality seeds,
fertilizers, pesticides, irrigation, suitable technology,
extension services, support infrastructure and innovative
marketing systems. Further, to ensure remunerative price,
Government announces Minimum Support Price (MSP) for
agricultural commodities every year. National Policy for
Farmers, 2007 also has provisions to improve economic
viability of farming. In order to improve credit flow to
agriculture sector, Government of India decided in June,
2004 to double flow of agriculture credit in three years with
reference to base year 2003-04. Flow of agriculture credit
has consistently exceeded the target since 2003-04. To
facilitate flow of credit to farmers and increase financial
inclusion, Kisan Credit Cards (KCC) are being provided to
farmers. From Kharif 2006-07, farmers are receiving crop
loan up to principal amount of Rs. 3 lakh at 7% rate of
interest. In addition, since 2009-10, Government has been
providing 1% interest subvention to farmers who repay
loans on time. This subvention was increased to 2% in

2010-11 and 3% in 2011-12. Thus, effective rate of interest

on crop loan upto Rs. 3 lakh for farmers who repay on time

has come down to 4% per annum.
[Translation]
Development of Slums

*276. SHRI RADHA MOHAN SINGH:
SHRI BHUDEO CHOUDHARY:

Will the Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:

(a)

policy for rehabilitation and development of slums/jhuggis

the existing schemes, comprehensive plan and

in the urban areas of the country;

whether the number of slums particularly in

(b)

historical ‘sites in urban areas are on the rise;

if so, the details thereof, State-wise alongwith

©

the reasons therefore;

'

(d)

survey to determine the number of urban poor to finalise

whether the Government has conducted any

plans for making various cities slum free in the country;

and

if so, the details thereof and the funds

(e)
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sanctioned, released and spent for the purpose during
each of the last three years and the current year, State

and city/town-wise?

THE MINISTER OF HOUSING AND URBAN POVERTY
ALLEVIATION AND MINISTER OF CULTURE (KUMARI
SELJA): (a) This - Ministry is implementing the Basic
Services to the Urban Poor and Integrated Housing and
Slum Development Programmes under Jawaharlal Nehru
Urban Renewal Mission which focus on basic services

to the urban poor and integrated development of slums.

in pursuance of the Government's vision of creating
a Slum-free India, a new scheme 'Rajiv Awas Yojana'
(RAY) has been launched on 02.06.2011.

The Phase-l of Rajiv Awas Yojana is for a period of
two years from the date of approval of the scheme. The
Scheme will provide financial assistance to States that are
willing to assign property rights to slum dwellers for
provision of decent shelter and basic civic and social
services for slum redevelopment, and for creation of
affordable housing stock. The scheme emphasizes a
‘whole dity' ‘all slums' 'whole slum' approach.

Under the Scheme, fifty per cent (50%) of the cost
of provision of basic civic and social infrastructure and
amenities and of housing, including rental housing, and
transit housing for in-situ redevelopment — in slums would
be borne by the Centre, including operation and
maintenance of assets created under this scheme. For the
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North Eastern and Special Category States, the share of
the Centre would be 90% including the cost of land

acquisition, if required.

The Affordable Housing in Partnership Scheme,
which is intended to encourage public private partnerships
for the creation of affordable housing stock has been
dovetailed with RAY. Under this scheme, central support
will be provided at the rate of Rs. 50,000 per unit of
affordable dwelling unit or 25% of the cost of civic

infrastructure (external and internal), whichever is lower.

To enable the urban poor to obtain credit for home
loans at affordable rates, the existing Interest Subsidy
Scheme for Housing the Urban Poor (ISHUP), which
provides 5% interest subsidy on loans upto Rs. One lakh,
has also been dovetailed with RAY.

(b) and (c) No such survey has been conducted as

such no such data is available.

(d) and (e) Under Rajiv Awas Yojana, central
assistance is provided to States/UTs for undertaking
preparatory activities for preparation of Slum Free City
Plan of Actions including survey of slums and slum
households, GIS mapping of cities, integration of GIS &
MIS etc. An amount of Rs. 99.98 crore has been released
for undertaking these activities in 162 cities. The amount
sanctioned, released by the Ministry and the expenditure
incurred thereon as reported by the State Governments/

UTs is enclosed as Statement.

Statement

St State No. of Amount Amount Expenditure Reported
No. Cities Sanctioned Released (in Rs. Crores)
covered (in Rs. Crores) (in Rs. Crores)
1 2 3 5 6
FY 2009-10
1. Andhra Pradesh 11 32.23 14.42 4.73
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1 2 3 4 5 6
2. Assam 1 1.53 0.76 Not Reported{
3. Bihar 4 3.83 1.92 Not Reported
4.  Chhattisgarh 4 3.66 1.83 Not Reported
5.  Guijarat 8 8.63 4.32 4.32
6. Haryana 3 3.03 1.51 Not Reported
7. Himachal Pradesh 1 1.28 0.64 Not Reported
8. Jharl;hand 4 412 2.06 Not Reported
9. Karnataka 8 8.00 4.00 2.90
10. Kerala 6 5.29 2.63 Not Reported
11. Madhya Pradesh 6 5.77 2.88 2.88
12. Maharashtra 18 18.89 9.45 0.40 '
13. Odisha 6 3.68 1.84 1.69
14. Rajasthan 8 5.62 2.81 2.00
15. Manipur 1 5.49 0.56 Not Reported
16. Tamil Nadu 9 9.60 4.80 1.13
17. Tripura 1 1.09 0.54 Not Reported
18. Uttar Pradesh 18 14.66 7.33 Not Reported
19. Uttarakhand 3 2.29 1.15 Not Reported
20. West Bengal 3 8.47 423 0.49
FY 2010-11

21. Arunachal Pradesh 2 2.23 1.11 Not Reported
22. Andaman and Nicobar 1 1.52 0.76 Not Reported

Islands (UT)
23. Daman and -Diu 2 1.16 0.58 Not Reported




131 Written Answers APRIL 24, 2012 to Questions 132
1 2 3 4 5 6
24. Dadra and Nagar 2 0.87 0.44 Not Reported
Haveli (UT)
25. Delhi 1 19.64 9.82 Not Reported
26. Goa 3 2.23 1.12 Not Reported
27. Jammu and Kashmir 6 4.74 2.37 Not Reported
28. Lakshadweep (UT) 3 0.78 0.15 Not Reported
29. Meghalaya 1 1.91 0.96 Not Reported
30. Mizoram 8 9.34 4.67 Not Reported
31. Nagaland 2 2.16 1.08 1.08
32. Puducherry 2 1.58 0.79 Not Reported
33. Sikkim 1 1.25 0.62 Not Reported
34. Punjab 5 11.67 5.83 Not Reported
Total 34 Stateé 162 208.24 99.98 21.62
Cities

“Note: This includes Rs. 9.69 crores released as 2nd installment in FY 2010-11.

[English]
Modernisation of NSG

*277. SHRI ASHOK TANWAR:
SHRI R. THAMARAISELVAN:

Will the Minister of HOME AFFAIRS be pleased to

state:

(a) the total number of regional hubs of the
National Security Guard (NSG) set up in the country
alongwith the total funds granted for the modernisation
of NSG, State-wise including Karnataka;

(b)  whether the Government has any proposal to
set up more regional hubs in various parts of the country;

(c) if so, the details thereof;

(d}  whether the Government has planned exercise
with special forces of other countries to strengthen the
NSG; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) Four Regional Hubs of NSG have
been set up, one each at Mumbai (Maharashtra), Kolkata
(West Bengal), Hyderabad (Andhra Pradesh) and Chennai
(Tamil Nadu). These hubs became operational w.e.f.
30 June/01 July, 2009. Funds are allotted to the NSG
centrally. There is no State-wise distribution of funds to
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the NSG. Therefore, no funds are allotted to the NSG for
Karnataka specifically. All the procurement for the NSG
(including for the 4 Regional Hubs) is done by the NSG
Headquarters, New Delhi in a centralized manner. The
total funds allotted to NSG under the Modernisation plan
are mentioned below:—

Financial year Funds allotted

(Rs. in crores)

2002-03 3.03
2003-04 1.07
2004-05 2.61
2005-06 7.86
2006-07 2.04
2007-08 11.89
2008-09 8.00
2009-10 : 24.00
2010-11 ’ 18.70
2011-12 23.00
Total 102.20

(b} No, Madam. At present, there is no firm
proposal to create any more Regional Hubs of
NSG.

(c) Inview of reply at (b) above, question does not
arise.

(d) to (e) Some training exercise have been
conducted with counterparts in other countries and may
be conducted in future too.

Funds to BTAD

*278. SHRI SANSUMA KHUNGGUR BWISWMUTHIARY:
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Will the Minister of DEVELOPMENT OF NORTH-
EASTERN REGION be pleased to state:

(a) whether the Government has earmarked a
separate Central fund under the Non Lapsable Central
Pool of Resources (NLCPR) for the Bodoland Territorial
Areas District (BTAD) from the current financial year;

(b) if so, the details thereof and the reasons

therefor;

(c)  whether the Government proposes to provide
the Central funds directly to the Bodoland Territorial
Council (BTC) administration without channelising the
funds through the State Government of Assam in order

to speed up the pace of developmental works;
(d) if so, the details thereof; and
(e) the time by which it is likely to be implemented?

THE MINISTER OF STATE OF THE MINISTRY OF
DEVELOPMENT OF NORTH EASTERN REGION AND
MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH
GHATOWAR): (a) to (e) There is no proposal to earmark
separate funds, under NLCPR for BTAD, from current

financial year.

However, as per Memorandum of Settlement (MoS)
signed in 2003,
Government of Assam and Bodo Liberation Tigers (BLT).

between Government of India,

Government of India had agreed to provide financial
assistance of Rs. 100 crore per annum for 5 years, i.e.
total Rs. 500 crore, for projects to develop socio-
economic infrastructure in Bodo Territorial Councii (BTC)V
areas over and above normal plan assistance to State
of Assam. Over and above this, Hon'ble Prime Minister
announced 'Additional BTC Package of Rs. 250 crore',
for BTAD in August, 2008.

Funds under NLCPR scheme and BTC Package
are provided to Bodoland Territorial Council (BTC)
administration, through Government of Assam.
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National Mission on Libraries

*279. SHRIMATI ASHWAMEDH DEVI: Will the
Minister of CULTURE be pleased to state:

(a)  whether the Government proposes to launch a
National Mission on Libraries;

(b) if so, the details thereof alongwith the activities
proposed to be taken up under the said mission;

(c)  whether the Government has taken steps to
implement the recommendations of the National
Knowledge Commission on Libraries;

(d) if so, the details thereof alongwith the current
status of implementation of the said recommendations; and

(e) the steps being taken/proposed to be taken by
the Government to develop libraries and promote reading
habits in the people across the country?

a .

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) Yes, Madam.

{b) A High Level Committee to be called 'National
Mission on Libraries has been constituted. Terms of
reference for the National Mission on Libraries are as

follows:—

(i) advising the Government of India on all library
and information sector matters of national
importance,

(i)  preparing long-term plans and strategies for
development of the library sector,

{(iii) interacting with State Governments on library
matters,

(iv) setting standards for library services,

{(v) encouraging and promoting partnership with
corporate sector, philanthropic organizations,
as well as bilateral and international agencies
in the development of the library and information

sector,
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(vi) reviewing and assessing current status of
library and information Science education

(viy coordinating with stakeholder Ministries such
as the Ministry of Culture, Ministry of Human
Resource Development, Ministry of Information
Technology, Ministry of Panchayati Raj etc.,
to ensure effective implementation of the
National Knowledge Commission's (NKC)
recommendations on libraries and management
of the post-implementation scenario.

(viil) coordination with other national stakeholders
of the library and information sector.

(ix) collaborating with counterpart agencies in
other countries to explore areas for cooperation
which will lead to strengthening of India's
library and information sector,

(x)  securing public support through advocacy and
media by providing evidence of delivery,
usage, outcomes and impact.

(xi) helping State Governments (that do not yet
have library legislation) in formulating State
Library Acts.

The activities proposed to be taken up under the said
Mission iriclude; national census of libraries, infrastructure
development in public libraries, information and
communication technology application for improving
library services, strengthening of library and information
science education, training and research facilities and
skill development programmes for library staff, development
of sections for differently abled and other special groups,
establishment of knowledge centres, content creation and
networking of libraries etc.

(c) and (d) Yes, Madam

National Knowledge Commission (NKC) inter alia
recommended that a National Mission on Libraries should
be set up leading to formation of a permanent National
Commission on Libraries. Accordingly the High Level
Committee (National Mission) has been constituted. Other
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recommendations of the NKC are to: (i) Prepare a national
census of all libraries, (i) Revamp Library Information
Science (LIS) education, training and research facilities,
(i) Re-assess staffing of libraries, (iv) Set up a central
library fund, (v) Modernize library management, (vi)
Encourage greater community participation in library
management, (vii) Promote information communication
technology (ICT) applications in all libraries, (viii)
Facilitate donation and maintenance of private collections
and (ix) Encourage public private partnerships in LIS.
These recommendations are broadly covered under the
mandate of the National Mission.

(e) Raja Rammohan Roy Library Foundation
(RRRLF) is working for the strengthening of the public
library sector in the country. The Foundation, through its
schemes supplies books to Public Libraries, provides
grants for infrastructure development, acquire computers
and construct buildings etc. In order to promote reading
habit, RRRLF provides assistance to set up special
corners in public libraries for various groups such as
children, women, senior citizens, differently abled etc. The
Schemes envisaged to be taken up by National Mission

on Libraries will upgrade public libraries and promote-

reading habit across the country.
[Translation]
Urban Poverty Alleviation Schemes

*280. SHRI MAROTRAO SAINUJI KOWASE: Will the
Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:

(a) the number of Urban Poverty Alleviation
Schemes being implemented by the Union Government
in the country during each of the last three years and the

current year, State-wise,;

(b) " the number of beneficiaries and the funds
allocated, released and utilised under the said schemes
during the above period, State-wise and scheme-wise;

(c) whether the Government has achieved the
targets set under the said schemes so far;
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(d) if not, the reasons therefor; and

(e) the steps taken by the Government for speedy
implementation and to achieve the targets under the said

schemes?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a): The Ministry of Housing and Urban
Poverty Alleviation is implementing an urban poverfy
alleviation scheme called Swarna Jayanti Shahari Rozgar
Yojana (SJSRY) since 1997. The scheme has been
comprehensively revamped in 2009. The revamped
scheme aims at providing gainful employment to the
urban unemployed and under-employed poor, through
encouraging the setting up of self-employment ventures
by the urban poor living below the poverty line, skills
training and also through providing wage employment by
utilizing their labour for construction of socially and

economically useful public assets.

(b)  Statement showing state-wise beneficiaries,
funds allocated, released and utilized by the States/UTs
under the Swarna Jayanti Shahari Rozgar Yojana during
each of the last three years are given in Statement. No
funds are released to any of the State/UT during current
year 2012-13 so far.

(¢)  Yes, Madam.
(dy Does not arise.

(e)  The steps taken by the Government for speedy
implementation and to achieve targets under SJSRY
include (i) regular monitoring of the scheme through
quarterly and monthly progress report regarding physical
and financial targets and achievements; (i) regular
reviews of implementation of the scheme with senior
officers of State Governments at National, Regional and
State levels; (iii) periodic field visits by officers of the
Ministry to States and Cities; and (iv) capacity building
support extended to State, City and community level
officials with the involvement of a network of National

Regional and State Resource Centres.
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Number of Beneficiaries covered, Central Funds Aliocated, Released and Utilized

under Swarna Jayanti Shahari Rozgar Yojana (SJSRY)

Sl. State/UT 2009-10
No.
Physical Achievement Financial (Rs. in Lacs) Physical Achievement
and beneficiaries and beneficiaries
covered covered
No. of No. of Central Central Central No. of No. of
Urban poor beneficiaries Tentative Actual Funds  Funds Urban poor beneficiaries
assisted to  provided allocation released utilized* assisted to  provided
set up skill set up skill
individual/ training individual/ training
group micro group micro
enterprises enterprises
1 2 3 4 .5 6 7 8 9
1. Andhra Pradesh 8389 23914 3390.53 3390.53 3390.53 22505 26753
2. " Arunachal Pradesh 16 20 207.85 103.93 103.93 34 28
3.  Assam 472 420 2956.05 1478.03 1478.03 90 0
4, Bihar 0 0. 1790.24 895.12 - 895.12 0 17134
5. Chhattisgarh 2490 1083 1075.14 881.30 881.30 2773 3701
6. Goa 0 0 90.56 0.00 0.00 0 0
7.  Gujarat 19394 23754 1501.44 1501.44 1501.44 11302 31517
8. Haryana 4490 5495 585.34 585.34 585.34 2424 4724
9. Himachal Pradesh 33 149 12.15 12.15 12.15 26 25
10. Jammu and Kashmir 0] 0 120.93 0.00 0.00 200 0
11. Jharkhand 364 209 728.91 0.00 0.00 784 2874
12. Karnataka 8298 15853 3524.71 3524.71 3524.71 7557 13397
13. Kerala 2493 2696 948.13 948.13 948.13 2895 3190
14. Madhya Pradesh 16817 33088 4087.96 4087.96 4087.96 17822 31439
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(*As on 19.04.2012)

2010-11

2011-12

Financial (Rs. in Lacs)

Physical Achievement
and beneficiaries

Financial (Rs. in Lacs)

covered
Central Central Central No. of No. of Central Central Central
Tentative Actual Funds Funds Urban poor beneficiaries Tentative  Actual Funds Funds
allocation released utilized* assisted to provided allocation released utilized$
set up skill
individual/ training
group micro
enterprises
10 11 12 13 14 15 16 17
3790.43 5226.02 5226.02 12823 62031 4827.60 6910.24 4827.60
201.79 201.79 103.93 143 213 259.97 129.99 0.00
2869.96 2869.96 2869.96 206 1006 3274.79 3274.79 0.00
2001.40 2001.40 566.71 0 302 3158.72 1579.36 0.00
1201.95 1201.95 - 1201.95 3341 8512 1342.71 1921.96 1007.03
101.24 0.00 0.00 14 59 115.29 0.00 0.00
1678.53 1928.53 1473.54 9753 43179 3843.37 3843.37 217213
654.37 654.37 654.37 1291 2440 1597.70 1597.70 543.90
50.00 50.00 50.00 69 262 109.54 109.54 0.00
135.21 135.21 0.00 88 . 1380 293.30 293.30 124.33
814.88 814.88 0.00 116 438 1627.99 814.00 0.00
3940.45 5376.04 3036.67 8951 22370 4874.28 4874.28 2585.39
1059.96 474.03 474.03 3330 5040 1376.53 1970.37 1181.46
4570.13 5914.80 5914.80 8550 22066 5719.08 5719.08 2663.09
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1 2 3 4 5 6 7 8 9
" 15. Maharashtia 37575 40693 8075.96 8075.96 8075.96 42148 38669
16. Manipur 8 2469 461.88 461.88 461.88 8 97
17. Meghalaya 24 47 369.51 0.00 0.00 52 154
18. Mizoram 159 230 369.51 369.51 369.51 546 3145
19. Nagaland 345 46 277.13 277.13 277.13 326 ) 154
20. Odisha 8500 5697 1476.59 1476.59 1476.59 9506 3356
21. Punjab 14 0 358.93 0.00 0.00 66 0
22. Rajasthan 9415 5315 2623.52 1311.76 1311.76 7353 3355
23. Sikkim 86 0 46.19 46.19 46.19 150 320
24. Tamil Nadu 3624 1224 3817.38 3817.38 3817.38 8585 7198
25. Tripura 200 1014 | 461.88 0.00 0.00 Sé2 1586
26. Uttarakhand 992 1744 488.70 488.70 488.70 914 2168
27. Uttar Pradesh 3410 15281 6462.43 6462.43 6462.43 9943 52419
28. West Bengal 22595 7049 1940.44 1940.44 1940.44 5019 5878
29. Andaman and 43 1 37.50 0.00 b.OO 43 0
Nicobar Islands
30. Chandigarh 0 0 78.52 0.00 0.00 114 124
31. Dadra and Nagar 0 0] 17.58 17.68 17.58 0 0
Haveli
32. Daman and Diu 0 0 16.41 0.00 0.00 0 0]
33. Delhi 125 109 93.34 0.00 0.00 2511 548
34. Puducherry 706 44 6.66 6.66 6.66 1423 276
Total 151077 187644 48500.00 42160.85 42160.85 157501 254229

*Based on the Utilization Certificates received from State/UT Governments.

$Based on the expenditure reported by States thfough Quarterly progress reports upto the Quarter Ending December,
2011.
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10 11 12 13 14 15 16 17
9028.52 10464.11 3436.00 12069 20160 10304.04 10304.04 1832.56
448.43 448.43 134.28 0 1283 799.30 399.65 0.00
358.74 0.00 0.00 0 0 469.49 0.00 0.00
358.74 641.66 641.66 759 2755 358.74 514.74 0.00
269.06 419.06 134.53 492 643 269.06 269.06 0.00
1650.75 1650.75 800.35 2085 3060 2083.28 2083.28 641.58
401.27 0.00 0.00 58 755 2275.11 2275.11 56.98
2932.96 2932.96 518.63 3340 4609 4187.60 4187.60 488.15
44.84 194.84 142.44 96 755 44.84 44.84 0.00
4267.63 4267.63 4267.63 10484 24589 6346.09 6346.09 3173.04
448.43 224.25 205.40 433 1688 523.81 523.81 0.00
546.34 546.34 546.34 725 1890 583.96 583.96 247.32
7224.67 7224.67 7224.67 4804 28036 11119.01 11119.01 4248.55
2169.31 2169.31 2033.29 11501 18577 5764.81 5764.81 2703.89
37.50 18.75 0.00 65 0 23.34 23.34 9.17
78.52 39.26 0.00 156 331 147.13 147.13 7.43
17.58 8.79 0.00 0 0 17.30 8.65 0.00
16.41 0.00 0.00 0 0 12.23 0.00 0.00
~200.00 0.00 0.00 316 395 350.00 175.00 0.00
50.00 50.00 0.00 206 92 150.00 75.00 0.00
53620.00 58149.79  41857.20 96264 278916 78250.01 77883.10 28513.60
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[English]
AIR Stations in Karnataka

2991. SHRI G.M. SIDDESHWARA: Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state:

(a)  whether there is any proposal for setting up of
High Power Transmitters (HPTs) of All India Radio (AIR)
stations in Karnataka including Davangere with relay
transmission of Vividh Bharati and National Broadcasting

programmes; and

(b)  if so, the details thereof and the time by which
the said HPT of AIR station likely to be made functional?

THE MINISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING (DR. S.
JAGATHRAKSHAKAN): (a) and (b) Prasar Bharati has
informed that the existing 500 kW SW transmitter at
Bengaluru meant for relay of Vividh Bharati Service is
being replaced by new 500 kW SW (DRM) Digital
Transmitter. ’

The existing 200 kW MW transmitter at Bengaluru and
Dharwad, meant for Primary Channel Service, are also
being replaced by new 200 kW MW (DRM) Digital
Transmitter. Installation of the above 3 High Power
Transmitters (HPTs) of All India Radio is likely to be
completed in 2013.

In addition to above new FM Transmitters (Relay) are
also  being set up at following 6 places in Karnataka

Sl Piace Capacity of
No. FM Transmitter
1 2 3

1. Devangere 100 ‘Watt

2. Hosdurg 100 Watt
3. Kumata 100 Watt
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1 2 3

4. Sagar 100 Watt
5.  Tumkur 100 Watt
6. Bhadrawati 1 kW

The installation of the above transmitters is likely to
be completed during this year.

Also setting up of new AIR FM stations has been
proposed at 13 additional places in Karnataka, including
a 5 kW FM Transmitter at Davangere, in the 12th Five Year

'Plan, which would however be subject to the allocation

of funds and approval by Planning Commission.
Involvement of Civil Servants in NGOs

2992, SHRI RAJAIAH SIRICILLA:
SHRI RUDRAMADHAB RAY:

Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether the Government has received any
complaints regarding involvement of senior civil servants
and their kith and kin to further their own interest by
floating fictitious NGOs;

(b) if so, the details thereof and the action taken’
by the Government against these guilty persons;

(c)  whether there is any proposal to monitor the
working of NGOs receiving foreign funds; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) ‘and (b) No, Madam.

(c) to (d) The Monitoring Unit of FCRA Wing,
Foreigners Division, MHA has been mandated to monitor
the working of NGOs receiving foreign funds, as per the
provisions of FC(R) Act, 2010.
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Security Cover

2993. SHRI RUDRAMADHAB RAY: Will the Minister
of HOME AFFAIRS be pleased to state:

(a)  the total funds spent on security of tainted and

chargesheeted politicians and bureaucrats;

(b)  whether the Government has any proposal to

withdraw the security cover of all such persons;
(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRANY): (a} to (d) Security is provided mainly
on account of threat perception as assessed by the
security agencies in respect of individuals or on the basis
of the post held by an individual, as per !2id down rules

and instructions.

Such security is provided primarily by the State
Government/Union Territory Administration in whose
jurisdiction such an individual may, for the time being,
happen to be. Apart from the local police, Central Security
Agencies also provide some or all components of security
cover to some of the protected individuals. In view of the
“multiple agencies involved, including the State
Governments, it would not be possible to estimate the

total expenditure on providing security.

The security provided is subject to periodical review
which may result in the security cover being continued,

upgraded, reduced or withdrawn.
[Translation]
Houses for Urban Poor

2994. SHRIMATI KAMLA DEVI PATLE: Will the
Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:
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(a)  whether the Government has sanctioned any
proposal for providing houses to urban homeless poor in
Chhattisgarh including Raipur;

(b) if so, the details thereof;

() whether it is a fact that the public sector
company engaged for constructing houses for the
purpose, has discontinued the work;

(d) if so, the details thereof alongwith the reasons
therefor; and

(e) the steps taken/proposed to be taken by the
Government to resolve the issue and the time by which
the work is likely to be completed thereafter?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) and (b) The details of projects,
sanctioned under Basic Services to Urban Poor (BSUP)
and Integrated Housing and Slum Development
Programme (IHSDP) components of Jawaharlal Nehru
National Urban Renewal Mission (JNNURM) for providing
houses to urban poor in Chhattisgarh including Raipur,
are given in Statement-l and Il respectively.

(c) and (d) State Urban Development Agency,
Chhattisgarh has reported that Hindustan Prefab Limited
(HPL), New Delhi (Public Sector Undertaking) was
engaged for construction of houses as Project Management
Consultant for BSUP Project (Phase-I), Raipur and IHSDP
(Phase-l and Phase-ll), Bilaspur. The work has been.
discontinued due to dispute between HPL, Raipur
Municipal Corporation and Bilaspur Municipal Corporation
on valuation of works and other quality related issues.

(e) Under Jawaharlal Nehru National Urban
Renewal Mission, it is upto the State Governments to
engage any agency public or private to undertake
execution of sanctioned projects. It is upto the State
Government of Chhattisgarh to deal with executing
agencies as per the terms of the contract/agreement
between them.
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JNNURM-Basic Service to the Urban Poor
Total Projects Approved (Provisional)

to Questions 152

Sl.  Name of the

Total

Mission Projects Approved Total Project Total No.
No. State/UT Cities Cost of Dwelling
Approved Units
Approved
(N+U)
1. Chhattisgarh Naya BSUP Scheme at Naya Raipur, Chhattisgarh. 28.79 888
Raipur
2. Chhattisgarh Raipur (Revised) BSUP Scheme at Raipur, Phase-lI| 41.64 976
(1136 Dus}), Chhattisgarh.
3. Chhattisgarh Raipur Basic service to the urban poor staying in 58.25 3600
slums at various locations in Raipur city
(Location 1-15), Chhattisgarh.
4, Chhattisgarh Raipur Basic service to the urban poor staying in 108.28 6504
slums at various locations in Raipur city
(Location 16-30), Chhattisgarh.
5. Chhattisgarh \ Raipur Basic service to the urban poor staying in 152.82 12248
slums at various locations in Raipur city
(Location 31-45), Chhattisgarh.
6. Chhattisgarh Raipur Basic service to the urban poor staying in 72.10 5624
slums at various locations in Raipur city
(Location 46-61), Chhattisgarh.
7. Chhattisgarh Raipur BSUP Project for construction of 512 Dus 21.12 512
‘ at. Raipur (CG) DPR-I
8. Chhattisgarh Raipur BSUP Project for construction of 1648 Dus 69.40 1648
at Raipur. (CG) DPR-II
9. Chhattisgarh Raipur BSUP Project for construction of 2048 Dus 86.01 2048
at .Raipur (CG) DPR-IIi
10. Chhattisgarh Raipur BSUP Project for construction of 1040 Dus 42.24 1040
at Raipur (CG) DPR-IV
680.65 35088

Projects Approved till 131st CSMC Meeting, Dated 28.03.2012.
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Status as on 30.03.2012
Rs. in Crores

Total Total State Ist 2nd 3rd 4th Total ACA Date of
Central Share Installment Installment Instaliment Installment Released CS&MC
Share Approved sanctioned sanctioned sanctioned sanctioned

Approved

23.03 5.76 5.76 5.76 21-Feb.-09
29.60 12.04 7.40 7.44 8-Feb.-10
46.47 11.78 11.62 11.62 23.24 28-Nov.-06
86.43 21.84 21.61 21.61 43.22 28-Nov.-06
121.83 30.99 30.46 30.46 60.92 28-Nov.-06
57.45 14.65 14.36 14.36 28.72 28-Nov.-06
16.61 4.51 4.15 11.62 0.00 . 23-Mar.-12
54.33 15.07 13.58 21.61 0.00 23-Mar.- 12
67.39 18.62 16.85 30.46 . 0.00 23-Mar.-12

33.27 8.97 8.32 14.36 0.00 23-Mar.-12

536.42 144.22 134.11 156.09 0.00 0.00 169.29
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Statement-ll
Integrated Housing and Slums Development Programme (IHSDP)
Total Projects Approved (Provisional)
- Sl Namerof~the Name of District No. of towns/ Total No. of Total Project
No. State ULBs Projects Cost
Approved Approved

1. Chhattisgarh Raipur Abhanpur 1 2.61

_ 2. Chhattisgarh Durg Balod 1 2.58
3. Chhattisgarh Durg Bemetara 1 2.58
4. Chhattisgarh Raipur Bhatapara 1 4.98
5. Chhattisgarh Durg Bhillai 1 12.16
6. Chhattisgarh Bilaspur Bilaspur (Phase-I) 1 17.85
7. Chhattisgarh Bilaspur Bilaspur (Phase-Il) 1 79.33
8. Chhattvisgarh Rajnandgvaon Dongargaon 1 7.99
9. Chhattisgarh . ~ Rajnandgaon Dongargarh 1. 2.58
10. Chhattisgarh Durg Durg 1 18.14
11.  Chhattisgarh Bastar Jagdalpur 1 9.02

: 12.  Chhattisgarh Durg Jamui 1 é.95
13. Chhattisgarh Kawéfdha Kawardha 1 15.63
14.  Chhattisgarh Rajnandgaon Khairagarh 1 7.52
15.  Chhattisgarh Durg | Kumbhari 1 3.40
16. Chhattisgarh Dhamtari Kurud 1 2.38
17.  Chhattisgarh . Raigarh - Raigarh 1 15.93
18.» Chhattisgarh Rajnandgaon . Rajandgaon 1 17.97

17 18 225.60

Project Approved till 127th CSC meeting held on 28.03.2012.
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Status as on- 30.03.2012
Rs. in Crores

Total number Total Central Total State  1st Installment 2nd Total ACA Date of CSC

of dwelling Share Share (50% of Installiment released Meeting
units Approved Central approved
Approved Share
(new + approved)
Upgradation)

210 1.92 0.69 0.96 0.96 1.92 28-Sep.-06
200 1.91 0.68 0.95 0.95 1.91 28-Sep.-06
200 1.91 . 0.68 0.95 0.95 1.91 11-Oct.-06
450 3.62 1.36 1.81 1.81 3.62 28-Sep.-06
1168 8.79 3.37 4.40 4.40 8.79 28-Sep.-06
1344 12.13 - 5.72 6.06 6.06 9.10 / 28-Sep.-06
6492 53.08 26.25 26.54 26.54 39.81 28-Sep.-06
480 6.01 1_.98 3.00 3.00 28-Feb.;69
| 200 1.91 0.68 0.95 0.95 1.43 28-Sep.-06
1638 13.20 4.94 6.60 6.60 13.20 28-Sep.-06
880 7 8.51 2.51 3.25 " 3.25 6.51 28-Sep.-06
228 2.18 0.77 1.09 1.09 . 2.18 11-Oct.-06
1032 ) 11.68 3.95 5.84 5.84 28-Feb.-09
492 5.62 1.90 2.81 2.81 28-Feb.-09
320 - 2.46 0.94 1.23 1.23 2.46 28-Sep.-06
204 } 1.74 0.64 0.87 0.87 1.74 28-Sep.-06
1312 10.65 - 5.29 5.32 5.32 _ 11-Oct.-06
1072 13.52 4.45 676 6.76 28-Feb.-09

17922 158.83 66.78 . 79.41 55.68 118.31
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[English]
Quality of Sugarcane

2995. SHRI N. CHELUVARAYA SWAMY: Will the
Minister of AGRICULTURE be pleased to state:

(a) the content of sucrose in sugarcanes produced

in the country;

(b) the research and development works done to
increase the sucrose content and thereby increase the

quantity of sugar from indigenous source;

() the Food and Agriculture Organisation/
internationally accepted sucrose content in sugar-

cane;

(dy  whether any special quality of seeds are

available which ensure maximum sucrose content;

(e}  whether the Government proposes to launch a
special awafeness campaign for sugarcane growers for
resorting to better seeds and adopting latest technologies
to enhance sugar output qualitatively and quantitatively;

and
(f) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) Whereas traditionai
varieties yielded around 15% sucrose in sugarcane juice
in India, varieties being currently grown have 17% to 19%

sucrose content in sugarcane juice in the sub-tropical

regions of the country and 18 to 21.5% sucrose content

in sugarcane juice in the tropical regions of the country.
Recovery of sugar is, on the average, around 10.5,
ranging between 8.5% to 13.5% in different parts of the

country.

APRIL 24, 2012

to Questions 160

(b) Research to increase the sucrose content in
sugarcane varieties has led to release of several new
varieties for increased sucrose content. Several higher
sugar-yielding varieties have been released for various
sugarcane growing states. Such notified varieties are also
tolerant to key biotic and abiotic stresses and are under
cultivation in the country. The higher sucrose in
indigenous varieties could provide better sugar recovery.
Scientific planning of identified varieties for cultivation in
desirable agro-climate, maturity-wise harvesting and
minimum cut-to-crush time could result in higher sucrose

yield.

(c) Food and Agriculture Organisation International
has not prescribed any standards, regarding sucrose

content for sugarcane.

(d)  Several varieties that have sucrose content in
juice, ranging from 17.5 to 19.37 per cent, have been
released for cultivation. The list of such varieties is given

in Statement-l.
(e) Yes, Madam.

(f) The Sugarcane Breeding Institute, Coimbatore;
Indian Institute of Sugarcane Research, Lucknow and
All India Coordinated Research Project on Sugarcane
in  which

organize meetings with stakeholders,

information about new sugarcane varieties and

“technologies are- given to concerned officials of mills

and cane depaﬁments of states from whom such
knowledge percolate down to cane growers. Further,
training programme on sugarcane production
technologies and annual Kisan Melas are orgdnized for
exhorting sugarcane farmers for the adoption of latest

technologies to enhance production and productivity of

sugarcane. The concerned Krishi Vigyan Kendras are

also involved in the assessment and refinement of

various technologies including varieties, crop husbandry

" and crop health management so as to demonstrate the

proven technologies to farmers.

“
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Statement

High sucrose containing varieties of sugarcane

Sl. Variety Year of release Cane yield Sucrose in Commercial
No. and (t/ha) cane juice Cane Sugar
' notification (per cent) (Vha)

Peninsular Zone

1. Co 99004 (Damodar) — Midlate 2007 116.7 18.8 16.83
2. Co 2001-13 (Sulabh) — Midlate 2009 108.59 19.03 - 14.73
3. Co 2001-15 (Mangal) — Midlate 2009 112.99 19.37 15.65

4. Co 0218 2010 103.77 - 20.79 15.17
East Coast Zone
5. CoC 01061 - Early 2006 - 110.8 17.4 14.18

North West Zone

6. CoS 95255 (Rachna) - Early 2004 70.5 17.5 8.45
7. Co 98014 (Karan-1) — Early 2007 76.3 17.6 9.26
8. CoS 96268 (Mithas) — Early 2007 69.3 17.9 8.65
9. CoPant 97222 - Midlate 2007 88.2 18.2 11.14
10. CoS 96275 (Sweety) ~— Midlate 2007 80.8 17.3 9.52
11. Co 0118 (Karan-2) — Early 2009 78‘2 18.45 0.88
12. Co 0238 (Karan-3) — Early 2009 81.08 , 17.99 9.95
13. Co 0124 (Karan-5) — Mid late 2010 75.71 18.22 | v 9.68
14. Co 0239 (Karan-6) — Early 2010 79;23 | 18.58 10.37

North Central

15. CoSe 96234 (Rashmi) — Early 2007 64.1 17.9 8.04
17. CoSe 96436 (Jalpari) — Midlate 2004 67.1 17.7 8.29

18. ColK 94184 (Birendra) — Early 2008 76.0 18.0 ’ 9.28

19. Co 0233 (Kosi) — Midlate 2009 67.77 17.54 8.25
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[Translation]
Maintenance of Qutub Minar

2996. SHRI KAPIL MUN!I KARWARIYA: Wil the
Minister of CULTURE be pleased to state:

(a) whether the Archaeological Survey of India
(ASI) proposes to undertake geodetic observations of the

Qutub Minar annually;

(b) if so, the details thereof alongwith the findings
of the said observations during each of the last three

years and the current year,;

(c)  the details of funds allocated and utilised for
the maintenance and protection of the said monument

during the above period; and

(d) the steps being taken by the Government
for proper protection and maintenance of the said

monument?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) and (b) Yes,
Archaeological Survey of India (ASI) has requested

Madam.

Survey of India (SOI) to undertake geodetic observations
of the Qutub Minar annually. The study report from SOI

is awaited.

(6) The details of the funds allocated and
utilized during the last three years and allocation for
the current financial year for the Qutub Minar are as

APRIL 24, 2012

under:—

Sl. Year Funds allocated/utilised
No. (in Rs.)

1 2 3

1. 2009-10 14892762

2. 2010-11 23505637

to Questions 164

1 2 3

3. 2011-12 3868744

4. 2012-13 8552000
(Allocation)

(dy The conservation work of the monument is
attended regularly, depending upon the need of the
repairs and availability of resources and it is in a good

state of preservation.
[English]
Development of Forts

2997. SHRI NILESH NARAYAN RANE: Wili the
Minister of CULTURE be pleased to state:

(a) the details of forts being maintained by the
Government/Archaeological Survey of India in various

States including Maharashtra, State-wise;

(b) the total funds sanctioned/allocated for
development of forts to various States including
Maharashtra during each of the last two years and the

current year,

(¢ whether the allocated funds has been fully

utilised by various States including Maharashtra;

(d)  if so, the details thereof during the said period;

and

(e) if not, the reasons therefor?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) The State-wise details of the forts
protected by Archaeological Survey of India (ASI) in
various States including Maharashtra are given in

Statement-|.

(b) to (e) The details of total funds allocated/
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utilised for conservation of monuments including forts

in various States including Maharashtra during each

of the last two years and in the current year are

given in Statement-ll. The allocated funds were fully

utilised.

Statement-1

State-wise details of the Forls protected by
Archaeologicalsurvey of India (ASI)

Sl.  Name of State No. of Forts
No.

1 2 3
1. Andhra Pradesh 19
2. Arunachal Pradesh -
3. Assam -
4, Bihar 10
5. Chhattisgarh 7
6. Goa 1
7. Gujarat 3
8. Haryana 1
9.  Himachal Pradesh 3
10. Jammu and Kashmir . 3
11.  Jharkhand 1
12. Karnataka 19
13. Kerala 5
14. Madhya Pradesh ' 22
15.“

Maharashtra 41

VAISAKHA 4, 1934 (Saka)

to Questions

166

1 2 3
16. Manipur -
17. Meghalaya -
18. Mizoram -
19. Nagaland 1
20. NCT of Delhi 8
21. Odisha 5
22. Punjab -
23. Rajasthan 11
24. Sikkim -
25. TamiI. Nadu 17
26. Tripura -
27. Uttarakhand 1
28. Uttar Pradesh 39
29. West Bengal 5
Union Terljitories
1.  Andaman and Nicobar -
Islands
2. Chandigarh -
3. . Dadra and Nagar -
~ Haveli
4. Daman and Diu 2
5. Lakshadweep -
6.  Puducherry -
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State-wise expenditure for conservation of monuments including Forts under ASI for the

APRIL 24, 2012

Statement-Il

to Questions 168

last two years and allocation for the current financial year 2012-13

(Rs. in {akhs)

Sl Name of State Circle / Branch Expenditure Expenditure Allocation
No. 2010-11 2011-12 2012-13
1 2 3 4 5 6

1. Uttar Pradesh Agra Circle 758.00 544.49 525.00
2. Uttar Pradesh Lucknow Circle 1706.99 1268.00 900.00
3.  Maharashtra Aurangabad Circle 315.00 310.70 305.00
4.  Maharashtra Mumbai Circle 389.99 359.00 350.00
5. Karnataka Bangalore Circle 1245.95 1041.00 900.00
6.  Karnataka Dharwad Circle 981.88 943.98 855.00
7. Madhya Pradesh Bhopal Circle 654.87 607.90 655.00
8. Odisha Bhubaneshwar Circle 261.36 289.98 345.00
9. West Bengal, Sikkim Kolkata Circle 504.59 433.08 430.00
10.  Tamil Nadu, Puducherry Chennai Circle 530.00 530.00 525.00
11.  Punjab, Haryana Chandigarh Circle 687.04 529.99 525.00
12. Himachal Pradesh Shimla Circle 89.80 62.81 80.00
13. Delhi Deihi Circle 1849.84 927.39 975.00
14. Goa Go? Circle. 110.00 110.00 '110.00
15.  N.E. States, except Sikkim Guwabhati Circle 144.64 213.32 140.00
16. Rajasthan Jaipur Circle 350.00 445.49 500.00
17. Andhra Pradesh Hyderabad Circle 664.86 640.00 625.00
18. Bihar and Ut*ar Pradesh Patna Circle 364.99 383.96 325.00

(Part)
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1 2 3 4 5 6
19. | Jammu and Kashmir Srinagar Circle 283.29 270.00 260.00
20. Jammu and Kashmir Mini Circle Leh 52.15 85.00 85.00
21, Kerala Thrissur Circle 337.01 301.50 290.00
22. Gujarat Vadodara Circle 509.93 574.97 500.00
23. Uttarakhand Dehradun Circle 147.18 139.99 165.00
24. Chhattisgarh Raipur Circle 341.00 303.58 290.00
25. Jharkhand Ranchi Circle 64.98 62.58 60.00
Chemical Preservation 507.46 556.39 535.00
(All India)
Horticultural Activity 1796.70 1514.78 1565.00
(All India)
D.G.A.S.l. *1325.00
Total 15649.50 13389.88 14135.00

*Reserve fund with D.G. A.S.l. yet to be distributed Circle-wise/Branch-wise.

[Translation]
Projects under UIDSSMT

2998. SHRI LAXMAN TUDU:
SHRI 'YASHBANT LAGURI:

Will the Minister of URBAN DEVELOPMENT be

pleased to state:

(a)  whether the various projects under the Urban
infrastructure Development Scheme for Small and Medium
Towns (UIDSSMT) are running behind schedule in the
State of Odisha;

(b) if so, the details thereof and the reasons

therefor; and

(c) the corrective steps taken by the Government

in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a) and
(b) Under UIDSSMT, 18 projects in 15 towns have been
sanctioned for Odisha at cost of Rs. 257.00 crore
involving Additional Central (ACA) of
Rs. 207.28 crore which are at various stage of

Assistance

implementation. State Government has submitted 7 nos.
of Utilization Certificate with request for release of 2nd
installment. The request cannot be processed due to

non-achievement of reforms.

(o)) State Government has been requested to
monitor and implement achievement of Urban Local Body



171 Written Answers
(ULB) level reforms. Handholding, wherever necessary,
is provided by Government from time to time.
[English]

Wi-Fi Facility in Delhi Metro

2999. SHRI P. VISWANATHAN: Will the Minister of
URBAN DEVELOPMENT be pleased to state:

(a)  whether the Government has any commitment
to provide wi-fi connectivity in the Delhi Airport Metro
Express line;

(b) if so, the details thereof;

(c) whether the Government proposes to extend
such facilities in other Metro trains in Delhi; and

{(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a) No,
Madam.

(b) Does not arise.
(c) No, Madam.
" (d) Does not arise.
Cricket Bodies under SAl

3000. SHRI C. SIVASAMI: Will the Minister of YOUTH
AFFAIRS AND SPORTS be pleased to state:

(@) whether the Government proposes to bring
cricket bodies under the Sports Authority of India (SAl);

(b) if so, the details thereof;

(c)  whether the Government has received any
representations in this regard; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF

APRIL 24, 2012
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YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN):
(a) No, Madam.

(b) Does not arise.
(c) No, Madam.
(d) Does not arise.
High-tech Horticulture Hub

3001. SHRI PRASANTA KUMAR MAJUMDAR:
SHRI MANOHAR TIRKEY:

Will the Minister of AGRICULTURE be pleased to
state:

(@)  whether any plan is being formulated by the
Government to make a high-tech horticulture hub in the
country;

(b) if so, the States where this plan is proposed
to be introduced,;

{c)  whether any time frame has been fixed in this
regard; and

{d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) No, Madam.

(b) to (d) Does not arise.
External Aid to Projects in Nagaland

3002. SHRI C.M. CHANG: Wil the Minister of
DEVELOPMENT OF NORTH-EASTERN REGION be
pleased to state:

(a) the status of progress in the various projects
receiving external aid from the World Bank and the Asian
Development Bank with special reference to the projects
in Nagaland;
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(b)  whether there is any new such projects in the
pipeline; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
DEVELOPMENT OF NORTH EASTERN REGION AND
MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH
GHATOWAR): (a) Ministry of Development of North
Eastern Region is implementing North East Rural
Livelihood Project (NERLP) with soft loan assistance from
World Bank with objective to improve rural livelihoods
especially that of women, unemployed youth and most
disadvantaged in States of Mizoram, Nagaland, Sikkim
and Tripura.

NERLP will cover two districts in each of these four
States and benefit nearly three lakh households in
1624 villages of 58 blocks. Cabinet Committee on
Economic Affairs (CCEA) approved implementation of
NERLP on 16th November 2011, at estimated cost of
Rs. 683.20 crore comprising assistance from the World
Bank of Rs. 614.8 crore and Central Government funding
of Rs. 68.4 crore. Loan agreement and project agreement
documents were signed by representative from World
Bank and Government of India on 20th January, 2012.
NERLP shall cover following blocks in Nagaland:—

Name of Blocks

district

Peren Tenning, Peren, Jalukie

Tuensang Longkhim, Chare, Noksen, Sangsangyu,

Shamator, Chessore, Noklak, Thonoknyu

Ministry of Urban Development has undertaken
“North Eastern Region Capital Cities Development
investment Program” with assistance of Asian Development
Bank and total loan amount US $ 200 million, aims to
improve quality of life of 1.2 million people and enhance
urban productivity in five capital cities of North Eastern
States, namely Agartala (Tripura), Aizwal (Mizoram),

VAISAKHA 4, 1934 (Saka)
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Shillong (Meghalaya), Kohima (Nagaland) and Gangtok
(Sikkim). Following programs are covered under Urban
Infrastructure and Service Improvements component of
Investment Program in Kohima:—

A Water Supply: (i) Supporting Non Revenue
Water Program (i) replacing eight zonal
reservoirs, (iii) refurbishing existing water
treatment plants: and (iv) supplying and
installing chorinators at three major reservoirs.

B. Solid Waste Management: (i) constructing and
equipping a solid waste management centre,
including a compost plant and sanitary landfill
site; and (i) improving primary and secondary
waste collection.

(b) and (c) 'Composite Scheme of Transmission and
Distribution in North Eastern Region' which has been
posed to World Bank, for improvements in transmission
and distribution system of electric power and Nagaland
is of the proposed beneficiary States.

Training of Terrorists in Kerala

3003. SHRI JOSE K. MANI: Will the Minister of HOME
AFFAIRS be pleased to state: ’

(a) whether there are reports. that some
fundamentalist/terrorist groups are being trained in
Kerala;

(b) if so, the details thereof, and
(c) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) No,
Madam. There are no specific inputs of Central Intelligence
agencies suggesting any such current training activities.

(b) and (c) Does not arise.
Amendment in AFSPA

3004. SHRI ASADUDDIN OWAISI: Will the Minister of
HOME AFFAIRS be pleased to state:
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(a) whether amendments to the Armed Forces
Special Powers Act (AFSPA) are long pending;

(b) if so, the.details of the amendments proposed

in the wake of views expressed in the media;

(c)  whether the Cabinet Committee on Security
has now cleared the proposal submitted to amend AFSPA:

and

(d) if so, the time by which a final decision is likely

to be taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHR! MULLAPPALLY
RAMACHANDRAN): (a) to (d): In response to public
demand for scrapping of AFSPA, Justice Jeevan Reddy
Committee was constituted in 2004 to review the
provisions contained in the Act. The Committee in its
report submitted on 6th June, 2005 suggested to repeal
the Act and amend the UAPA so as to serve the purpose
of AFSPA. Inter-ministerial consultations have been held
on the issue but no decision has been taken. On such
matters, the Government of India takes appropri:':\te
decision after evaluating the overall situation and no time

limit can be specified.
Digitisation of Cable TV

3005. SHRI SANJAY DINA PATIL: Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a)  whether it is true that more than 1000 T.V.
channels would come into existence in the country in the

near future;

(b) if so, whether the Government is planning to
digitise cable TV with a view to increase the revenue from

digital cable TV service;
(c) if so, the details thereof; and

(d) the steps taken by the Government to safeguard

the interests of consumers?

APRIL 24, 2012
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THE MINISTER OF STATE IN THE MINISTRY
OF INFORMATION AND BROADCASTING
(SHRI CHOUDHURY MOHAN JATUA): (a) to (c) The
Ministry has given permission for 833 TV Channels as on
date. The Government is implementing digitalization with
addressability in the Cable TV sector in a phased manner
to address the drawbacks of existing analogue system.
The scheme of digitalization will be implemented in four
phases. The Ministry, vide its notification dated 11.11.2011,
had notified sunset dates for implementing digitalization
with addressability in the cable TV services, leading
to complete switch off of analogue services by
31st December, 2014. The implementation of digital
addressable cable TV system will bring about complete
transparency in business transactions in the sector which
in turn will ensure that tax collection by the Government
matches the market size, leading to higher revenues to

the Government.

(d) The Telecom Regulatory Authority of India
(TRAI) has issued a consultation paper titled "Issues
related to impleméntation of Digital Addressable Cable TV
systems" on 22.12.2011 where issues. that need to be
addressed though a regulatory regime have been
identified. These issues which are aimed at protecting
interests ofvconsumers, inter-alia, include the regulatory
provisions on the aspects of tariff, interconnection and
Quality of Service for the digital addressable regime.

Private Sector in Dairy Industries

3006. SHRI HARISHCHANDRA CHAVAN: Will the
Minister of AGRICULTURE be pleased to state:

(a) whether the Government has initiated private
sector participation in dairy industries;

(b) if so, the details thereof;

(c) the steps taken by the Government to promote
dairy industries in different States; and

(d) the target set thereunder during the current

Five Year Plan period?
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THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE AND MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING INDUSTRIES (DR.
CHARAN DAS MAHANT): (a) to (c) This Department is
implementing Central Sector Scheme namely Dairy
Entrepreneurship Development Scheme (DEDS) in the
country through National Bank of Agriculture and Rural
Development, since 1st September, 2010. The beneficiaries
eligible under the scheme are any individual/Farmer, Self
Help Group, Non-Government Organization, Cooperative
society, Company etc. The financial assistance is provided
under the scheme as back ended capital subsidy at the
rate of 25% for general category and 33.33% for SC/ST
beneficiaries of the total project cost.

Besides, Ministry of Food Processing Industries is
implementing a scheme for Technology Upgradation/
Establishment/ Modernisation of Food Processing
Industries aimed at creation of new processing capacity
and up-gradation of existing processing capabilities,
including Milk. Financial assistance under the the scheme
is provided in the form of grant-in-aid to entrepreneurs
at the rate of 25% of the cost of Plant & machinery and
Technical Civil Works subject to a maximum of Rs. 50 lakh
in general areas (33.33% subject to a maximum of
Rs. 75 lakh in North Eastern and difficult areas).

(d) No target has been fixed as the scheme DEDS
is demand driven.

Inconsistencies in Broadcasting of CWG

3007. SHRI RAJEN GOHAIN: Will the Minister of
INFORMATION AND BROADCASTING be pleased to refer
to the reply to unstarred question No. 337 dated
02.08.2011 and state:

(a) the details of inconsistencies found by the
Ministry in the High Level Committee (HLC) report on Host
Broadcasting during Commonwealth Games, 2010;

(b) ~ the approximate weightage in terms of money
in respect of each of the said inconsistecies;

(c) the details of comments, observations, etc.,
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made in the HLC report forwarded by the Ministry to the
Prime Minister’s Office (PMO) and the Cabinet Secretariat;

(d) the details of the directions, observations, etc.
given by the PMO/Cabinet Secretariat to the Ministry’s

comments;

(e}  whether the Government has taken any action
in the wake of the infirmities and weakness found in the

said report; and
f) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING (DR. S.
JAGATHRAKSHAKAN): (a) to (f) The information is being
collected and will be laid on the Table of the House.

Outstanding Amount of OC

3008. SHRI E.G. SUGAVANAM: Will the Minister of
YOUTH AFFAIRS AND SPORTS be pleased to state:

(a)  whether the Organising Committee (OC) of the
Commonwealth Games owes millions of rupees to various
domestic/foreign firms;

(b) if so, the details thereof including the amount
to be paid by the OC, firmwise;

(¢) whether there is any dispute regarding the
outstanding amount of the said firms;

(d) if so, the details thereof;, and

(e) the details of the steps taken by the Government
so far in this regard and the time by which the dues are
likely to be paid to-the said firms? .

THE MINISTER OF STATE OF THE MINISTRY OF
YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN): (a)
to (d) A table containing the claims of the various vendors/
organizations on the Organising Committee (OC),
Commonwealth Games, 2010 along with the claim
amounts and the bresent status is indicated as enclosed
Statement.
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(e) OC, Commonwealth Games, 2010 is taking can be settled since a number of such payments of
necessary steps to settle the claims at the earliest. It is vendors are pending due to ongoing criminal
not possible to indicate a likely date when the disputes investigations, court cases and arbitration.

Statement

Claims .of Vendors/Organisations against Organising Committee, CWG and their status as on 29.2.2012

Sl Functional Area Amount Claimed Status

No. (Rs.)

1 2 3 4

1. Technology — Telecom 34.99 crores The Executive Board of OC has decided to

Consultants of India Ltd. consider the proposal after TCIL sends it through
(TCIL) its parent Ministry.

2. (a) Other payments such as 5.78 crores Payment would be made on receipt of proper bill
Accommodation (various vouchers duly checked. Checking and verification
hotels), Air Travel (Balmer ' of the vouchers are in progress and payment
and Lawrie) etc. would be made after satisfactory verification.

(b) Disputed payments such 3.57crores : Disputes over rates, final payments etc.
as Ernst and Young (E&Y) ‘
Bandwith and Modern

Stage etc.
3. Overlays (Pico Deepali, ESAJV, 377.68 crores The total contracted amount for the Overlays
Nussli and GL Litmus etc.) (difference between suppliers was Rs.630.21 crores against which an
contracted amount amount of Rs.252.53 crores has already been
and amount paid) paid by OC. The difference between the contracted

amount and amount paid 'is Rs. 377.68 crores.

The payments to Overlays suppliers have been
stopped as per advice from Government in
consultation with the then Solicitor General of
Indié as the cases are under investigation. Some
cases of payment are also under litigation and
arbitration. The settlement of accounts and
balance payments if any of Overlays can be
processed only thereafter. ‘

4, Tax Liabilities

(a) Income Tax 9.00 crores OC has Stated the despite OC having huge
negative Income, Income Tax have sent claims
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(b) Workforce compensation 6.90 crores

(c) DVAT

5. Cases pending in different
Courts/Arbitration/Litigation/
Dispute

27.60 crores

105.70 crores

of Rs. 9.00 crore. The claims are being contested
through appeals by OC. '

OC has Stated the despite OC not having
undertaken construction activities, claims for
construction worker compensation have been
received. The claims are being contested through

appeals by ocC.

Despite the fact that Overlays and certain other
contracts with vendors are for rentals and for
which service tax has been levied, claims for
DVAT have been received which are being
contested by OC.

Legal Cases of SMAM, M. Jeychandran, AFP
manufacturing Company Ltd. A2Z Maintenance
Pvt. Ltd. Wizcraft International, etc.

Dope Offenders

3009. SHRI A.K.S. VIJAYAN: Will the Minister of
YOUTH AFFAIRS AND SPORTS be pleased to state:

(a) whether the Government is aware of the
growing menace of dope offenders in various sports

activities in the country;

(b) if so, the details thereof and the number of

cases reported and the action taken against such

offenders during each of the last three years and the
current year, sports discipline-wise; and

(¢) the steps takén/being taken by the Government
to punish such offenders?

THE MINISTER OF STATE OF THE MINISTRY OF
YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN): (a)
and (b) Yes, Madam. The details of number of cases
reported during last three years and the current year,

discipline-wise are as under—

SI.No. Discipline Number of positive cases year-wise
20(;9 2010 2011 2012
(upto March)
1 2 3 4 5 6
1. Athletics 12 15 25 05
2. Basketball —

01 01 -
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1 2 3 4 5 6
3. Bodybuilding 29 02 04 -
4. Boxing 04 06 11 07
5. Cycling 03 - 02 -
6. Equestrian - - 02 -
7. Football - - 02 -
8. Hockey - 01 ‘ - -
9. Judo _ 02 02 02 | 01
10. Kabéddi - V 32 21 -
11.  Kay and Canoeing - - 01 03
12. Netball - 01 - -~
13.  Powerlifting _ 02 12 11 -
14. Rowing _ - - 02 02
15.  Rugby ‘ - 01 - -
16.  Shooting - ' - - 01
17. Soft Tennis - o1 - -
18. Swimming 01 . 03 : 03 _ -
19.  Taekwondo | - 02 01 | 02
20.  Triathlon - . - 01 -
21, Volleyball - » 01 01 -
22,  Weightiifting | 09 19 20 08
23.  Wrestling 05 08 06 » 03

Total | 67 ’ 107 116 32

{c) The National Anti-Doping Agency (NADA) has to deal with such cases. The Rules provide for specific
'promulgated Rules called the "Anti-doping Rules, 2010 punishment upto a ban for life, depending on the nature
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of the offence and also provide for disqualification of

individual results.
Price Rise

3010. SHRI N. PEETHAMBARA KURUP: Wili the
Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the price of essential commodities
including pulses and edible oils have been increasing

continuously;

(b)y if so, whether the Government has any
programme/proposal to procure these items through
the Food Corporation of India and distribute the same
through the Public Distribution System at subsidised rates;

and
(c) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K. V. THOMAS}): (a) During the year

2011-12 (April to March), Wholesale Price Index (WPI)

released by the Government, which is an indicator of
general price trend in the country, has shown an increase
in respect of essential commodities such as Milk, Edible
Oils, Wheat, Rice, Gram, and Potato, but the increase has
not been continuous as the indices declined during,

certain months.

(b) and (c) There is no programme/proposal under
consideration to procure these items through the Food
Corporation of India for distribution through the Pubiic
Distribution System. However, there is a scheme for
distribution of subsidized imported pulses through State
Governments/UTs with subsidy of Rs. 10/~ per kg. for
distribution under Public Distribution System, which has
been extended till 30.8.2012. Also, the scheme for
distribution of subsidized imported edible oils through
States/Union Territories with subsidy of Rs. 15/- per kg.
for distribution to ration card holders, has been extended
upto 30.9.2012.
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Appointment on Compassionate
Ground in BSF

3011. SHRI S. PAKKIRAPPA: Wili the Minister of
HOME AFFAIRS be pieased to state:

(a)  whether there is a provision for compassionate
appointment of the family members of employees/soldiers
in the Border Security Force (BSF) in the eventuaiity of

untimely death of an employee/soldier,
(b) if so, the details thereof;

(¢)  whether the widow of a deceased employee
is given appointment in case the same is demanded by

her on compassionate ground; and

(d) if so, the details of the pending cases of
appointment on compassionate ground at present and the

steps taken to clear all the pending cases?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) and (b)
Yes, Madam. There is a provision for compassionate
appointment of the eligible family members of Border
Security Force (BSF) personnel in the eventuality of
untimely death of an employee/soldier, as per the Scheme
issued by the Ministry of Personnel, Public Grievances
and Pension (Department of Personnel and Training),
vide Office Memorandum No. 14014/6/94-Estt dated
oth October, 1998. The said scheme provides for
compassionate appointment to a dependent family
member (spouse, son including adopted son, daughter
including adopted daughter, brother or sister in the cases
of unmarried Government servants) of such BSF peisonnel
who dies during service or is killed in action or is
medically boarded out. The compassionate appointments
can be made upto a maximum of 5% of vacancies falling
under direct recruitment quota in any Group 'C' or 'D'
posts.

(¢) and (d) The widow of a deceased employee or
eligible dependent family member of the deceased
Government servant is aiven appointment in case the
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same is demanded on compassionate grounds, subject
to availability of vacancies against the compassionate
appointment quota and fulfilment of the prescribed
eligibility conditions. However, due to limited percentage
of compassionate appointment quota, at times appointment
of all the applicants to the specific posts applied for has
not been possible and therefore, a waiting list is
maintained by the Force for considering their appointments
against the compassionate appointment ‘quota depending
upon the availability of vacancies in the posts desired by
them. As on date following number of cases of
compassionate appointments are pending for want of
vacancies in the particular posts demanded by the family

members:—
(i) Constable (Daftry) - 19
(i)  Constable (General Duty and - 12
Tradesmen)
(iiiy ~ ASI (Steno) and Head Const. - 53
(Min)

In order to clear the pending cases, suitability tests
of candidates for considering cases of compassionate
appointments to various posts are held as and when the
vacancies arise in the compassionate appointment quota.
Such suitability tests are conducted on a monthly basis.

[Translation]
Maintenance of Monuments/Sites

3012. SHRI PRATAPRAO GANPATRAO JADHAOQ:
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SHRI ANJAN KUMAR M. YADAV:
Will the Minister of CULTURE be pleased to state:

(@) whether the Government involves private
corporations for maintenance and preservation of historical
monuments and sites in the country;

(b) if so, the details thereof indicating the norms/
guidelines followed in this regard;

(c)  whether the Government has received any
complaint regarding noncompliance of the said norms/
guidelines by such corporations; and

(d) if so, the details thereof alongwith the action
taken thereon, corporation-wise?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) and (b) The Government of India
encourages Public Private Partnership (PPP) for
conservation, restoration and environmental development
of protected monuments and sites under the aegis of
National Culture Fund (NCF), a Trust under the Ministry
of Culture. A few Corporate Houses have come forward
for the maintenance and development of monuments
declared as of national importance. The conservation,
restoration and development of the monuments/ sites are
carried out as per the Conservation Manual and
guidelines and Charters of UNESCO. The details on the
collaborations are given in the enclosed Statement.

{(c) and (d) No such complaint has been received.

Statement

List of the NCF projects on monuments under the custody of Archaeological Survey of India

Sl Name of the Monument Name of the Sponsoring agency State Fund earmarked

No. ' for this Project
(Rs.)

1 2 4 5

1. Monuments at Lodi Garden Steel Authority of India Ltd. N.CT, Delhi 1.00 Crore
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1 2 3 4 5
2.  Humayun's Tomb, New Delhi Aga Khan Trust for Culture and NCT, Delhi 2.25 Crores.
Oberoi Group of Hotels
3. Jantar Mantar Apeejay Surendra Park Hotels N.CT, Delhi 10 Lakhs
Ltd.
4, Jaisalmer Fort, Jaisalmer World Monument Fund Rajasthan $ 4,39,000 and
4 Crores by AS|
5.  Sun Temple, Konark Indian Oil Foundation Odisha 25 Crores
6. Kanheri Caves, Mumbai Maharashtra
7. Group of Temples, Khajuraho Madhya Pradesh
8. Vaishali Bihar
9. Warangal Fort, Warangal Andhra Pradesh
10. Taj Mahal, Agra Indian Hotels Company Ltd. Uttar Pradesh 1.87 Crores
(Tata Group)
11. Shaniwarwada, Pune Pune Municipal Corporation Maharashtra 34.18 Lakhs
12. Krishna Temple Complex, Hampi Foundation Karnataka 4 Crores
Hampi
13. Lauriya Nandangarh, West Bokaro Steel Plant Bihar 50 Lakhs
Champaran,
14. Wazirpur ka Gumbad, Munirka M/s PEC Ltd. Delhi 25 Lakhs
15. Hidimba Devi Temple UCO Bank, Kolkata Himachal Pradesh 20 lLakhs .
16. Gol Gumbaz, Bijapur State Trading Corporation Ltd. Karnataka 50 Lakhs
17. Tughlagabad Fort GAIL Delhi 30 Lakhs
18. Ibrahim Rauza and Gol Naurus Trust Karnataka 30 Lakhs
Gumbaz, Bijapur
19. Groups of Monuments, Mandu NTPC Madhya Pradesh, 5 Crores

(Madhya Pradesh), Group of
Temples, Jageshwar
(Uttarakhand), Archaeological
Site, Vikramshila (Bihar)

Uttarakhand, Bihar
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1 2 4 5

20. Ambernath Shiv Temple Nagrik Seva Mandal Maharashtra 22 Lakhs
21. Ahom Monuments ONGC Assam 30 Lakhs
22. Hazardwari Palace SBI, Kolkata West Bengal 75 Lakhs
23. Mahabalipuram Shipping Corporation of India Tamil Nadu 25 Lakhs

Basic Facilities to Allottees

3013. SHRI MAHESHWAR HAZARI:
SHRIMATI USHA VERMA:
SHRIMATI SEEMA UPADHYAY:
SHRI KAMESHWAR BAITHA:
SHRIMATI SUSHILA SAROJ:

Will the Minister of URBAN DEVELOPMENT be

pleased to state:

(a) whether the Delhi Development Authority
(DDA) has provided basic amenities like electricity, water,
sewerage and other facilities to the allottees of DDA

Housing Scheme, 2010 so far;

(b) if so, the details thereof and if not, the reasons

therefor; and

(c) the time by which these facilities are likely to

be provided?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a)
and {b) Yes, Madam. The Delhi Development Authority
has informed that all the services like drainage,
sewerage, water supply and roads are available to the
allottees of DDA Housing Scheme, 2010 except at a few
places where water is not made available by Delhi Jal
Board (DJB). In those places, DDA has made alternate

arrangements.

(c) Delhi Development Authority (DDA) has
reported that they would be completed by December, 2012.

Packaged Mineral Water

3014. SHRI ASHOK KUMAR RAWAT: Will the
Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) the details of companies engaged in
manufacturing packaged water/mineral water in the

country, State-wise;

(b)  whether the Government has appointed any
authority to regulate the quality of packaged water; and

(c) if so, the details of the complaints received by

. the said authority regarding poor quality of product during

the {ast one year and the current year alongwith the action

taken thereon, company-wise?

THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) As on date,
there are 21 manufacturers of Natural Mineral Water
(IS 13428) and 3350 manufacturers of Packaged Drinking
water (IS 14543) licensed by Bureau of Indian Standards
(BIS) in the country. The state-wise list along with
complete details (running into more than 500 pages) is

available on the BIS website www.bis.org.in.

(o) Packaged drinking water and Natural Mineral
Water were brought under mandatory certification vide
Gazette Notifications No. GSR 759 (E) and GSR 760 (E)
dated 29 September, 2000 issued by Ministry of Health
.under Prevention of Food Adulteration Act (now Food
Safety and Standards Authority of India).
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BIS on its part ensures the quality of packaged
Water
manufactured by its licensees through a well defined

drinking water/Packaged Natural Mineral
certification scheme wherein continuous surveillances is
done of the licensees by factory inspections and drawing
of samples from factory and market and their independent
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testing to check the conformity of the product.

(c) The details of complaints received by BIS
regarding poor quality of ISI marked product along with
action taken thereon for the years 2010-11 and 2011-12

" are given in the enclosed Statement.

Statement

Number of complaints received for Packaged Drinking Water

Year No. of Remarks Name of the Licensee where Action Taken where
Complaints Complaints Established Complaint established
2010-11 05 In 2 cases 1. Bijoligrill Aerated Water (i) Stop marking was imposed.
complaint was Co. (P) Lid. B.L. Saha
established Road, Kolkata, West (i) Firm had replaced material
Bengal under complaint
2. Gauthami Industries (i) Stop marking imposed.
Cheriapally, Hyderabad,
Andhra Pradesh
2011-12 08 In 3 cases 1. Penna Beverages, Medak, (i) Investigation was done.
complaint was Andhra Pradesh.
established (i) Firm offered for replacement
but, no reply received from
complainant within 15 days
time.
2. Om Sai Food and () Stop marking was imposed.
Beverages, Kurali, Mohali,
Punjab.
Aqua Mineral India, () Replacement of material done.
Bangalore, Karnataka
[English] (@) whether the high-yielding breeder onion seeds

High-Yielding Breeder Onion Seeds

3015. SHRI R. DHRUVANARAYANA: Will the Minister

of AGRICULTURE be pleased to state:

are being used in Karnataka for farming;

(b) i so, the details thereof and the results of yield

achieved so far; and
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(c)  the steps taken/being taken by the Government
to promote the high-yielding breeder onion seeds in other
States also?

THE MINISTER OF STATE IN THE MINISTRY
OF AGRICULTURE, MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING INDUSTRIES AND
MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHR! HARISH RAWAT): (a)
Yes, Madam.

(b)  High Yielding breeder seed for use in Karnataka
is produced by Indian Institute of Horticultural Research
(I!HR), Bangalore,
Research (DOGR),
Research and Development Foundation (NHRDF), Nasik.

Directorate of Onion and Garlic
Pune and National Horticultural
In Karnataka, both high yielding varieties as well as local
varieties of Onion are grown by the farmers. The high
yielding varieties namely Arka Kalyan, Arka Pragati, Arka
Niketan, Agrifound Light Red and Agrifound Dark Red are
replacing the local varieties viz. Bellary Red, Telagi Red
and Satara Garwa. The average marketable yield of these
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varieties is between 250 — 300 quintals per hectare during
Rabi and 150-175 quintals per hectare during Kharif in
transplanted crops which is 15-20% higher than the local
varieties. IIHR produces around 10 tonnes per year onion
breeder seed of varieties Arka Kalyan, Arka Niketan and
Arka Pragati and around 3 tonnes are produced through
Krishi (KVKs). DOGR produces

2-3 tonnes of breeder seed per year whereas NHRDF has

Vigyan Kendras
produced 23.56 quintals of four varieties viz., Agrifound
Dark Red, Agrifound Light Red, NHRDF Red and
Agrifound White during the year.

()  The Department of Agriculture and Cooperation
Government of India is giving assistance under National
Horticulture Mission Programme to NHRDF for seed
production of high yielding onion varieties and distribution
to the onion growers of the country. The quality seeds thus
produced is also being distributed to farmers of Karnataka
State. The details of onion seed produced and distributed
by NHRDF in last three years in the country is given in
the enclosed Statement,

Statement

Regarding High Yielding Breeder Onion Seeds

State-wise Quality Seeds of Different Varieties of Onion Produced and Distributed by NHRDF

State Agrifound Dark Red Agrifound Light Red NHRDF Red
2009-10 2010-11  2011-12 2009-10 2010-11 2011-12 2009-10 2010-11 2011-12
1 2 3 4 5 6 7 8 9 10
Delhi 29.22 7.49 6.85 45.19 50.03 21.50 0.50 0.20 2.27
Haryana 6.99 4,78 5.00 38.69 30.84 10.00 1.05 46.25 5.00
Gujarat 97 64 35.88 19.61 12.02 63.92 6.29 0.60 1.88 0.00
Uttar Pradesh 26.29 20.00 31.50 105.00 55.00 57.52 0.00 0.00 0.00
Karnataka 40.00 15.00 5.53 6.30 25.00 2.18
13.89 7.50 14.98 45.00 30.00 4.00

Andhra Pradesh
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1 2 3 4 6 7 8 9 10

Maharashtra 501.89* 520.88" 517.3* 532.718" 541.09* 560.74*

Tamil Nadu 24.40 38.70 29.13

Madhya Pradesh 63.25 37.42 60.59 195.90 56.57 212.76 0.23 0.14 0.38

Rajasthan 130.77 37.20 236.12 50.00 48.14 45.44

Kerala 0.00 0.06 0.02

Punjab 19.42 11.56 14.01 30.00 25.00 24.86 1.50 0.40 4.08

Bihar 24.88 25.00 52.00 50.00 32.00 48.56

Odisha 5.00 0.00 0.00 35.33 0.00 140.00

Total 983.64 761.47 992.64 1146.15 957.59 1133.85 3.88 48.87 11.73

*Note: Includes 500 quintal onion seed distributed by Maharashtra State Seed Corporation Ltd.

Ban on Mobile Phones in Government
Buildings

3016. SHRI RAMKISHUN: Will the Minister of HOME
AFFAIRS be pleased to refer to USQ No. 1002 dated
20.3.2012 regarding ‘Security Measures in Government
Buildings' and state:

(a) whether the Government has appointed any
comrhittee to study the security threat from use of mobile

phones inside Government buildings;

(b) if so, whether the said committee has submitted

its report; and

{c) if so, the details thereof and the action taken

thereon?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Madam.

{b) and (c) Do not arise in view of (a) abové.

Shortage of Vegetables and Fruits

3017. SHRIMATI J. SHANTHA:
SHRI SYED SHAHNAWAZ HUSSAIN:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether it is a fact that shortage of vegetables
and fruits and consequent increase in selling prices is
attributed to untimely rains in some parts of the country

which destroyed the crops;
(b} if so, the details thereof;

(c) the anticipated and actual production of onion,
tomatoes, peas, cauliflower, beans, carrots, bananas,
apples etc. during November 2011 and January, 2012,

(d)  whether it is a fact that there is increase in the
production of fruits and vegetables in the country during
the year 2010-11;

(e) if so, the details thereof;
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" whether the export of such products has also

increased besides their yield; and

(g) if so, the increase in the percentage with
regard to export of fruits and vegetables in comparison

to previous years?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b)
Department of Agriculture and Cooperation has not
receive any reports on destruction of crops due to
untimely rains which has caused increase in selling
prices of fruits and vegetables. The increase in price
of fruits and vegetables depends on demand and

supply and market forces.

(c) to (e) The details of production of fruits and
vegetables including bananas, apples, onion, tomatoes,
peas, caulifiower, beans and carrots during the period
2008-10, 2010-11 and 2011-12 is as follows:—

(in lakh MT)
Year Fruits Vegetables
2009-10 715.16 1337.38
2010-11 748.78 1465.54
2011-12* 775.25 1496.07

Source: National Horticulture Mission.

*Provisional estimate.

(f) and (g) There is slight increase in export of fruits
and vegetable during the year 2011-12 as compared to
the previous year. The percentage increase with regard
to export of fruits and vegetables in 2011-12 as compared
to previous year is 65.54% as against 64.79% during the
year 2010-11.
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Funds to Horticulture Boards

3018. SHR! RAYAPATI SAMBASIVA RAO:
SHRIMATI SHRUTI CHOUDHRY:

Will the Minister of AGRICULTURE be pleased to

state:

(a) whether the Government provided funds to
various horticulture boards in the country during the
XI Five Year Plan;

(b) if so, the details thereof;

(c)  the incentives given to such boards during the
said period and its working conditi%ns presently, State-

wise; and

(d) the action plan prepared for the XII Plan period '

for each State?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MIN‘ISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) Yes, Madam. The
Government has provided funds during 11th Five Year.
Plan to the National Horticulture Board and Coconut

Development Board.

(b)  During the 11th Five Year Plan Rs. 68233.65/-
and Rs. 36661.00/- lakh has been provided to National
Horticulture Board and Coconut Development Board

respectively.

(c) Ministry provides grant-in-aid to National
Horticulture Board and Coconut Development Board as

well and they work very smoothly.
(d) The action plan yet to be finalized
Farm Credit

3019. SHRI SURESH KUMAR SHETKAR: Will the
Minister of AGRICULTURE be pleased to state:
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(a) whether farm credit has been increased by
20 per cent to Rs. 4.5 lakh crore during the financial year
2011-12;

(b) if so, the details and the present status thereof;

and
(c)  the impact of such farm credit on inflation?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Disbursement
of agriculture credit was Rs. 4,68,291.28 crore during
2010-11 as against the target of Rs. 3,75,000 crore,
thereby exceeding the target by about 25%. During the
year 2011-12 (as on 31st January, 2012), disbursement
of agriculture credit has been Rs. 3,93,410.99 crore as
against the target of Rs. 4,75,000 crore.

(c) As reported by National Bank for Agriculture
and Rural Development (NABARD), farm credit constitute
a very miniscule portion (0.04%) of the total money
supply, hence it may not have any significant impact on

inflation.
Meeting with CM of Naxal affected States

3020. DR. RATNA DE: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the Government has conducted any
meeting with the Chief Ministers of naxal affected States

during the last three years;
(b) if so, the details thereof;

(c) the details of suggestions given by the States
to deal with the naxal activities in their respective States;

(d)  whether the States have sought financial help
for fighting the naxals; and

(e) if so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) to (e) The
Central Government has held 05 meetings with the Chief
Minister of LWE affected States on 7.1.2009,17.8.2009,
14.7.2010, 1.2.2011 and 16.4.2012 during the last three
years and the current year. In addition to this, the Union
Home Minister has held a number of meetings with the
Chief Ministers of the LWE affected States at the state
level as well as at the ‘central level at New Delhi.

During these meetings the State Governments have
primarily demanded various security and development
related interventions including additional central assistance
to deal with the LWE problem.

The Government of India has deployed 75 Bns of
CAPFs to assist the State forces. The Central Government
also assists the States in capacity building through
schemes like Security Related Expenditure (SRE) Scheme
and Scheme for Special Infrastructure in Left Wing
Extremism affected States. The Central Government has
also assisted the States in setting up Counter Insurgency
and Anti-Terrorist (CIAT) schools and raising India
Reserve (IR) Bns. Helicopters are also provided for Anti-
naxal operations. The Central Government is implementing
the 'Integrated Action Plan (IAP)' for development of LWE
affected areas. Implementation of flagship schemes in
these areas is also directly monitored by the Planning

Commission.
Agricultural Research and Trade

3021. SHRI NARAHARI MAHATO: Will the Minister of
AGRICULTURE be pleased to state:

(@) whether the Government has

agreements with the United States of America to

signed

encourage agricultural research and trade;

(b) if so, the details thereof alongwith the benefits
likely to be accrued from such agreements;

(c) whether -various foreign organisations are
putting undue pressure on the agriculture policy of the
country;
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(d) if so, the details thereof; and
(e) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) Yes, Madam.

(b)  An umbrella Memorandum of Understanding
March, 2010 between the
Government of India and United States of America for

(MoU) was signed in

cooperation in agriculture and food security, to work

together bilaterally and in cooperation with other
countries to achieve common goal in food security and

increasing agricultural productivity.

Details of Agreements/MoUs signed with the
Universities/agencies of United States of America in the
field of agricultural research and trade are given in the

enciosed Statement.
(c)  No, Madam.
(d) and (e) Does not arise.
Statement

(A) Department of Agricultural Research and Education
(DARE)-Indian Council
(ICAR) has entered

American Universities in the field of agricultural

of Agricultural Research

into agreements with the

research and education for improving the agricultural
productivity in country. Details of these agreements

are as under.—

0] ICAR has signed an MoU with Cornell
University on 3.11.1998 for cooperation in the
field of agricultural research. A work plan under
the MoU was signed for the biennium 2011-
12, and this is being implemented through

various ongoing activities.

() An MoU between the Indian Council of
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Agricultural Research (ICAR), India and the
Kansas State University (KSU), USA has been
signed though exchange of Letters in August,
2010. A draft work plan has been prepared for
the years 2011-12 and has been sent to
Kansas side for their comments/concurrence.

Reply is awaited from the Kansas side.

()  An MoU was signed between ICAR and the
lowa State University for cooperation in the
field of agriculture research on 28.1.1998.
There has been no development after that and
the matter has not progressed any further.

(IV) An MoU between Ohio State University, USA
and ICAR was signed on 15.4.1999 but the
matter has not progressed any further.

(V) ICAR has signed an MoU with the University
of lllinois on 5.10.2010 for coaperation in the
field of agricultural research and education. A
draft work plan has since been prepared for
the years 2012-2013 and has been sent to
University of lllinois for their comments/
concurrence. No comments have been received

from the illinois side so far.

(Vl) ICAR has signed an MoU with the Michigan
State University by exchange of papers in
August-September, 2010. A work plan under
the MoU for the biennium 2012-2013 is under
process.

(V) ICAR signed an MoU with University of
Georgia (UGA) on 3rd November, 2009. A draft
work plan has been prepared for the years
2012-2013 and has been sent to UGA side for
their
have been received so far.

comments/concurrence. No comments

A Work Plan Agreement (WPA) for export of rice from
India to USA was signed between Animal and Plant
Health Inspection Service (APHIS) of United States
Department of Agriculture (USDA) and the Department
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of Agriculture and Cooperation, Ministry of Agriculture,
Government of India. The agreement establishes the
process for elimination of Khapra beetle in rice prior
to exportation to USA. This agreement facilitates
export of rice from India to USA.

Methodology for MSP

3022. SHRI CHANDRAKANT KHAIRE: Will the
Minister of AGRICULTURE be pleased to state:

(a)  whether the methodology for recommending
Minimum Support Price (MSP) for various agricultural
commodities by the Commission for Agricultural Costs
and Prices (CACP) has been modified in the light of
recommendations of an Expert Committee under the
chairmanship of Prof. Y.K. Alagh;

(b) if so, the details thereof:

(c)  whether the said modified methodology differs
from the one recommended by Prof. Swaminathan;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) On the basis
of the recommendations of the Expert Committee to
Examine Methodological Issues in Fixing Minimum
Support Price (MSP), under the Chairmanship of Dr. Y.K.
Alagh, Government has accepted to include, inter-alia, the
premium paid by farmers for crop insurance, marketing
and transport charges as additional items of cost to
estimate the cost of production. The Commission for
Agricultural Costs and Prices (CACP) while recommending
MSP considers a number of important factors which
include, inter-alia, cost of production, changes in ivnput
prices, trends in market prices, demand and supply
situation, effect on general price level, effect on cost of

living etc.
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(c) and (d) The Expert Committee under the
Chairmanship of Dr. Y.K. Alagh was constituted to
Examine Methodological Issues in Fixing MSP. The terms
of reference of the National Commission on Farmers
(NCF) constituted by the Government under the
Chairmanship of Dr. M.S. Swaminathan covered not only
determining the norms for fixing the MSP for agricultural
commodities but also the whole gamut of Indian
Agriculture. These include, inter-alia, a comprehensive
medium-term strategy for food and nutrition security in
the country; propose methods of enhancing the
productivity, profitability, stability and sustainability of the
major farming systems of the country; suggest
comprehensive policy reforms designed to enhance
investment in agri-research, substantially increase flow
of rural credit to farmers etc.

NCF had recommended that the MSP should be at
least 50 per cent more than the weighted average cost
of production. This recommendation, however, has not
been accepted by the Government because MSP is
recommended by the CACP based on objective criteria
and considering variety of relevant factors. Hence,
prescribing an increase of at least 50 per cent on cost
may distort market. A mechanical linkage between MSP
and cost of production may be counterproductive in ‘some
cases.

Committee on Horticulture

3023. SHRI NALIN KUMAR KATEEL:
SHRI B.Y. RAGHAVENDRA:

Will the Minister of AGRICULTURE be pleased to
state:

(@)  whether a committee headed by Dr. Gorak
Singh has visited Karnataka to study the problem of
arecanut growers and has submitted its report on
distressed horticulture farmers to the Government;

(b) if so, the details thereof; and

(c) the follow up steps taken by the Government
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to implement the committee’s recommendations to help

the farmers?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) A
committee headed by Dr. Gorakh Singh visited Karnataka
to study the problems of arecanut growers. The details
of the report submitted by the committee are enclosed

as Statement.

(c)  The following steps have been taken by the
Government to address the problems of the arecanut

growers in Karnataka:—

(i) Under Nationat Horticulture Mission, an amount
of Rs. 705.08 lakh was provided for rejuvenation

including Yellow Leaf Disease (YLD) affected

gardens of arecanut.

(i)  Department of Financial Services, Ministry of
Finance has formulated a scheme for providing
financial relief to the farmers in Karnataka for
implementation through NABARD.

(i) Central Plantation Crops Research Institute,
Kasaragod is undertaking various research
and extension activities to promote alternative
uses of arecanut and for affected control of

Yellow Leaf Disease of arecanut.

(iv)  During the year 2011-12, MIS was implemented
for procurement of 8000 MTs White and
4000 MTs Red variety of arecanut from
06.04.11 to 31.05.11 with a Market Intervention
Price of Rs. 75,900/- per MT for white and
Rs. 97,900/- per MT for red variety of Arecanut

in Karnataka.
Statement

The Central Team under the Chairmanship of
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Dr. Gorakh Singh, Horticulture Commissioner visited the
Chikmagaloor and Shimoga Districts of Karnataka during
November, 2009 to study the problems of arecanut grower.
The major recommendation of the committee are as

follows:—

(1) Keeping in view the recommendations of
the Paulose Committee and Rathinam
Committee and ground realities, further
expansion of area under arecanut cultivation
should be discouraged. Even in existing
gardens, whenever the need for new
planting arises, the possibility of planting
other more remunerative crops should be

considered.

(2)  Appropriate action to be initiated to discourage
areca cultivation around the canal areas, also
use of underground ‘water for Arecanut .
cultivation to be discouraged where ever there
is scarcity of water according to Geology
Debartment. Incentives with respect to -areca
cultivation should be provided to the traditional
growers of areca in Mainad and Coastal beit

only.

(3) Since the income from arecanut has fallen
below economic levels, the cultivators should
be encouraged to take cultivation of other
crops suitable for the area like, coffee, cocoa,
pepper, cardamom, tuber crops, fruit crops,
etc., in their gardens to supplement their

income.

(4) Various alternative uses and medicinal values
of arecanut have been reported. Therefore,
viable technologies are to be developed for
exploiting it economically. Studies for the uses
of arecanut in pharmaceutical, industrial and
cosmetic sectors are to be intensified. Available
alternative uses of arecanut for medicinal and
industrial purposes have to be promoted in a

wide manner to increase the domestic
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consumption of the produce, through

institutional funding.

To increase income from unit area of land in

the existing arecanut plantations, crop
diversification with inter and mixed cropping is
to be encouraged. Hence, the following
programmes need to be implemented under

National Horticulture Mission (NHM):—

* Rehabilitation of Yellow Leaf Disease
(YLD) affected arecanut gardens under
rejuvenation component by cut and

remove of severely diseased palms,

awareness among farmers.

with
alternative crops suitable for the area.

* Area expansion programme

* Technology expansion programme with

alternative crops suitable for the area.

. For control of koleroga disease, the
recommendations made in the Dr. M.L.
Choudhary Committee report may be

followed.

Promotion of alternative uses of arecanut

through Transfer of Technology (ToT)

programme.

ICAR should speed up research activities and
suggest a scientific approach for the effective

control of YLD of arecanut.

Keeping in view the conditions of arecanut
growers in the Chickmagalur and Shimoga
districts having land holding less than 4 ha.,
the loan waiver of arecanut growers and

provide fresh loan may be considered.

Markat should be

implemented in the traditional belt of Malnad

intervention scheme

and Coastal regions only.
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Consumption of Heroin

3024. SHRI NARANBHAI KACHHADIA: Will the
Minister of HOME AFFAIRS be pleased to state:

(a) whether as per the United Nations World
Drug Report 2011, India is the biggest consumer of
drugs including heroin and out of 40 tonnes production
of hercin in South Asia, nearly 17 tonnes is consumed
in India only;

(b) if so, the details thereof;

(c) the quantity of drugs seized during each of
the last three years and the current year; State-wise;
and

"(d) the steps taken by the Government to curb the
abuse of drugs in the country and also to strengthen the
Narcotics Control Bureau?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a)} and (b) United Nations World
Drug Report- 2011 does not contain a reference to
consumption of 17 tonnes of Heroin in India only.

(c)  As per the report of Narcotics Control Bureau,
the details of seizure of major narcotic drugs in the

country, for the last three years and the current year are

given below:—
Year - Total Qty. of drugs
seized (in kg.)
2009 215142.23
2010 180069.75
2011 122487.58
2012 (Till date) 9732.26

(d)  Various steps have been taken to check, detect
and prevent illicit trafficking in Narcotic Drugs and
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Psychotropic substances and strengthening of the Narcotics
Control Bureau, which, among others include the

following:—

(i) Improved coordination among the various Drug
Law Enforcement Agencies including border

guarding forces.

(i)  Strengthening of the intelligence apparatus to

improve the collection, analysis and

dissemination of operational intelligence.

(i}  Implementing a scheme of monetary rewards
for information leading to seizures of Narcotic

drugs to informers and officers.

(iv) Intensive preventive and interdiction efforts

along known drug routes.

(v) Strict surveillance and enforcement at import

and export points.

(vi)  Strict enforcement of provisions of 'Narcotic
Drugs and Psychotropic Substances (NDPS)
Act, 1985,

(vii) Increased international co-operation, for
exchange of information and investigative
assistance in administering control over the
movement of Narcotic Drugs and Psychotropic

Substances and Precursor Chemicals.

(viii) Financial assistance is being provided to
eligible States for strengthening their narcotic

units.

(ix) Monetary rewards for information leading to
seizures of Narcotic drugs/destruction of illicit
crops to informers and officers are being

provided.

(x)  Strengthening of Narcotics Control Bureau has
been taken up in a phased manner by

sanctioning 477 posts in various capacities.
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Three Dy. Director Generals Regional Offices
at Delhi, Kolkata and Mumbai have been set
up. Two new Zonal Units at Bangalore and
Patna and four sub-zones at Mandi, Madurai,

Bhubaneshwar and Dehradun have been set

up.
Set Top Box

3025. SHRI MAHABAL MISHRA: Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the Government has notified that it
shall be obligatory for every cable operator to transmit
programmes of any channels in an encrypted form

through a digital addressable system;

(b) if so, whether the consumers/subscribers
have to purchase set top box themselves or the cable
service provider/operator has to provide them to the

consumers;

(c) the cost fixed for setting up of a set top box
to be charged from the consumer by the operator in each

of the metro city including Delhi, city-wise;

(d) the action taken/proposed to be taken by the
Government against the operators who are charging

exorbitant rate for the set top box from the consumers;
and

(e) the corrective steps taken/being taken to check
the exorbitant cost of the set top box being charged by

the operators arbitrarily?

THE MINISTER OF STATE IN THE MINISTRY
OF INFORMATION AND BROADCASTING
(SHR!I CHOUDHURY MOHAN JATUA): (a) and (b) As per
section 4A (I) of the Cable Television Networks (Regulation)
Amendment Bill, 2011, it is obligatory for every cable
operator to transmit or re-transmit programmes of any
channels in an encrypted form through a digital



213 Written Answers

addressable system with effect from such date as notified
by the Central Government. The Ministry, vide its
notification dated 11.11.2011. had notified sunset dates
for implementing digitalization with addressability in the
cable TV services in a phased manner, leading to
complete switch off of analogue services by
31st December, 2014. The set top box has to be

purchased by the subscribers themselves.

(c) to (e) The Government has not fixed the cost

of Set Top Boxes (STBs) as the cost of STB has to .

be determined by market forces. It has been brought
to the notice of the Ministry that due to competition
between various Multi-System Operators (MSOs), the
cost of STBs is quite competitive and affordable. The
Telecom Regulatory Authority of India (TRAI), has
identified the issues that need to be addressed through
a regulatory regime which inter-alia include tariff,
interconnection and Quality of Service issues for the
digital addressable regime. A consultation paper titled
“Issues related to implementation of Digital Addressable
Cable TV systems" concerning these issues was
released on 22.12.2011. After receipt of the comment/
views/counter- comments, an Open House Discussion
(OHD) with the stakeholders was also held on
13.03.2012. Based on the comments/views of stakeholders
and analysis théreof, the regulatory provisions on the
aspects of tariff, interconnection and Quality of Service
for the digital addressable regime are under process

of finalisation.
[Translation]
Cultivation of Jowar and Bajra

3026. SHR! BADRI RAM JAKHAR: Will the Minister
of AGRICULTURE be pleased to state:

(@) whether the Government has made any
assessment in regard to reduction in cultivation area of
jowar and bajra as compared to wheat and rice during

the last three years;
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(b) if so, the details thereof, State-wise; and

(c) the steps taken/incentive provided by the
Government to encourage cultivation of these coarse

cereals?

THE MINISTER OF STATE IN THE MINISTRY
OF AGRICULTURE, MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING INDUSTRIES AND
MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI HARISH RAWAT): (a)
and (b) Yes, Madam. The State-wise details of area
coverage under jowar, bajra, wheat and rice along with
decrease/increase in area during 2008-09 to 2011-12
(2nd Advance Estimates) are given in the enclosed

Statement.

(c) In order to promote cultivation of coarse
cereals (millets) and consumption of millet based food
prdduCts in the country, an allocation of Rs. 300 crores
was made by the Government under Rashtriya Krishi
Vikas Yojana (RKVY) during 2011-12. Accordingly, a
Sub-scheme ‘“Initiative for Nutritional Security through
Intensive Millets Promotion (INSIMP)" was launched from
Kharif 2011 in 16 Statés with an aim to demonstrate
the improved production and post-harvest technologies
in an integrated manner with visible impact to catalyze
increase in production of millets in the country. Besides
increasing production, the Scheme aims to generate
consumer demand for millet based food products
through processing and value addition techniques. In
addition to popularizing improved varieties/hybrids of
millet crops through technology demonstration, technical
support tb farmers is extended through farrhers training.
The States have reported increase in yield of millet
crops under demonstration. In addition to INSIMP, the
States are also provided support for\develobrﬁent of
millets under Macro-Management of Agriculture. Further,
to ensure remunerative price to farmers, the Minimum
Support Price of millet crops have also been increased

substantially during 2011-12.
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Statement

State-wise estimates .of Area coverage under Jowar, Bajra, Rice and Wheat during 2008-09 to 2011-12

(Area: '000 Hectares)

State/UT Jowar
2008-09 2009-10 2010-11 2011-12* Increase (+)/Decrease (-)
over previous yeafs
2009-10 2010-11 2011-12
1 2 3 4 5 6 7 8
Andhra Pradesh 279.0 385.0 254.0 246.0 106.0 -131.0 -8.0
Assam NG NG NG NG NG NG NG
Chhattisgarh 2.4 1.7 | 3.1 2.8 -0.7 14 -0.3
Gujarat 4.9 4.7 5.9 45 -0.2 1.2 -14
Haryana 174.0 163.0 125.0 87.0 -11.0 -38.0 -38.0
Himaéhal Pradesh 81.0 72.0 72.0 76.0 9.0 0.0 4.0
Jammu and Kashmir NG NG NG NG NG NG | NG
Jharkhand 4.4 4.4 0.1 0.0 0.0 -4.3 -0.1
Karnataka 0.5 0.2 0.3 0.8 -0.3 0.1 0.5
Kerala 1382.0 1369.0 1243.0 1145.0 | -1 3.6 -126.0 -98.0
Madhya Pradesh 2.3 2.5 22 0.2 0.2 -0.3 -2.0
Maharashtra 481.4 445.9 432.0 363.7 -35.5 -13.9 -68.3
‘Odisha 4071.0 4176.0 4060.0 3263.0 105.0 -116.0 -797.0
Punjab 8.9 9.0 8.9 8.6 0.1 -0.1 -0.3
Rajasthan 0.1 0.1 0.0 0.0 0.0 . » -0.1 0.0
Tamil Nadu 576.6 718.5 726.9 553.8‘ 141.9 8.4 -173.1
Uttar Pradesh "~ 258.9 238.6 243.5 284.2 -20.3 4.9 40.7
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Maharashtra

1 2 3 4 5 6 7 8
Uttar Pradesh 193.0 191.0 20.0 192.0 -2.0 10.0 -9.0
Uttarakhand NG NG NG NG NG NG NG
West Bengal 1.1 1.5 0.0 1.5 0.4 -1.5 1.5
Others 9.4 4.1 3.9 3.9 -5.3 -0.2 0.0
All India 7530.9 7787.2 7381.7 6233.0 256.3 -405.5 -1148.7
~-Contd.
State/UT Bajra
2008-09 2009-10 2010-11 2011-12* Increase (+)/Decrease (-)
' over previous years
2609-_10 2010-11 2011-12
1 9 - 10 11 12 13 14 15
Andhra Pradesh 59.0 45.0 67.0 . 45.0 -14.(; 22.0 -22.0
Assam NG NG NG NG NG NG NG
Bihar 3.0 3.0 4.9 3.7 0.0 2.0 -1.2
Chha_tﬁsgarh 0.1 0.0 0.0 0.0 -0.1 0.0 0.0
Gujarat 704.0 < 672.0 873.0 672.0 -32.0 201.0 -201.0
Haryana . 610.0 585.0 661.0 543.0 -25.0 76.0 - -118.0
Himachal Pradesh 0.2 0.1 0.2 0.2 -0.1 01 0.0
Jammu and Kashmir 17.9 174 16.6 17.0 0.5 0.8 0.4
* Jharkhand 0.1 0.1 0.1 0.2. 0.0 0.0 » 6.1
Karnataka 266.0 305.0 309.0 273.0 39.0 | 4.6 .-36.0
Kerala NG NG NG NG NG NG - NG
I\-Aadhyai Pradesh 175.3 165.5 162.3 181.0 -9.8 -32 187
8650  .1034.0 1035.0 837.0

169.0 1.0 -198.0
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1 9 10 11 12 13 14 15
Odisha 3.0 2.8 3.3 31 -0.2 0.5 -0.2
Punjab 5.0 3.0 3.0 3.0 -2.0 0.0 0.0
Rajasfhan 5174.6 5168.5 5488.7 5488.7 -6.1 320.2 0.0
Tarﬁil Nadu 56.7 54.4 49.5 89.7 2.3 | -4.9 40.2
Uttar Pradesh 809.0 848.0 935.0 888.0 39.0 87.0 -47.0
Uttarakhand NG NG NG NG NG NG NG
West Bengal 0.1 0.1 0.1 0.1 0.0 0.0 0.0
Others | 3.5 0.4 3.7 3.6 3.1 34 -0.1

All India ' 2752.5 8904.2 9612.3 9048.3 151.7 708.2 564.0

*As per 2nd Advance Estimate released on 03.02.2012.
NG : Not Grown.

NR : Not Repoorted.
State-wise estimates of Area coverage under Jowar, Bajra, Rice and Wheat during 2008-09 to 2011-12

(Area: '000 Hectares)

State/UT Rice
2008-09 2009-10 2010-11 2011-12 Increase (+)/Decrease (-)
over previous years
2009-10 2010-11 2011-12
1 2 3 4 5 6 7 8

Andhra Pradesh 4387.0 3441.0 4751.0 4006.0 -946.0 1310.0 -745.0

Assam 2484.2 2495.8 2570.3 2522.0 11.6 74.5 -48.3

Bihar : 3496.0 3213.7 2832.5 3127.7 -282.3 -381.2 295.2

Chhattisgarh 3734.0 3670.7 3702.5 . 3755.7 -63.»3 31.8 53.2

Gujarat 747.0 679.0 808.0 754.0 -68.0 129.0 -54.0
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1 9 10 11 12 13 14 1
Haryana 1210.0 1205.0 1245.0 1241.0 -5.0 40.0 -4.0
Himachal Pradesh 77.7 76.7 77.1 77.2 -1.0 . 0.4 0.1
Jammu and Kashmir 257.6 - 259.9 261.3 260.5 2.3 1.5 -0.8
Jharkhand 1683.6 995.0 720.3 1692.9 -688.6 -995.0 1692.9
Karnataka 1514.0 1487.0 1540.0 1410.0 -27.0 53.0 -130.0
Kerala 234.3 234.0 213.2 220.7 -0.3 -20.8 7.5
Madhya Pradesh 1682.3 1445.7 1602.9 1613.2 -236.6 157.2 10.3
Mabharashtra 1522.0 1470.0 1518.0 1514.0 -52.0 48.0 -4.0
Odisha 4454.7 4365.1 4225.7 4327.3 -89.6 -139.4 101.6
Punjab 2735.0 2802.0 2831.0 2821.0 67.0 29.0 -10.0
Rajasthan 133.4 150.7 131.1 139.0 17.3 -19.6 7.9
Tamil Nadu 1931.8 1845.5 1905.7 2058.2 -86.3 60.2 152.5
Uttar Pradesh 6034.0 5186.7 5657.0 5948.0 -847.3 470.3 291.0
Uttarakhand 296.0 294.0 289.5 282.0 -2.0 -4.5 7.5
West Bengal 5935.7 5630.1 4944 .1 5600.0 -305.6 -685.9 655.9
Others 987.1 970.9 1036.2 1036.1 -16.2 65.3 0.0
Al India 45537.4 41918.4 42862.4 44406.5 -3619.0 944.0 15441
-Contd.
State/UT Wheat
2008-09 2009-10 2010-11 2011-12* Increase (+)/Decrease (-)
over previous years
2009-10 2010-11 2011-12
1 9 10 11 12 13 14 15
Andhra Pradesh 14.0 10.0 10.0 7.0 -4.0 0.0 -3.0
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1 9 10 11 12 13 14 1
Assam "~ 50.1 58.4 44.8 52.0 8.3 -13.6 7.2
" Bihar 2158.3 2193.3 2103.5 21175 35.0 -89.8 14.0
Chhattisgarh 88.9 112.2 110.8 109.5 23.3 -1.4 -1.3
Gujarat - 1091.0 87§.0 1274.0 1264.6 -213.0 396.0 9.4
Haryana ' 2462.0 2492.0 2515.0 2505.0 30.0 23.0 ~ -10.0
Himachal Pradesh 360.0 . 352.5 357.2 356.6 _ -7.5 | 4.7 -0.6
Jammu and Kashmir 278.7  288.9 290.7 282.0 10.2 1.8 -8.7
Jharkhand 99.9 997 96.4 | 165.9 0.2 -3.2 69.5
Karnataka 269.0 283.0 255.0 195.0 14.0 -28.0 -60.0
Kerala NG NG NG NG NG NG NG
Madhya P.radesh 3785.2 "4275.9 4341.0 4569.9 490.7 65.1 228.9
Maharashtra 1022.0 1081.0 1 307.0 829.6 59.0 226.0 -478.0
Odisha 5.3 4.0 29 3.5 -1.3 -1.1 0.6
Punjab 3526.0 3522.0 3510.0 3515.0 -4.0 -12.0 5.0
Rajasthan 2294.8 2394.2 2479.2 2548.4 99.4 85.0 69.2
Tamil Nadu NR NR 0.1 0.0 NR NR -0.1
Uttar Pradesh _ 9513.0 9668.0 9637.0 9637.0 155.0 -31.0 0.0
Uttarakhand 398.0 395.0 379.2 377.0 -3.0 -15.8 2.2
West Bengal 307.0 315.9 316.8 320.0 8.9 0.9> 3.2
Others ' 29.2 33.392 " 37.992 38.0 | 4.2 _ 4.6 | 0.0
All India4 27752.4 28457.4 29068.6 288‘92.9 705.0 611.2 -175.7

*As per 2nd Advance Estimate released on 03.02.2012.
NG : Not Grown.

NR : Not Repoorted.
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Committee on Green Revolution

3027. SHRI ARJUN RAM MEGHWAL: Will the
Minister of AGRICULTURE be pleased to state:

(a) the salient features of the approach papers
proposed by the Government for the second Green
Revolution in the country;

(b)  whether the Government proposes to constitute
a committee of Chief Ministers to monitor the

implementation of the second Green Revolution; and
(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) In the approach
paper to 12th Five Year Plan, Planning Commission has
identified it as national priority to fully extend green
revolution to all the Iow';firoductivity areas of eastern
region where there is good potential to harness ample
natural resources in order to achieve food security and
agricultural sustainability. Need has been highlighted for
increased investment in infrastructure particularly in
power, logistics and marketing to supplement the efforts
under the programme of "Bringing Green Revolution in
Eastern India (BGREI)" started since 2010-11 as a part
of on-going Rashtriya Krishi Vikas Yojana (RKVY) that
aims to increase the productivity of rice based cropping
system through crop husbandry.

(b) and (c) No, Madam.
Non-payment of Bills

-3028. SHRI HARI MANJHI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether various public representatives,
members of judiciary, hotels, bank offices, builders etc.
have not deposited their water, electricity bills and
property taxes with the Municipal Council of Delhi;
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(b) if so, the details thereof alongwith the
outstanding amount against them; and

(c)  the details of the steps taken by the Municipal

Council of Delhi for recovery of the dues?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN)}): (a) and (b) Collection of water and
electricity bills are outside the purview of the Municipal
Corporation of Delhi (MCD). So far as bills relating to
property tax are concerned,'as per provision of the Delhi
Municipal Corporation Act, 1957, the status/profession of
the taxpayer is not required to be captured and the
property tax for_m and programme of online property tax
system do not capture data regarding status of properties
of property tax owners/taxpayers. However, separate
record of hotels of three stars and above categories are
maintained. The MCD has informed that an amount of
Rs. 5,48,59,039 has been worked out as property tax upto
81.3.2012 against Hilton Hotel, C/o Piccadily Hotel Pwt.
Ltd., Janakpuri District Centre,y New Deilhi and an amount
of Rs. 7,10,75,328/-has t;ee'n worked out as difference of
property tax upto 31.3.2012 in respect of Maindehs Hotel,
7, Sham Nath Marg, Delhi. The assessment and recovery

of property tax are ongoing processes.

(c) Assessment orders are passed and served to
the taxpayers and if the amount is not paid within the

stipulated period, recovery action is initiated.
[English]
Pardon for Convicts of Anti-Sikh Riots

3029. SHRIMATI HARSIMRAT KAUR BADAL: Will the
Minister of HOME AFFAIRS be pleased to state:

(@) whether the Government of Delhi has
recommended to grant pardon to some of the convicts of
the Anti-Sikh riots of 1984; and

(b) if so, the details thereof and the reasons
therefor?
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THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b) A case of convict Kishori,
aged 59 years, son of Shri Hoshiyar Singh, convicted to
Life Sentence u/s 302 IPC in case FIR Nol 426/1984, PS
Kalyanpuri, for commission of offences during the Anti-
Sikh Riots in 1984, has been recommended for pre-
mature release u/s 432 CrPC by the Sentence Review
Board (SRB), constituted by the Government of NCT of
Delhi in its meeting dated 29.12.2011, on the ground that
the said convict has aiready undergone an actual
sentence of rigorous imprisonment of 15 years and
4 months out of Life Sentence as on 31.10.2011.

The case was recommended by the SRB, who
considered the favorable reporis of Police and Chief
Probation Officer recommending the premature release of
the convict. However, the case has not been agreed to
" by the Competent Authority i.e. Hon'ble LG, Delhi.

Crop Livestock Farming Systems

3030. SHRI M. SREENIVASULU REDDY: Will the
Minister of AGRICULTURE be pleased to state:

(a) whether the Government has called for
development of crop-livestock farming systems based on
integrated food-fodder, breed health and bio-security

management;

(b) if so, the details thereof and the response
received from general public, farmers, experts and UN

agency so far in this regard,

(c) the difficulties faced at the implementation

stage in the XI Five Year Plan period; and

"(d) the future vision prepared for 2020 in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE AND MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING INDUSTRIES
(DR. CHARAN DAS MAHANT): (a) Yes, Madam.
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(b)  Indian Council of Agricultural Research (ICAR)
is conducting research on crop-livestock farming system
through developing food — feed crops to have better
quality fodder without compromising on grain yield in
collaboration with [CAR — State Agriculture University
(SAU) — Consultative Group on International Agriculture
Research (CGIAR) Institutes. Also, research on enhancing
nutrient bio-availability of crop residues through strategic
supplementation approach, feed processing (Complete
feed block, total mixed ration) is being pursued. Research
on breed improvement programme and animal health
management is actively being pursued with CGIAR
Institutes and under network mode with SAUs, ICAR
Institutes and NGOs. Some of the technologies/research
outputs emanating out of these programmes are widely
accepted by farmers and Government is encouraging its
usage through various programmes like Rashtriya Krishi
Vikas Yojana, National Dairy plan and feed/fodder

mission.

(c) and (d) Future visions for 2020 for all the Institutes
of Animal Science Division of ICAR have been prepared

with emphasis on these aspects.
Dues of FCI

3031. SHRI PONNAM PRABHAKAR: Will the
Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the Government owes huge amount to
the Food Corporation of India as arrears; and

(b) if so, the details thereof and the reasons

therefor?

THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) Food
Subsidy is released to Food Corporation of india (FCI)
for the subsidized foodgrains distributed under Targeted
Public Distribution System and Other Welfare Schemes
and for keeping buffer stock at 95% of the FCl's claim
on provisional basis. Balance 5% subsidy is released on
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receipt of final claim from FCI after the accounts for the
respective years are audited. Final claim of balance 5%
food subsidy of Rs. 146.64 crore for 2009-10 received
from the FCI is pending as on date for want of clarification
from the FCI.

In ‘addition, the following amounts are due to FCI from
other Ministries in respect of foodgrains distributed by the

FCI under their welfare schemes:—

Sl Ministry Amount

No. (Rs. in crore)

1. Ministry of Rural Development 2471.22

2. Ministry of Human Resource 129.40
Development

3. Ministry of External Affairs 131.59

Attack by Sheath Blight and Foot
Rot Diseases

3032. SHRI K.J.S.P. REDDY: Will the Minister of
AGRICULTURE be pleased to state:

(a)  whether the Union Government is advising the
farmers on use of sprays and management of crops in
some States due to the attack by sheath blight and foot
rot diseases;

(b) if so, the details thereof, State-wise including

Andhra Pradesh during the last three years; and
(c) the funds spent for this purpose, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHR! HARISH RAWAT): (a) and (b) Yes,
Madam. The Union Government has been advising the
farmers in almost all the States of India including Andhra

Pradesh on use of sprays and management of crobs due

VAISAKHA 4, 1934 (Saka)

to Questions 230

to the attack by sheath blight and foot rot diseases
through timely advisories being made on the basis of pest
and diseases surveys conducted by the Central Integrated
Pest Management (CIPMCs) located in different States of
India. The advisories are also rendered on these aspects
in the farmers field schools being organized by these
CIPMCs.

Foot rot (Bakanae), a minor disease, recently
emerged in Pusa Basmati 1121 variety in Punjab,
Haryana and Western Uttar Pradesh. The disease was

successfully managed by seed treatment.

(c) No funds were exclusively provided for

advisories sent on these diseases by Union Government.
Hyderabad Metro Rail Project

3033. SHRI ANJAN KUMAR M. YADAV: WIll the
Minister of URBAN DEVELOPMENT be pleased to state:

(@)  whether the Government has granted approval/
sanction for the Hyderabad Metro Rail Project;

(b} if so, the details thereof;
(c) the present status of the project; and

(d) the time by which this project is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a)
Yes, Madam.

(b}  Government of Andhra Pradesh has undertaken
the Hyderabad Metro Rail Project in three traffic corridors
of the city spanning over 71 km..— (1) Miyapur-LB Nagar
(28.87 km. — 27 stations); (2) JBS-Falaknuma (14.78 km.
—~ 16 stations); and (3) Nagole-Shilparamam (27.51 km.
— 23 stations). The Project is being executed in PPP mode
on Design, Build, Finance, Operate and Transfer (DBFOT)
basis. Financial Closure for the Project was achieved in
March, 2011. Of the total cost of Rs. 14,132 crore,
Rs. 1,458 crore (10%) will be funded by Government of
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India as central financial assistance under the Viability
Gap Funding (VGF) scheme. '

(c) and (d) Preparatory works have been completed
and the ground works have been commenced. The Project

is scheduled to be completed in 2016
Assistance to Pomegranate Farmers

3034. SHRI SHIVARAMA GOUDA: Will the Minister of
AGRICULTURE be pleased to state:

(a)  whether the Government is providing financial
assistance to encourage pomegranate farmers under the
National Horticulture Mission;

(b) if so, the details thereof;

(¢) whether the said financial assistance is
adequate to meet the minimum cost of production;

(d) if so, the details thereof;

(e) if not, whether the Government has taken
various steps to revise the financial assistance extended

for pomegranate production; and

® if so, the details thereof and if not, the reasons

therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Yes, Madam.
The Government is providihg financial assistance under
the National Horticulture Mission (NHM) for taking up
cultivation of horticultural crops including fruit crops like
pomegranate, both under normal crop spacing as well as
high density planting. The assistance under normal
spacing is at the rate of 75% of cost of Rs. 40,000 per
ha in three installment whereas in the case of high density
planting, the assistance is at the rate of 50% of cost of
Rs. 80,000 per ha., in three instaliments for a maximum

area of four hectares per beneficiary.
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(c) and (d) Financial assistance being provided under
NHM is adequate to incentivize the farmers for meeting
the cost of quality planting material and other inputs. The
farmers are encouraged to avail other schemes of the
Government such as Mahatma Gandhi National Rural
Employment Guarantee Scheme (MNREGS) to meet the
cost involved in earthwork.

(e) and (f) The Government has revised the cost
norms recently during 2010-11 wherein the cost norms
for cultivation of fruits was increased from Rs. 30,000 per
hectare o Rs. 40,000 per hectare. Besides, assistance for
taking up high density planting was also included during
the same year.

Centre of Excellence Scheme of SAl

3035. SHRI S.S. RAMASUBBU: Will the Minister of
YOUTH AFFAIRS AND SPORTS be pleased to state:

(a)  whether the Sports Authority of India (SAl) is
planning to wind up Centre of Excellence (CoE) scheme;

(b) if so, the reasons therefor alongwith the fate
of sportspersons who are undergoing training in various
sports disciplines across the country;

(c)  whether the Government proposes to provide

state-of-the-art  facilities, quality coaching to the

sportspersons under the scheme;
(d) if so, the details thereof; and

(e) the other steps taken by the Government/SAl

~to improve the morale and accountability of sportspersons

in the country?

THE MINISTER OF STATE OF THE MINISTRY OF
YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN): (a)
and (b) No, Madam.

(c) and (d) There are 12 Centre of Excellence with
state-of-art facilities across the country. The Details are
given in the enclosed Statement.

(e) Sports Authority of India under its Sports
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Promotional Schemes provides Stipend, Medical
Insurance, Educational Allowance, Competition exposure,
Nutritious diet, best quality sports equipment, excellent
playing facilities, scientific backup etc. to enable
sportspersons to excel at National and International level.
Government provides them incentive through cash

awards.
Statement

Details of Centre of Excellence (CoE)
Scheme across the Country '

Sl.  Centre/Region Discipline
No.
1 2 3
'WESTERN
Gujarat
1. Gandhinagar Kabaddi
Maharashtra
2. Kandival Athletics
Hockey
Wrestling
CENTRAL
Madhya Pradesh
3. Bhopal Athletics
Hockey
Kayak and Cano.
Judo
NORTHERN
Haryana
4. Sonepat Boxing
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1 2 3
Kabaddi
Judo
5.  Hissar Boxing
Sub-Centre, Lucknow
Uttar Pradesh
6. Lucknow Weightlifting
NS NIS
Punjab
7. N_|S Patiala Athletics
Cycling
Judo
Hockey
SOUTHERN
Karnataka
8. Bengaluru Athletics
Hockey
Weightlifting
Kerala
9.  Kollam Athletics
Cycling
Volleyball
LNCPE Trivandrum
10. Trivandrum Athletircs
Cycling
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1 2 3 1 2
Swimming 4. Sub-Centre, Lucknow 01
Volleybali 5. NIS Patiala 01
EASTERN
6. Southern 02
West Bengal
7. LNCPE Trivandrum 01
11.  Kolkata Archery
8. Eastern 01
Athletics
9. North Eastern 01
Football
Total 12
Gymnastics
Table Tennis Coaching Centres
NORTH EASTERN 3036. SHRI K.C. SINGH ‘BABA’: Will the Minister of
Manipur YOUTH AFFAIRS AND SPORTS be pleased to state:
12. Imphal Athletics (@) the number of youth and sports coaching
centres functioning in various parts of the country
Boxing including Uttarakhand, location-wise;
Cycling (b)  whether the Sports Authority of India proposes
Fencing to upgrade its sports infrastructure; and
Karate (c) if so, the details thereof?
Taekwondo THE MINISTER OF STATE OF THE MINISTRY OF
YOUTH AFFAIRS AND SPORTS (SHRI AJAY MAKEN): (a)
Weightlifting Sports Authority of India (SAI) imparts training (under
Wush various Sports Promotiona! Schemes) all over India to
ushu
talented sports-persons in the age group of 8 to 25 years
SUMMARY in 27 disciplines to enable them to excel at National and
International level. As on date, training is imparted to
SI.No. Centre 14120 trainees across the country in 308 SAl Centres
under various Sports Promotional Schemes. Region-wise/
1 2 State-wise details of SAl Centres is given in the enclosed
Statement.
1. Waestern 02
(b) and (c}) Yes, Madam. SAl upgrades sports
2. Central 01 infrastructure at various SAl Training Centres from time to
time according to the requirement and availability of
3. NRC, Sonepat 02

funds.
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Statement

Details of Coaching Centres of SAl under various Sports Promiotional Schemes across the Country

National Sports Talent Contest (NSTC) Scheme

238

Sl.No. Region/School

Discipline

1 2

3

SOUTHERN
Karnataka
1, St. Joseph's Indian High School, Bengaluru
Andhra Pradesh
2. VPS Public School, Vijayawada
EASTERN
J.harkhand

3. St. Ignatius H.S., Gumla

4. Government Girls High School, Ranchi
West Bengal

5. Sukantanagar Vidyaniketan, Kolkatta
Odisha

6. B.S. High School, Sundergarh,
7. St. Mary Girls High School, Sundergarh
Tripura
8. Umakanta Academy, Agartala
CENTRAL
" Madhya Pradesh
9. Government Multipurpose H.S. School, Indore

10. Maharani Laxmibai Multi-purpose H.S., Jabalpur

Basketball, Hockey and Swimming

Athletics, Badminton and Gymnastic
Football and Hockey

Hockey

Athletics, Football and Gymnastics

Athletics and Hockey

Athletics, Football and Hockey

Football and Gymnastics

Athletics, Gymnastics and Wrestling

Athletics, Basketball and Kho-Kho
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1 2 3
SC, Lucknow
Uttar Pradesh
11..  Udai Pratap Inter College, Varanasi Athletics, Basketball, Football and Hockey
WESTERN
. Maharashtra
12. Muktangana English School, Pune Basketball and Gymnastics
13. Bhonsla Military School, Nasik Athletics, Hockey and Swimming
Rajasthan
14.  Brupal's Nobles HS School; Udaipur Athletics, Basketball, Football, Gymnastics, Swimming
and Wrestling
15. Shri Guru Nanak Khalsa School Shriganganagar Athletics, Basketball, Hockey and Gymnastics
SAl Centre, Chandigarh |
Chandigarh
16. DAV Sr. Sec. School, Sector-8 Football, Hockey and Volleyball
Punjab |
17. Government Girls SS 'School, Jalandhar, Athletics and Hockey
NORTHERN, Sonepat
Haryana
18. Motilal Nehru School of Sports Rai, Sonepat Athletics, Gymnastics and Swimming
19. CRZ Sr. Sec. School, Sonepat Athletics and Hockey
NORTH-EAST
Manipur
20.-  Sainik .School, Imphal Badminton and Football -
SUB-CENTRE, Guwahati
Assam |
21. _Don Bosco HS, Guwahati . Basketb’all, Swimming and Table Tennis
Sikkim
22.  Tashinamgyal Academy, Gangtok Football and Swimming
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Igenous Games and Martial Arts Schools (IGMA)

to Questions

242

SI.No. Name of the School

Discipline

2

3

10.

11.

SOUTHERN

Kerala

Vyasa Vidya Peetham Kallekkad (PO) Palakkad Distt.

Tamil Nadu

Vivekananda Vidyalaya, Kandha Podikara, Kanakkar Street, Ambur
Andhra Pradesh

Shri Sharda Dhamam, Village Bangalguda, Jagir, Hyderabad-30
EASTERN

Bihar

Dr. DAV Public School, IOC Township, Begusarai

Pujya Tapsvi Jagjiwan Jee Maharaj Saraswati.Vidya Mandir, Nalanda
Jharkhand

Swaroop Saraswati Vidya Mandir, Ratanpur, Tundi, Distt. Dhanbad
Swami Shardhanand DAV Centenary Public School, Khunti
Odisha

Saraswati Shishu Vidya Mandir, PO Shail'Ashree Vidhar, Bhubaneswar
West Bengal

Sharda Vidya Mandir, Sudarshanpur Post Raiganj, Distt. Dinajpur
SAl Centre, Chandigarh

Chandigarh.

Sharda Sarvhitkari Model School,Sector-40D

Jammu‘and Kashmir

Bhartiya Vidya Mandir, Kishtwarh, Distt. Dhodha

Kalaripayatu

Silambam

Kabaddi -

Kabaddi

Wrestling

Kabaddi

Archery

Athletics

Kabaddi

Wrestling

Kabaddi

Kho Kho
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1 2 3
Himachal ‘Pradesh
12. DAV Central Public School, Una Thoda-Archery
Punjab |
13. Chakwal National Sr. Sec. School, Kurali Weightlifting
NORTHERN, Sonepat
Haryana
14. Hindu Uch Vidalaya, Nooh-122 107 Distt. Gurgaon Kabaddi
15. Nanadlal Geeta Vidya Mandir, Tepla, Distt. Ambala Kho-Kho
Kabaddi
NORTH EASTERN
Manipur
16. Bal Vidya Mandir, Village and PO Dhobal, Manipur Mukna
Thangta '
SUB-CENTRE, Guwahati
Assam
17. Ramswarup Agarwal Memorial English School, Vilage and PO Kabaddi
Udhalguri, Distt. Dharang :
Kho Kho
CENTRAL
Chhattisgarh
18. DAV Public School, SECL, Bishrampur, Surguja Kabaddi
19. DAV Public School, Bacheli, Distt. Dantewada Kabaddi
20. Saraswati Sishu Mandir, Village Koni, The Sendari, Distt. Bilaspur Kabaddi
Madhya Pradesh
21. Saraswati Vidya Mandir, Sharda Vihar, Kerva Bandh Marg, Bhopal Kabaddi
22. Bharat Bharati Vidalaya, Village Jhamthi, Bharat éharﬁ, Beetul Kabaddi
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2 3

Sub-Centre, Lucknow
Uttar Pradesh

23. Saraswati Vidya Uch Madyamik Vidalaya, Ghamoor, Sultanpur ~Kabaddi

(24. Shri Ji Baba Saraswati Vidy.a Mandir, Gowardhan Road, "i‘VIathura Kabaddi
Navodaya Vidyalayas
SOUTHERN
Kerala

1. Navodaya Vidyalaya, Periye, Distt. Kasaragode Football
Puducherry

2. Navodaya Vidyalaya, Periakalapet, Mathura Road, Puducherry-605104 Kaqudi
SAI Qentre, Chandigarh
Jammu and Kashmir

3. Navodaya Vidyalaya, Shahkote, PO Pringal, Distt. Baramula Volleyball
Chandigarh

4.  Sector-25, Chandigarh Basketball
Himachal Pradesh

5. Navodaya Vidyalaya, Pekhubela, PO Jankau, Distt. Una-174303 Athletics
NORTHERN, Sonepat |
Haryana
Pabra, Distf. Hisar Wrestling

7. Navodaya Vidyalaya, Titram, Kaithal Wrestling
WESTERN
Gujarat

8. Navodaya Vidyalaya, Kathlal, Distt. Kheda-387630 Table Tennis
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1 2 3
| CENTRAL
Madhya Pradesh
9.  Ratibad, Distt. Bhopal Volleyball
10. Alirajpur, Distt. Jhabua Archery
11. Navodaya Vidyalaya, Pichhore, Dabra, Distt. Gwalior-475115 Hockey
SUB-CENTRE, Lucknow
Uttar Pradesh
12. Gauriganj, Distt. Sultanpur Volleyball
~13. Navodaya Vidyalaya, Sinhachawar, Distt. Ballia-221701 Basketball
14. Khairbad, Distt Sitapur Kabaddi
Uttarakhand
15. Roshnabad, Distt. Haridwar Athletics
Adopted Akharas
Si.No. | Name of the Akharas Discipliﬁé
1 2 8
WESTERN
Maharashtra
1. Krida Vikas Vyayammandal, Sangfi Wrestling
2. Gokul Ustad Talim, Pune Wrestling
3. Government Wrestling Centre, Kohlapur Wrestling
4. Veer Hanuman Kala Krida Samajshevi Sanskruti and Vayammandal Wrestling
" Talim, Sangli '
5. Vishwatmak Jangli Maharaj Wrestling Centre, Kothamtham, Ahamadnagar Wrestling
6.  Moti Bagh >Ta|im Kendra Kohlapur Wrestling
7. Mamasaheb Moﬁol Kusti Akhara, Katraj, Pune-411046 Wrestling
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1 2 3

8. Bharti Vidyapeeth, Pune, Kadegaon, Tal: Kadegaon, Distt. Sangli Wrestling

9. N.L. Balkwade Vyamshala, Akhara 1002, Tilakpath, Post Bhagur, Tal. Wrestling
and District, Nasik

10. Rangnath Markad Krida and Yuvak Mandal Indapur, Distt. Pune Wrestling

11. Jai Shiv Raj Education Society, Murgud Kogal District, Kolhapur Wrestling

12. Satya Niketan M.N. Deshmukh Arts Science and Commerce College, Wrestling
Ahemadnagar

13. Gandhi Education Society Kundal District Sangli Wresting
Rajasthan

14. Lav Kush Akhara, Bhilwara Wrestling
NORTHERN, SONEPAT
Haryana

1. Ch. Pratap Singh Memorial’ Samiti, Kharkhoda, Sonepat Wrestling

2. Ch. Bharat Singh Memorial Sports School, Nidani, District Jind Wrestling

3. Lala Diwanchand Modern Wrestling Centre, Chara, Jhajjar Wrest ling
Delhi

4.  Sir Chhotto Ram Vyamshala, Basti Vikas Kendra, Side No. 11-B, Block, Wrestling
Block, Shahbad Dairy, Delhi-42

5.  Master Chandgi Ram Vya,mshala', Shri Mahakali Ashram, Civil Line, Wrestling
Delh!-54 '

6. Mahrshi Dayanand Akhara, Najafgarh, New Delhi-43 Wrestling

7.  Guru Hanuman Akhara, Delhi Wrestling

8. Guru Jas Ram Bal Vyayamshala, Delhi Wrestling

9. Capt. Chand Roop Akhara, Azadpur Nevx-/ Sabzi Mandi, Transport Wrestling
Centre, Delhi

10. Lala Ram Vyamshala Prabandhak Samiti, Roshanara Bagh, Subzi Wrestling
Mandi, Delhi’ :

11. Sonkar Vyamshala Prabandhak Samiti, Gurmandi, New Delhi Wrestling
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1 2 3
SAl CENTRE, Chandigarh
Punjab
1. Baba Farid Kusti Akhara, Faridkot Wrestling
2. Padam Shree Kartar Singh Akhara, Amritsar Wrestling
3.  Guizar Singh Wrestling Akhara, Zirkpur Wrestling
4.  Pritam Singh Wrestling Club, Village Rath Kohali Tehsil Ajuiala District, Wrestling
Amritsar '
5. Pakhoke 3 Kanal Campus, Taran Taran, Amrigsar Wrestling
6.  Wrestling Centre, Mata Ganga College, Taran Taran, Amritsar Wrestling
7. Rustam-e_—Hind Kesar Singh Akhara, Patiala Wrestling.
CENTRAL
Madhya Pradesh
1. Shri Achyutanand Guru Vyayamshala, Ujjain Wrestling
2. Shri Bindu Guru Akhara, Indore Wrestling
3. Deshwali Samaj Akhara, Ujjain Wrestlling
SC-Lucknow
Uﬂar Pradesh
1. Guru Gaya Seth, Varansi Wrestling
2. Dhakkoo Baba, Jamalpur, Gautambudh Nagar Wrestling
3. Méghbaran Singh College, Karampur, Ghazipur Wrestling
SUB-CENTRE, | Guwahati
Assam
1. Langhin Tiniali Sports Association, Langhin, Distt. Karbi Anglong Wrestling
EASTERN |
Odisha
Wrestling

Gurukul Ashram, Amsena, Nuapada
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Sports Centres on Pattern of Akharas

North East
Mizoram
1 Hrawva School Aizwal ' Teakwondo
Nagaland
2 Senayangka Higher School, Mokokchung " Football
Taekwando
Sub-Centre, Guwahati -
Assam
1. Dibrugarh Judo Association, Dibrugarh Judo
Central Centre
Madhya Pradesh
1. Loyola Hr. Sec. School, Kunkuri, District Jashpur : Hockey
Army Boys Sports Companies Scheme (ABSC)
Sl.No. Name of BSCs Disciplines
1 2 3
Meghalaya
1. 58 Gorkha Training Centre, Happy Valley, Archery, Boxing and Football
Shillong-07
Bihar
2. Bihar Regiment Centre, Danapur (C/o 56 APO) Archery, Football and Hockey
Maharashtra |
3. BEG and Centre, Kirkee (C/o 56 APb) Boxing, Gymnastics, Rowing and W;estling
4, Army Sports Institute, Pune (C/o SB APQ) Archery, Athletics, Boxing, Diving, Fencing |,

Weightlifting and Wrestling

5. Mechanized Infantry Regimental Centre, ~ Archery, Shooting
Ahmadnagar (C/o 56 APO)
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10.

11.

12

13.

14.

15.

Andhra Pradesh

Arty Centre, Hyderabad (C/o 56 APO)

Karnataka

ASC Centre and College, Bengaluru (C/o 56 APO)
MEG and Centre, Bengaluru (C/o 56 APO)

Delhi

Rajputana Rifles Regimental Centre, Delhi
Cantt.-10 (C/o 56 APO)

Uttar Pradesh -

RVC Centre and College, Meerut Cantt.
(C/o 56 APQO)

- Dogra Regimental Centre, Faizabad-224001

(Clo 56 APO)

11 Gorkha Rifles Regimental Centre Lucknow
(C/lo 56 APO)

Rajput Rifle Regiment Centre, Fatehgarh
(Clo 56 APO)

Uttarakhand
BEG and Centre, Roorkee {C/o 56 APO)
Madhyé Pradesh

1 Signal Training Centre, Jabalpur (C/o 56 APQ)

Athletics, Basketball and Boxing

Football and Hockey

Boxing, Hockey and Swimming

Athletics, Basketball and Volleyball

Equestrian
Handball, Hockey and Volleyball
Boxing, Football and Shooting

Athletics, Basketball and Swimming

Athletics, Gymnastics, Kayk and Cano. and Rowing

Athletics, Boxing and Football

Sai Training Centers (STC) Scheme

Sl.No. Region/State/Centre Discipline
1 2 3
SOUTHERN
Karnataka

Dharwad

Athletic, Basketball ,Gymnastic, Hockey, Kabaddi, Taeckwondo

and Wrestling
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1 2 3
2. Medikeri Athletic and Hockey
3. Bengaluru Athletic, Badminton, Football, Hockey, Judo, Kabaddi, Shooting,
Softball, Table Tennis, Taekwondo, Volleyball and Weightlifting
Andhra Pradesh
4. Saroornagar (Secundrabad) Archery, Athletics, Badminton, Boxing, Gymnastics, Handball,
Hockey, Judo and Kabaddi
5. Eluru Athletics, Hockey, Handball
6. Kurnool Basketball, Football, Handball, Hockey and Taekwondo
7. Medak Athletic
8. Visakhapatnam Basketball, Boxing, Kabaddi and Volleyball
Kerala
9. Trichur Athletics, Badminton, Basketball, Hockey, Judo, Kabaddi,
Swimming and Weightlifting
10. Kollam Athletic Boxing, Basketball, Football. Hockey, vKabaddi.,
Taekwondo and Volleyball
Ext. Centre Konni Athletics, Athletics, Cycling, Gymnastic, Handball, Hockey,
Kabaddi, Swimming, Taekwondo, Tennis, Volleyball and Wrestling
Trivandrum (LNCPE)
11. Calicut Athletics, Basketball, Football, Volleyball and Weightlifting
Tamil Nadu
12. Chennai Football, Hockey, Kabaddi and Volleyball
13. Salem Basketball, Kabaddi, Taekwondo and Volleyball
14, Puducherry (UT) Hockey, Kabaddi, Table Tennis, Volleyball and Weightlifting

CENTRAL
Madhya Pradesh

Bhopal

Athletic, Basketball, Boxing, Football, Hockey, Judo, Taekwondo,
Swimming. Volleyball, Water Sports and Wushu
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Dhar
Ext. Centre Khandwa
Indore

Jabalpur

Tikamgarh

* Chhattisgarh

Raipur

Rajnandgaon
SC-LUCKNOW
Uttar Pradesh

SC-Lucknow

Lucknow

Johri, Bagpat {Ext. Centre)

Jhansi
Raibareily
Safai Etawah
Allahabad
Bareilly
Uttarakhand

Kashipur

SAl North, Chandigarh
Jammu and Kashmir

Udhampur

Football, Hockey, Karate and Taekwondo
Taekwando
Athletics, Gymnastic, Kho-Kho, Kabaddi and Wrestling

Athletic, Basketball,f Boxing, Hockey, Judo, Karate, Volleyball,
Wrestling and Wushu

Hockey and Softball

Athletics, Badminton, Football, Judo, Volleyball, Water Sports
and Weightlifting

Archery, Basketball and Hockey

Athletic, Football, Handball, Hockey, Judo, Kabaddi, Table
Tennis, Taekwando, Volleyball and Wrestling

Athletics, Basketball, Badminton, Hockey and Weightlifting
Shooting

Hockey

Taekwando and Volleyball

Athletics, Handball, Hockey and Wrestling

Athletics, Badminton, Hockey and Table Tennis

Athletics, Basketball, Hockey, Sepaktakraw and Volleyball

Athletics, Boxing, Football, Table Tennis, Taekwondo, Weightlifting

‘and Wrestling

_ Athletics, Kabaddi and Volleyball




261 Written Answers VAISAKHA 4, 1934 (Saka) to Questions 262

Himachal Pradesh
2. Dharamshala - Athletics, Basketball, Hockey, Gymnastics and Kabaddi

3. Bilaspur Volleyball, Athletics, Badminton, Basketball, Boxing, Hockey,
Kabaddi and Volleyball

Punjab
4. Mustana Sahib Athletics, Boxing and Volleyball
5. Badal Athletics, Basketball, Handball, Hockey, Shooting and Volleyball
6. Ludhiana Athietics, Basketball, Handball, Judo, Volleyball and Weightlifting
NiS Patiala
1. Patiala Archery, Athletics, Boxing, Cycling, Fencing, Gymnastics,

Handball, Hockey, Judo, Shooting and Wushu

NORTHERN, Sonepat

Haryana
1. Kurukshetra Athletics, Basketball, Cycling, Hockey, Judo, Volleyball and
Weightlifting
2. Bhiwani Athletics, Boxing, Kabaddi, Volleyball and Wrestling
3. Hisar Athletics, Boxing, Basketball, Hockey, Handball, Judo, Table
Tennis and Wrestling ’
4, Sonepat Athletics, Basketbali, Boxing, Football, Handball, Hockey, Judo,
Kabaddi, Volleyball and Wrestling
Delhi (UT)
5. Bawana Boxing, -‘Handball, Judo, Kabaddi, Lawn Tennis, Sepaktakraw,
Table Tennis, Volleyball, Wrestling and Wushu
EASTERN
West Bengal .
1. Kolkatta Archery, , Athietics, Badminton, Football, Gymnastic, Hockey,

Judo, Swimming, Table Tennis and Volleyball

2, Lebong Archery and Football
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1 2 3
3. Burdwan Basketball and Football
4, Sitliguri Athletics, Football and Kabaddi
Odisha
5. Cuttack Athletics, Basketball and Football
6. Dhankanal Footbail, Kabaddi, Weightlifting and Wrestling
7. SAl Hindustan Aeronautic Archery and Football
Limited (HAL), Sports
Training Centre, Koraput
. Bihar
8. Patna Basketball, Football, Kabaddi, Table Tennis, Teakwondo and
Volleyball
Jharkhand
9. Hazaribagh Athletics, Boxing, Football, Hockey, Weightlifting and Wrestling
WESTERN
Gujarat
1. Gandhinagar Athletics, Basketball, Football, Handball, Hockey, Kabaddi,
Swimming, Volleyball and Wrestling
Rajasthan
2. Jodhpur Athletics, Basketball, Gymnastic, Handball and Volleyball
3. Alwar Athletics, Basketball, Boxing, Hockey and Kabaddi
University of Rajasthan, Athletics, Basketball, Table Tennis, Volleyball and Wrestling
Jaipur (Ext. Centre) >
Maharashtra
4. Kandivali Athletics, Basketball, Boxing, Hockey, Handball, Judo, Kabaddi
and Wrestling
5. Aurangabad Athletics, Archery, Football, Gymnastics, Handball, Hockey,
Judo and Volleyball
Goa
6. Ponda (Boys) and Peddem (Girls) Athletics, Boxing, Diving, Football, Judo, Kabaddi, Teakwondo

and Swimming
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1 2 3
NORTH-EAST
Nagaland
1. Dimapur Boxing, Football, Sepaktakraw, Taekwondo and Wushu
Manipur
2. Imphal Archery, Athletic, Cycling, Football, Handbail, Hockey, Kabaddi,
Sepaktakraw, and Taekwando
SUB-CENTRE, Guwahati
Assam
1. Guwahati Archery, Athletics, Badminton, Boxing, Football, Fencing,
Kabaddi, Kho-Kho, Taekwondo, Swimming and Weightlifting
2. Golaghat Boxing, Football and Table Tennis
Meghalaya
3. Shillong Archery, Boxing, Football, Judo, Karate, Taekwondo and Table
Tennis
Special Area Games (SAG) Scheme
EASTERN
Jhgnkhand
1. Ranchi Archery, Athletics, Football, Hockey and Volleybali
Odisha
2. Jagatpur Canoeing, Kayaking and Rowing
3. Sundergarh Archery, Athletic and Hockey
Bihar
4, Muzzaffarpur Football, Kabaddi and Wushu
5. Kishanganj Football an‘d Volleyball
6. Giddaur Athletics, Football and Volleyball
| Andaman and Nicobar Islands
7. Port Blair Cycling, Kayaking, Football, Rowing and Weightlift-ing
Tripura
8. Agartala Athletics, Football, Gymnastics Judo and Swimming
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1 2 3
West Bengal
9. Bolpur Archery, Athletics and Basketball
SOUTHERN
Kerala
10. Alleppey Kayaking, Canoeing and Rowing
11. Tellichery Athletics,. Basketball, Fencing, Gymnastics and Volleyball
Tamil Nadu
12. Nagercoil Basketball and Kabaddi
13. Mayiladuthurai Athletics, Basketball, Hockey, Kabaddi, Voileyball and
Weightiifting
NORTH EAST
Manipur
14, Imphal Boxing, Fencing, Gymnastic, Judo, Karate, Shooting, Swimming,
Weightlifting, Wrestling and Wushu
15. Utlov Boxing, Féotball, Taekwando and Weightlifting
Mizoram
16. Aizwal Boxing, Hockey, Judo, Karate, Sepaktakraw, Taekﬁando,
Weightlifting and Wrestling
SC-Guwahati
Arunachal Pradesh
17. Naharlagun Boxing, Karate, Taekvyando and Weightlifting
Assam |
18. Tinsukia Athletic and Football
19. Kokrajhar Archery, Athletics, Boxing, Football, Judo, Kabaddi, Karate,
' ' Taekwondo and Wushu
Sikkim
20. Namchi Archery, Boxing, Football and Taekwando
CENTRAL
Madhya Pradesh
21. Dhar Athletics, Archery, Badminton, Handball, Hockey and Wrestling

Handball Hockey
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Details of trainees from Schools and Colleges adopted under the Scheme Extension Centre

of STC/SAG Centers" — during the year 2011-2012

270

Si.No. Name of the Akharas Discipline
1 2 3
WESTERN
Goa
1. St. Joseph's High School, Calangut, Bardez Football
2. St. Anthony High School, Bardez Football
Gujarat
3. Kéndriya Vidyalaya NO.3 Surat, Badminton
4, KG & RG Chaudhafy Hr. Sec. School, Mansa Volleybali
Mahrashtra |
5.  Krida Prabodini School, Pimpri, Pune, Kabaddi
6. Moolaji Jaitha College, Jalgaon Badminton
7. Nav Krishna Scool and Jr. College, Sangli Athletics
8. New English ‘School, Nool, Kohlapur Hockey
9. Kodoli High School and ST Patil Jr. College, Kod(;Ii Athletics
10. Mahatma Education Society Rasayani Raigarh Athletics
Volleyball
Rajasthan
1-1.. GovernmentVSec. School, Baori, Sikar Hockey
12.  S.K. Kalyan Sr. Sec. School, Sikar Basketball
13. Bai Vidyalaya, Kota Handball
14. Government Hr. Sec. School Dodhsar, Jaipur Hockey’
15. Government College, Ajmer Hockey
16. Basketball
17. Hockey
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1 2 3
18. Volleyball
19. Athletics
20. Dayanand College, Ajmer Kabaddi
21.  Chopasani Sr. Sec. School, Jodhpur Football
22. Sophia College, Ajmer Basketball
SAlI CENTRE, Chandigarh
Chandigarh
1. New Public School!, Sector-188 Basketball
Football
2. I.S. Devi Samaj (Girls) School, Sector-2 Basketball
Himachal Pradesh
3. Government Higher Sec. School, Nalagarh Kabaddi
4. Government Boys Sr. Sec. Schooi, Ramra Sector, Bilaspur Handball
5. NSCBM, Ppst Graduate College, Hamirpur Athletics
6. DAV Sr. Sec. School, Una Hockey
Jammu and Kashmir
7. Extension Centre, Poonch Hockey
8. Government Sr. Sec. School, Singhpura Kalan, Baramulla Hockey
9. “Jammu University, Jammu Basketball
Football
Punjab
10.  Government Sr. Sec. SchooI'Sa‘bhra, Taran Taran Football
11, Government Sr. Sec. School, Sarbha, Ludhiana ) Footbali
12. Guru Arjun Dev Government Girls Sr. Sec. School, Taran Taran Athletics
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1 2 8
13. - Khalsa Sr. Sec. School, Baba Budha, Taran Taran Athletics
Football
14. Springdale Sr. Sec. School, Amritsar Hockey
15. Government Sr. Sec. School, Fatehabad, Taran Taran Football
16. Government Girls Sr. Sec. School, Kairon, Taran Taran Athletics
Handball
17. Gurunanak Dev University, Amritsar Athletics
Kabaddi
, Volleyball
18. Khaisa Sr. Sec. School, Ropar Handbali
19. DAV College, Amritsar Judo
Weightlifting
20. Punjab University Chandigarh Badminton
Football
Gymnastics
Hockey'
Swimming .
NORTHERN, Sonepat
Haryana
1. Bhavna Public School, Sector-15, Panchkula Table Tennis
2. Babu Ananat Ram Jénta College Kanal, Distt. Kaithal Volleyball
3. S.D. College, Panipat Kabaddi
Delhi
4, Yuvashakti School, Rohini Handball
5. Mamta Modern School, Vikés Puri Football
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1 2 3
6. Rashtra Shakti Vidyalaya, Village Hastsal, New Delhi - Volleyball
7. Jamia Millia Islamia University, New Delhi Athletics
Football
Hockey
Volleyball
CENTRAL
Chhattisgarh
1. Yugantar Public School, Rajnandgaon Basketbali
Madhya Pradesh
2. Lok Manya Tilak High School, Ujjain Gymnastic
3. Loyala Public School Hockey
SUB-CENTRE, Lucknow
Uttarakhand
1. Brahaspati Sports Academy Narayanpur, Udham Singh Nagar Volleyball
2. Summer Valley, Dehradun Table Tennis
VUttar Pradesh
3. SJS Public School, Rae Babreily Hockey
4, Kirtu Rai Inter College, Athagowan, Sayadpur, Gazipur Hockey
5. Magabaran Singh, College, Karmpur, Gazipur Hockey
7.  Ranveer Ranjay P.G. College, Amethi Football
8. Khandvari Devi Inter College, Chandauli HMS Islamic Inter Athletic
College, Etawa i
Hpckey
S. U.P.Badminton Academy, Vipinkhand, Lucknow Badminton
10.  Karamat Hu_ssain P.G.College, Lucknowv Hockey
11.  Nandini .Nagar Mahavidyalaya, Gonda Weightlifting
12, joiv Gandhi »Degre~e Coliege, Sultanpur Shooting
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1 2 3
13. Godwin Public School, Meerut Shooting
VVushu
: Athletics
14, U.P. Inter College, Varanasi Basketball
Football
Hockey
SOUTHERN
Andhra Pradesh
1. Kalleda»rRuraI School, Kalleda, Warangal vArchery
Karanataka
2, Sr. Adichunchangiri Compoéite High School, Shimoga Athletics
Kerala
3. Malabar Christain College Hr. Sr. School, Calicut Football
4, Mar Athasius College, Kothamangalam | Athletics
5. Mar Basil Higher Sec. School, Kothamangalam Athletics
6. St. George's Higher Sec. School, Kothmangalam, Ernakulam Athletics
7. St. Thomas College Kozhencherry Volleyball
8. Kalladi Higher Sec. School, Kumaramputhur, Palakkad Athletics
9. Sarvajan High School, Puthukode Hockey
10.  Parli High School, Palakkad . Athletics
11.  Mundur High School, Mundur . Athletics
12. Mary Matha High .School, Panthalamphdarn, Hockey
13. Nirmla College, Muvattupuzha, Ernakulam Football
14.  Christ College, Irinjalakuda Hockey
-15.  Cherupushpa High School, Cherupushpam, Kannur Basketball
16 Kottayam Raja High School, Pathiriyad, Kannur

Hockey
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1 2 3
Tamil Naau
17. Government Higher Sec. School, Thittaacherry Volleyball
NORTH EASTERN
Manipur
1. . Mary Kom Boxing Academy, Imphal Boxing
Mizoram
Women Hockey Centre, Thenzan (SAG Ext.) Hockey
3. Lunglel (SAG Ext.) Boxing
Judo
Taekwondo
Wrestling
4. Ramhlun (SAG Ext.) Boxing
~ Football
N Table Tennis
SUB-CENTRE GUWAHATI
Assam
1. .Dibrugarh University, Dibrugarh, Tinsukia Badminton
Table Tennis
EASTERN
Odisha
1. Berhampur University, Beharampur, (Ganjam) Weightlifting
2. S.D. Vidyapitha, Paikashi Volleyball
3. Binjhua High Sch(;ol, PO Bhinjhuha Archery
4, Government High School, Thakurgoda, Mayurbhanj Archery
5. Chandua Government High School, Thakurgoda Athletic
6. Karanjia College, Mayurbhanj. - Football
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Centre for Excellence (COE) Scheme

282

SL.No. . Centre/Region Discipline
1 2 ' 3
WESTERN
Gujarat
1. Gandhinagar ‘ Kabaddi
Maharashtra
2. Kandivali ' v Athletics

Hockey and Wrestling
CENTRAL

Madhya Pradesh

3. Bhopal Athlgtics, Hockey, Kayak, Cano, Judo
'Northern
Haryana

4, Sonepat Boxing, Kabaddi and Judo

5. Hisar Boxing

SUB-CIENTRE, Lucknow
Uttar Pradesh
6. Lucknow Weightlifting
NS NIS
Punjab
7. NIS Patiala N Athletit-:s, Cycling, Judo and Hockey
SOUTHERN
Karnataka
8. Bengaluru Athletics, Hockey and Weightlifting
Kerala

9. Kollam » Athletics, Cycling and Volleyball
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LNCPE Trivandrum

10. Trivandrum
EASTERN
West Bengal
1. Kolkata

NORTH EASTERN

Athletics, Cycling, Swimming and Volleyball

Archery, Athletics, Football, Gymnastics and Table Tennis

Athletics, Boxing, Cycling, Fencing, Karate, Taekwondo,
Weightlifting And Wushu

Manipur
12. Imphal
[Translation]

Agricultural Production in Bundelkhand

3037. SHRI RADHA MOHAN SINGH:
SHRI HARI MANJHI:

Will the, Minister of AGRICULTURE be pleased to
state:

(a)  whether there has been a bumper crop of
wheat, gram, arhar and mustard etc. in the Bundelkhand
and other drought prone areas of the country;

(b) if so, the details thereof, crop-wise;

_(c}  whether the Government has formulated any
scheme for providing incentive to the farmers in the said
regions including Bundelkhand; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Yes, Madam.
There has been very good produétiqh of foodgrains and

oilseeds during the year 2011-12 in the country including
Bundelkhand and other drought prone areas. The
production of major crops of rice, wheat, gram, arhar and
mustard during 2011-12 in the country is given below:—

Crop-wise production of foodgrains and Oil seeds
during the year 2011-12 (2nd Advanced estimate)

(in million tonnes)

Rice 102.75
Wheat 88.31
Gram 7.66
Arhar 2.72
Total foodgrains. 250.42
Mustard 75
Total cilseeds 208

(c) and (d) Incentives have been provided to the
farmers, including farmers of Bundhelkhand region, to

procure agriculture inputs such as quality seeds,
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nutrients, plant agriculture inputs such as quality seeds,
nutrients, plant protection chemicals, farm machinery
under various crop development schemes. However, State
Governments of Uttar Pradesh and Madhya Pradesh have
been advised to earmark separate amount form the
allocations made_to the state under various schemes for
the identified interventions as special package for drought
mitigation in the Bundelkhand region. A separate
Bundelkhand Package under the supervision of National
Rainfed Area Authority (NRAA) has been under
implementation for Integrated Water Shed Development

of the region.
Agricultural Productivity

3038. SHRI SYED SHAHNAWAZ HUSSAIN: Will the
Minister of AGRICULTURE be pleased to state:

(@)  whether the agricultural productivity of Bihar is
less in comparison to the national standard/norms;

(b) if so, the details thereof and the reasons

therefor;

(c) the details of the steps taken/schemes
formulated by the Government to bring the agricultural
productivity of Bihar to the national standard;

(d) the details of the expenditure incurred on
agricultural research and development in Bihar during the

last three years and the current year; and

(e) the details of funds utilised during the said
period and the success achieved as a result thereof so

far?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Yes, Madam.
Small and fragmented land holdings, recurrent flood in
North Bihar and drought like situation in South Bihar,
iregular and uneven monsoon rain, traditional crop

VAISAKHA 4, 1934 (Saka)
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management practices, sub-optimal use of critical inputs

coupled with inadequate institutional credit, power
“infrastructure for agriculture, flood control measures are

some of the reasons for low productivity in the State.

() A number of Agriculture development Schemes
and Programmes such as National Food Security Mission
(NFSM), Rashtriya Krishi Vikas Yojana (RKVY), Integrated
Scheme of Oilseed, Pulses, Maize and Oil palm
(ISOPOM), Macro Management Mode of Agriculture étc.
have been implemented in the state for increasing the
production and productivity of crops. The special scheme
of Bringing Green revolution in Eastern India (BGREI)
initiated in 2010-11 mainly'foéuses on enhancing'thé
production and productivity of rice based cropping system
in the eastern region including Bihar.

(d) and (e) The details of expenditure incurred on
agricultural development in Bihar during the last three
years and the current year is indicated hereunder—

Year 2008-09 2009-10 2010-11 2011-12

Fund utilization  191.34 320.84 734.11 787.86

(Rs. Crore)

In addition to above, an amount of Rs. 18.05 crores
has been spent by All india Coordinated Research Project
on Chickpea (AICRP) centre's/regional research stations
of ICAR towards Crop research in Bihar during last three

- years and Rs 7.19 crores for the current year.

BGREI coupled with other agriculture development
programmes implemented by Bihar Government has
resulted in significant increase in rice, wheat and other
crops. Promotion of hybrid rice technology has gained
popularity and has contributed for increased production
of rice.

The programmes have been successful in increasing
the seed replacement rate, increased adoption of farm
mechanization, good agronomic practices like system of
rice intensification, hybrid rice technology, green manuring
and organic farming.



287 Written Answers

[English]
Playing of National Anthem

3039. SHRI KULDEEP BISHNOI: Will the Minister of
HOME AFFAIRS be pleased to state:

(a)  whether the Government is aware that certain
multiplex in the country especially in Haryana are
violating the provisioné of the Preventions of Insult to
National Honour Act, 1971 by playing the National
Anthem before the movie starts;

(b) if so, the number of such incidents reported
during the last three years, State-wise; and

(é) the steps taken by the Government to prevent
such incidents in future? '

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) No, Madam. There is also no
provision -in the Prevention of Insuits to National Honour
Act, 1971 abou! playing of National Anthem before the
start- or end of movies.

(b) and (c) Do not arise.
[Translation]
Reception of DD Programme

3040. SHR! JAI PRAKASH AGARWAL: Wili the
- Minister of INFORMATION AND BROADCASTING be
pleased to state:

~ (@)  whether the reception of quality programmes

telecast on Doordarshan and broadcast on radio is
unsatisfactory in various parts of the country including in
the rural and border areas;

(b) if so, the details thereof and the reasons

therefor, S(ate-wise;

(c)  whether the Government proposes to increase
the number of transmitters in the said areas during the

Xil Five Year Plan;
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(d) if so, the details thereof, State-wise; and

(e) if not, the reasons therefor and the remedial
measures taken/being taken by the Government to

improve the quality of programmes?

THE MINISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING (DR. S.
JAGATHRAKSHAKAN): (a) to (d) Prasar Bharati has

"informed that Doordarshan telecasts programmes in-

satellite and terrestrial mode. Quality of Doordarshan

transmissions in both the modes is satisfactory.

At present, there are 1415 TV transmitters in
Doordarshan network, which provide coverage to about
92% population of the couniry and about 81% area. All
the areas uncovered with terrestrial transmitters, along
with rest of the country have been provided muiti-channel
TV coverage through Doordarshan's free-to-air DTH

service.

in Xit Five Year Plan, Doordarshan has proposed
establishment of some transmitters in border areas only
for further strengthening of TV,coverage. State-wise
locations of these transmitters are given in the enciosed
Statement. However this is subject to approval by the
Government.

Regarding AIR, the reception quality of the AIR
programmes is found satisfactory. Radio Audience Survey
conducted during the year 2010-11 reveals channel-wise
opinion on reception quality of AIR programmes by the
respondents from all the six zones across the country
covering both the rural and urban areas was found

satisfactory.

In Primary Channel, majority of the respondents
(63.4%) opined reception quality as satisfactory. Whereas
in Vividh Bharati Channel more than half of the
respondents (50.3%') opined reception quality satisfactory.
As far as FM channel is concerned more than half of the
respondents (56.1%) opined satisfactory quality. Similar
situation was found in the rural and border areas.

In order to augment the coverage, the scheme for
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setting up of 305 new MW/FM Transmitters of various
capacities in the country has already been approved
under 11th Plan and is under implementation.

Proposal for setting up of new FM Transmitters of
various capacities at 385 new places has also been made
in the 12th Plan, however, the allocation of funds and

approval by Planning Commission is awaited.

(e) Doordarshan has taken up the digitalization of
production and transmission facilities for further
enhancement of technical qualities of programmes.

Statement

New transmitters proposed in Xl Five Year Plan

State ‘Proposed location Capacity
1 - 2 3
Bihar Forbesgan;j HPT
Raxaul HPT
Jaynagar HPT

Uttar Pradesh Nishangara HPT
Bankatwa HPT
Naugarh (Siddarth HPT
Nagah

Uttarakhand Pithoragarh HPT
Tanakpur HPT

Rajasthan Karanpur HPT
Khajuwala HPT
Daw HPT
Bharewala HPT
Jeniyo v HPT
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1 2 3
Kishangarh HPT
Gujarat Tharad HPT
Koteshwar HPT
Arunachal Tawang | HPT
Pradesh ' v
Seppa HPT
Bomdilla HPT
Daprijo HPT
Koloriang, (Kurung HPT
Kumey)
Along HPT
Yingkiong .. HPT
Anini HPT
Hawai HPT
Changlang LPT
Khosa LPT 7
Ziro LPT
Mizoram Champhai HPT
Manipur Moreh HPT
Tripura Rabiraipara LPT
Belonia HPT
Assam Karimganj HPT

HPT : High Power Transmitter.
LPT : Low Power Transmitter.

Note: Locations and capacity of some of the transmitters

may change due to technical considerations.
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Issuance of Allotment Letters by DDA

3041. SHRI KAUSHALENDRA KUMAR: Will the
Minister of URBAN DEVELOPMENT be pleased to state:

(a) whether the Delhi Development Authority
(DDA) has issued allotment/demand letters to the
successful applicants in the draw held for allotment of all
types of flats including HIG flats in various sectors of
Dwarka under the recent housing scheme;

(b) if so, the details thereof;

(c)  whether earthquake resistant techniques have
been used for laying the foundations of the said flats;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF

URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a)
Yes, Madam. DDA has informed that Demand-cum-
allotment letters have already been issued by DDA to
successful applicants of all types of flats including HIG
flats in various sectors of Dwarka under DDA Housing
Scheme-2010, except 484 flats of Vasant Kunj D-6 and
217 flats of Sector-18B Dwarka.

(b)  The details of the flats in which the Demand-
cum-aliotment letter have already been issued:—

- HIG 2581 flats
MSG 461 flats
LG : 11,193 flats
JANTA 648. - flats

Under Expandable Housing Scheme
A Type 267 flats
B Type 109 flats

(c) and (d) Yes, Madam. DDA has informed that this
is made as per provisions of 1S 1893-2002.
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(e) Doesn't arise in view of reply above.
[English] *
NDMA Guidelines on Disasters

3042. SHRI SURESH_ANGADI: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the National Disaster Management
Authority (NDMA) has formulated guidelines on various

disaster specific subjects;
(b) if so, the details thereof;

(¢} whether National and State disaster
management plans are to be prepared on the basis of

these guidelines; and
(d) if so, the details thereof?

‘"THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (a) and (b) Yes, Madam. NDMA has
prepared the guidelines on various disaster specific

subjects:—

1. Earthquakes

2. Tsunamis
3. Cyclones
4, Floods '

5. Urban Flooding

6. Drought
7. Landslides and Snow Avalanches
8. Nuclear and Radiological Emergencies

(Unclassified Part-1)
9. Chemical Disasters (Industrial)

10. Chemical (Terrorism) Disasters
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11. Medical Preparedness and Mass Casualty
Management

12. Biological Disasters

13.  Psycho-Social Support and Mental Health
Services in Disasters

14. Preparation of State Disaster Management
Plans

15.  Incident Response System

16. National Disaster Management Information
and Communication System

17.  Scaling, Type of Equipment and Training of Fire

Services

(c) and (d) The Disaster Management Act, 2005
mandates the National Authority for laying down guidelines
to be followed by the State Authorities in drawing up the
State Plan and by the different Ministries or Departments
of the Government of India for the purpose of integrating
the measures for prevention of disaster or the mitigation
of its effect in their development plans and projects. The
National Disaster Management Authority has issued
guidelines for preparation of State Disaster Management
Plans in July, 2007.

[Translation]

Commercial and Contract Farming in
Horticulture

3043. SHRI BHISMA SHANKER AL/IAS KUSHAL
TIWARI: Will the Minister of AGRICULTURE be pleased
to state:

(a)  whether the Government proposes to promote
commercial and contract farming particularly of horticulture
produce for the benefits of farmers in the country;

(b) if so, the details thereof;

(¢} whether some corporate houses and
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multinational companies have evinced their interests in

this sector;
(d) if so, the reaction of the Government thereto;

(e) whether the Government has formulated any
scheme to promote agriculture based industry in the

country; and
) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Yes, Madam.
Government has been promoting commercial farming of
horticulture produce. Under the scheme of "Development
of Commercial Horticulture through Production and Post
Harvest Management" financial assistance is provided to
farmers for hi-tech commercial horticulture production,
post harvest management, primary processing and
marketing infrastructure etc. The financial assistance is
provided in the form of credit linked back ended subsidy
@20% of the total project cost limited to Rs. 25.00 lakh
per project in general areas and Rs. 30.00 lakh per
project in North East Region, Hilly and Scheduled areas.

in order to promoté market reforms for facilitating
alternative marketing channels such as contract farming,
a model Agricultural Produce Marketing Committee
(APMC) Act has been circulated to all the States and
Union Territories in 2003 for its adoption. The model Act

provides amongst other the detailed provision of contract

- farming. The States which have adopted contract farming

provisions are: Andhra Pradesh, Arunachal Pradesh,
Assam, Chhattisgarh, Goa, Gujarat, Himachal Pradesh,
Jharkhand, Karnataka, Madhya Pradesh, Maharashtra,
Nagaland, Odisha, Rajasthan, Sikkim, Mizoram, Tripura,
Punjab, Uttarakhand, Haryana and Union Territory of
Chandigarh. The contract farming provisions are intended
to promote marketing of agricultural produce including

horticulture produce.
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(c) and (d) Yes, Madam. The Government has been
promoting commercial farming and contract farming of
horticulture produce in the country.

(e) and (f) Yes, Madam. Government has been
promoting primary processing and value addition of
agriculture based industry in the country. Under the
scheme of Development/Strengthening of Agriculture
Marketing Infrastructure, Grading and Standardisation
(AMIGS), assistance is provided for development of
agriculture marketing infrastructure projects in agriculture
and allied sectors including that for dairy, meat, fisheries
and minor forest produce. Under the scheme of National
Horticulture Mission, assistance is provided for
development of cold chain and primary processing

facilities for the horticuitural produce.

Ministry of Food Processing Industries also provides
assistance for Cold Chain, Value Addition and Preservation
Infrastructure with the objective of promoting integrated
cold chain and preservation infrastructure facilities from

the farm gate to the consumer.
Paddy Diseases

3044. SHRI DEVJI M. PATEL: Will the Minister of
AGRICULTURE be pleased to state:

(a)  whether the production of paddy crops has
been adversely affected/declined in several parts of the
country due to fungus diseases;

(b} if so, the details thereof, and

(c) the steps taken by the Government for
prevention of diseases caused by Rhizoctonia fungus in
paddy crops?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER

OF STATE IN THE MINISTRY OF PARLIAMENTARY ’

AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Yes, Madam.
As informed by Indian Council of Agricultural Research,
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diseases in general damage crops resulting in a yield loss
of about 10-30% as evidenced by multi-locational
experiments carried out across the country. Among the
fungal diseases, blast, brown spot, sheath blight, sheath

rot, false smut and bakanae cause significant yield losses.

()  Following steps are being taken by Government
for the prevention of disease caused by Rhizotonia fungus
in paddy crops:—

1. Deep ploughing in summers and burning of
stubbles.

2, Selection of resistant varieties of seeds.

3. Seed Treatment with chemical fungicides and

bio-pesticides as recommended by the State
Agricultural Universities (SAUs).

4, Adopt optimum spacing.
5. Avoid excess doses of fertilizers.
6. Eliminate weed hosts.

7. Avoid flow of Irrigation water from infected
fields to healthy fields.

8. Foliar spray of chemical fungicides as

recommended by SAUSs.
Dairy Development

3045. SHRI BHOOPENDRA SINGH: Will the Minister
of AGRICULTURE be pleased to state:

(@) the projects being implemented for dairy
development under special package in Bundelkhand; and

(b) the progress made so far in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE AND MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING INDUSTRIES (DR.
CHARAN DAS MAHANT): (a) National Rainfed Area

Authority, under the Planning Commission is implementing
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the special package in Bundalkahand for dairy
development in 7.districts of Uttar Pradesh and 6 districts
of Madhya Pradesh covering the ‘compenents of
establishment of Dairy Cooperative Societies, installation
of bulk milk coolers, upgradation of dairy plants/chilling

centers, capacity building, Al Training, exposure visit etc.

(b)  Under the Bundelkhand package an amount of
Rs. 26.74 crore and Rs. 41.31 crore have been approved
and released for implementation in the states of Uttar
Pradesh and Madhya Pradesh respectively for dairy

development.

Against the target of 820 Dairy Cooperative Societies,
315 societieé in Madhya Pradesh and 335 societies in
Uttar Pradesh have been established so far. Nine bulk
milk coolers have been set up in Bundelkhand district of
Madhya Pradesh. The existing milk processing plant at
Jhansi is being upgraded with modern processing
facilities (20,000 liter per day capacity) through NDDB.
Similarly, the processing plant at Sagar District (Madhya
Pradesh) is being upgraded to 20,000 liter per day
capacity. The construction work at both the plants is under
progress. Four milk chilling centers in Uttar Pradesh are
‘also in the process of upgradation. In Madhya Pradesh,
against the target of 25,000 liter per day milk collection,
24,000 liter is being collected. Similarly, Uttar Pradesh
state also has achieved more than 50% of the targeted
(60,000 liter per day) dairy milk collection.

Promotion of Tribal Culture

3046. SHRI MANIKRAO HODLYA GAVIT: Will the
Minister of CULTURE be pleased to state:

(a) whether the Government has any scheme/
programme to promote tribal culture;

(b) if so, the details thereof;

(¢}  whether the Government provides financial
assistance to Non-Governmental Organisations engaged
in promoting the cultures of various tribes in the country
including Mabharashtra; and-
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(d) if so, the details thereof during the last one

year and the current year, NGO-wise?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) and (b) The Government has
various schemes operated by it for development of
diverse culture of the country and its heritage including
tribal Culture. Details of such schemes operated by
Ministry of Culture are given in the enclosed Statement.

In addition, protection and preservation of tribal art
and culture etc. is also carried out by several attached,
subordinate and autonomous organisations under the

Ministry of Culture.

(c) and (d) The information is being collected and will

be laid on the table of the House.

Statement
SI.No. Name of Scheme
1 2

1. Financial Assistance to Professional Groups and
Individuals engaged for specified Performing Arts
Projects

2. Cultural Functions Grant Scheme (CFGS)

3. Grantin aid to Voluntary organizations for organising

Centenaries/Anniversaries

- 4, Financial Assistance for preservation and

development of Buddhist/Tibetan Culture and Art

5. Financial Assistance for preservation and
Development of Cultural Heritage of the Himalayas

6. - Cultural Heritage Youth Leadership Programme

7. Financial Assistance for publication of Magazines
and Journals dedicated to Indian Culture and

Heritage
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8.  Financial Assistance for Book Fairs, Book Exhibitions
and Participation in |International Book Fairs/
Publishing Events, etc.

9.  Award of Scholarships to Young Artistes in Different
Cultural Fields

10. Award of Fellowships to Outstanding persons in the
field of Culture

11. Tagore National Fellowship for Cultural Research

12. Financial Assistance to Persons Distinguished
in Letters, Arts and Such other Walks of life who
may be in indigent circumstances and their
dependents

13. Building Grants including Studio Theatres
14, Tagore Cultural Complexes

15.  Financial Assistance for 'Setting Up, Promotion and
Strengthening of regional and Local Museums'

16. Revised Norms/Guidelines for setting up 6_f new

Science Cities and Science Centres

17. Grant in Aid to voluntary Organizations/ Societies for
Development and maintenance of National
Memorials

18. Tagore Commemoration Grant Scheme (TCGS)

[English]
TRP System

3047. SHRI L. RAJAGOPAL:
SHRI M. VENUGOPALA REDDY:

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the details of the private Television Rating
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Points (TRPs) rating agencies functioning in the country
alongwith the status of their recognition/accreditation by
the Government;

(b)  the details of deficiencies noted in the existing
TRP system;

(c) the terms of reference and composition of the
Committee constituted in the recent past to review the
existing TRP system in the country;

(d)  the extent to which the new TRP system would
cover all the telecasting services like TV channels, cable,
DTH, Internet Protocol TV, FM, etc. and the time by which
it is likely to be implemented;

(e)  whether the Government proposes to set up an
institutional mechanism to monitor the TRP ratings/grant
accreditation/standardisation to the private players involved

in generation of TRPs; and

1} if so, the details thereof alongwith the time by
which action in this regard is likely to be taken?

THE MINISTER OF STATE 'IN THE MINISTRY
OF INFORMATION AND BROADCASTING
(SHRI CHOUDHURY MOHAN JATUA): (a) At present,
generation of Television Rating Points (TRP) falis
exclusively in the domain of the private industry.. No
recognition/accreditation has been provided by the
Ministry. As per the Report of the TRP Committee, which
was set up in May, 2010 by the Government under the
chairmanship of the former Secretary General, FICCI,
there are two private sector agencies carrying out
television audience measurement, namely, Television
Audience Measurement (TAM) and Audience Measurement
and Analytics Ltd. (AMAP).

(b)}  As per the Report of the TRP Committee, the
deficiencies in the existing system relate, inter-alia, to the
inadequacy of sample size; Jammu and Kashmir, North
East and..rural areas do not get adequate/any
representation, lack of transparency and reliability in the
methods adopted, etc.
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(c)  The terms of reference and the composition of
the TRP Committee set up by the Government on 5th May,
2010 are given in the enclosed Statement.

(d) The TRP Committee has recommended, inter-
alia, that the sample size to cover all platforms and
technologies such as Terrestrial TV, Digital and Analog
Cable, DTH and IPTV etc. As the recommendations of the
Committee are to be acted upon by the Industry, the report
was sent to the Indian Broadcasting Foundation for
appropriate action. The Broadcast Audience Research
Council has commenced preparatory activity for the
purpose and is likely to start publishing rating reports by
July, 2013

(e) and (f) No such recommendation for any such
mechanism at the level of the Government was made by
the TRP Committee. In fact, the TRP Committee also
recommended that Joint industry body, i.e., the Broadcast
Audience Research Council (BARC) is the most effective
way forward for accuracy and robustness in TRP system-

self-facilitation with broad-based and inclusive mindset.
Statement

Composition of the Committee to review the
existing TRP System

(i)  Dr. Amit Mitra, Secretary General, — Chairman
FICCI

(i)  Shri Rajiv Mehrotra, Managing — Member
Trustee, PSBT

(iii) Ms. Neeraja Choudhary, - Member
Eminent Journalist

(iv} Director, Indian Institute of — Member
Management, Ahmedabad
or his Nominee

(v) Director, indian Statistical -  Member

Institute, Kolkata or his
Nominee -
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(vi) Shri D.S Mathur, Retired — Member
Secretary to GOI

(vii) Joint Secretary (Broadcasting), ~ Member
Ministry of Information and Secretary

Broadcasting
Terms of Reference of the Committee:

1. To examine whether the competition for higher TRPs
is having an adverse and negative impact on the
content of television programmes and the extent

thereof.

2. To examine the present system of generation of

TRPs with particular reference to the following:—
a. Adequacy of sample size.

b. Whether the present system accurately
captures viewing habits of the people the

country.

c. Whether the viewership of the country as a
whole in terms of area is being reflected
adequately, including rural areas and regions

like Jammu and Kashmir and North-East.

d.  Whether the viewership of all sections of

society is being captured adequately.

e. Whether the viewership of all distribution
platforms including Terrestrial, Cable, DTH,
IPTV, is being accounted for.

f. Whether there is adequate transparency in
selection of sample homes for placing people's

meters.

g.  Whether the current disclosure norms adopted
by the rating agencies inhibit desirable
transparency in generation of TRP ratings.

h.  Whether the currént Audit System adopted by
TRP agencies is adequate and transparent.
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i. The shareholding pattern of existing agencies
in the TRP business and the extent to which
shares are held by interested parties/
stakeholders viz., advertisers, advertising
agencies and broadcasters.

3. To examine whether an industry-led body like
BARC, as recommended by TRAI, is the most
appropriate mechanism to create TRPs without the
existing deficiencies. If so, then the composition and
the mandate of such a body.

4, In case the committee finds that an industry-led
body may not be appropriate, it may examine and
recommend models

alternative including

Government's role in such models.

5. To examine whether, as an alternative, Government
should set up an institutional mechanism through
legislation which may either generate TRP ratings
directly or work as an accreditation/standardization
body while leaving the work of generation of TRPs
to private players.

6.  Any other issue related or incidental to this subject

matter,
Futures Trading

3048. SHRI RAMSINH RATHWA: Will the Minister
of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to  state:

(a)  whether the Government has received the
report of the Parliamentary Standing Committee on Food,
Consumer Affairs and Public Distribution regarding

futures trading;
(b) if so, the details thereof;

() whether the Government has initiated -any
action on the recommendations of the said Committee;

and

(d) if so, the details thereof?
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THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) Yes,
Madam. The Department related Parliamentary Standing
Committee on Food, Consumer Affairs and Public
Distribution after examination of the Forward Contracts
(Regulation) Amendment Bill, 2010 submitted its 15th
Report on 22nd December, 2011. The Committee broadly
endorsed the Bili making inter alia the following

recommendations:—
General recommendations

(i) the exercise of the powers by the Government
with prudence while imposing/lifting ban on
trading on certain agricultural commodities
especially the food grains taking into
consideration the prevailing market situations
and keeping in mind the interests of farmers

and consumers;

(i) urgent need to launch massive awareness

campaign;

(iii) upgrade infrastructure including accredited
warehouses, chain of cold storage; quality

control and grading of agricultural produce;

(iv)  bringing spot and futures under one regulatory

framework;

(v) allowing Banks, Insurance companies and
Mutual funds to participate in the Commodity
Markets in order to provide better price

discovery; and

(vi) exploring ways and means to ensure fixing a
reasonable minimum limit on transaction size

by the Exchanges.
Specific recommendations

(i) slight modification of the definition of the

"Commodity Derivative";
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(i)  prescribing qualifications and tenure of the
Chairman and Members of Forward Markets
Commission;

(i)  constitution of a Selection Committee for
selection of Chairman and other Members of
FMC;

(iv)  prescribing time limit for laying of audited
accounts of FMC in House of Parliament;

(v) revision in penalties for contravention of
certain provisions of Chapter |V of the Act;

(vi)  withdrawal of tax exemption after five years;

(vii) allowing foreign participants/foreign inter-
mediaries in Commodity Market;

(viii) defining the terms "Insider Trading” and “price

sensitive information” inclusively and

illustratively in the Bill; and

(ix) appointment of investigating authority in
FMC.

(c) and (d) The recommendations of the Committee

are under examination.
Loan for Godowns

3049. SHRI AMARNATH PRADHAN: Will the Minister
of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a)  whether the Government has formulated any

plan to provide loan at a lower interest rate for
warehouses and storage sector in order to minimise the
. . wastages;

(b) if so, the details thereof indicating the names
of the banks and other agencies chosen to provide the
" said loans;

(c)  whether the Government is planning to rope in
the private players under Public Private Partnership mode
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to meet the target of storage capacity of 52.32 lakh tonnes;
and

(d) if so, the details thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) In
2011-12 the Government of India announced an amount
of Rs. 2000 crore from the Rural Infrastructure
Development Fund (RIDF)for creating warehousing
facilities. The operating guidelines for financing
warehousing infrastructu're has been issued by National
Bank of Agriculture and Rural Development (NABARD).
Financial assistance is available under this Scheme to
State Governments, agencies owned/supported by
Central/State Governments, cooperatives, etc. It has also
been extended by way of refinance to the banks to
finance establishment of warehousing infrastructure.
Accordingly, all proposals sanctioned by Regional Rural
Banks, State/ District Central Cooperative Banks, urban
Cooperative Banks and Scheduled Commercial Banks
during 2011-12 for establishment of warehousing
infrastructure are eligible for refinance from NABARD
under the above Scheme. Main features of the RIDF

_(Warehousing) 2011-12 is given in the enclosed

Statement-|.

(c) and (d) Due to the increased procurement of
foodgrains and to reduce the storage under Cover and
Plinth (CAP), the Governn'ient formulated a Scheme for
construction of storage godowns through private
entrepreneurs, Central Warehousing Corporation (CWC)
and State Warehousing Corporations (SWCs) under the
Public Private Partnership (PPP) mode. Assessment of
additional storage needs under the scheme is based on
the overall procurement/consumption and the storage
space already available. For  the consuming areas,
storage capacity is to be created to meet four months
requirement of PDS and other Welfare Schemes in a
State. For the procurement areas, the highest stock levels
in the last three years are considered to decide the
storage capacity required.
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Based on this analysis and criteria laid down in the
scheme, State-wise capacity requirement and locations
were identified. Under the scheme, the Food Corporation
of India would now give a guarantee of ten years for
assured hiring to the private entrepreneurs. A capacity of

about 152 lakh tonnes is to be created in 19 States.
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The State-wise details are given in the enclosed
Statement-I!. Out of this tenders have been finalized for
creation of storage capacity of about 90.75 lakh tonnes
as on 31.03.2012 by the private entrepreneurs. CWC and
SWCs are constructing 5.4 and 14.756 lakh tonnes

respectively under the Scheme.

Statement-|

Main features of RIDF (Warehousing 2011-12)

Tenure of Loan

Rate of Interest

Sl.  Type of borrowers
No.

Security

1. State Governments

State-owned/assisted
Entities Central
Government owned/

Assisted Entities

2.  State-owned/assisted
Entities Central
Government owned/
Assisted Entities -
without RBI mandate/
Government Guarantee

as applicable

3. Private Entities,

entrepreneurs

7 years

More than
7 years upto

12 years

7 years

More than
7 years upto

12 years

7 years

More than

7 years

Upto 7 years/
more than
7 years

RIDF rates (at present
6.5%)

RIDF rates + add!l. Cost for
the extended tenure funds
from NABARD

RIDF rates (at present
6.5%)

RIDF rates + addl. Cost
for the extended tenure
funds from NABARD

RIDF rates + risk premium

RIDF rates + cost for the
extended tenure funds
from NABARD + risk

premium

RIDF rates + risk premium
+ cost for the extended
tenure funds from NABARD

(for' > 7 years)

State Government mandate
registered with the RBI

Primary Security + Escrow of
recei\}ables, etc. + Govern-
ment Mandate to cover any
shortfall in repayment

Primary Security + collateral
security + Escrow of receiv-

ables, etc.

Primary Security + collateral
security + Escrow of receiv-

ables, etc.

Primary Security + collateral
security + Bank Guarantee +

Escrow of receivables, etc.
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Statement-l]
Figures in MTs
Sl State Total Capacity Approved
No. under PEG Scheme
1. Punjab 5125000 .
2. Uttar Pradesh 1860000
3. Haryana 3880000
4, Rajasthan 250000
5.  Himachal Pradesh 142550
6.  West Bengal 1566600
7. Bihar 300000
8.  Odisha 300000
9. Chhattisgarh 222000
10. Madhya Pradesh ‘ 435000
11.  Maharashtra 655500
12. Andhra Pradésh 451000
13. Karnataka 416500
14. Tamil Nadu 345000
15. Jharkhand 175000
16. Jammu and Kashmir 361690
17. Kerala 15000
18. Gujarat 80000
19. Uttarakhand 25000
Grand Totai 15:195,840

to Questions 310

Expenditure on Transportation of
Foodgrains

3050. SHRI M. VENUGOPALA REDDY: Will the
Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the expenditure incurred on
transportation of foodgrains for distribution under the
Public Distribution System (PDS) pushes up the cost of
foodgrains;

(b) if so, the details thereof indicating the economic
cost, central issue price, expenditure incurred on transport
and final price for distribution of foodgrains under PDS
during each of the last three years and the current year;

(c)  whether the Government proposes to construct
godowns including base depots at strategic locations so

as to reduce the cost on transport of foodgrains;

{(d) if so, the details thereof and the time limit fixed
for the purpose; and

(e) the other steps proposed to be taken to
rationalise and check such wasteful expenditure?

THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) The
Central Issue Prices (CIPs) of foodgrains distributed
under Targeted Public Distribution System (TPDS) are
uniform throughout the country and have not been revised
since July, 2002. However, the end retail price of
foodgrains distributed under TPDS, except under Antyodaya
Anna Yojana (AAY), is fixed by the respective State
Governments/Union Territory Administrations taking into
account various elements like transportation costs from
the FCI depots to fair price shops, storage and handiing
expenses, margins for whole sellers/retailers, etc. The
details of the transportation costs incurred by the States/
UTs is not maintained by this Department.

A Statement-l showing economic cost of foodgrains
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5

and central issue price during the last three years and

current year is enclosed.

(c) to (e)

the guidelines issued from time to time and considering

In FCI, godowns are constructed as per

the various factors such as (i) Engineering feasibility,
(ii) distance for Railway siding in case of Rail-fed
godowns and (iii) PDS requirement of the district.

A capacity of 5,74,230 MT has been proposed to be
constructed by FC! during 12th Five Year Plan.

However, unde'r Private Entrepreneurs Guarantee
Scheme (PEG) for construction of godowns in the country,
the storage gap has been identified on the basis of
4 months requirements of TPDS and other welfare
schemes (OWS) for the consuming areas and the highest
stock level observed during the last three years
fér procuring areas. and accordingly, a capacity of
151.21 Lakh MT has been approved to be created in

APRIL 24, 2012

v to Questions 312

19 States of the country. The state-wise details of capacity
approved and the status of construction work under PEG
scheme as on 31.03.2012 is placed at enclosed

Statement-il.

To reduce the cost of transportation of food grains,
under PEG Scheme, ali godowns of 25,000 MTs or above
capacity will be preferably Railway siding godowns and
all other godowns will be preferablylwithin 8 Kms. of a

Railway goods shed with full rake Railway siding facility.

As per guidelines of PEG scheme, the time period
for completion of godowns is one year after issue of work
order in case of non-Railway siding godown and two
years for Railway siding godoWns for completion. of the

project.

Central Warehousing Corporation (CWC) has plans
to create additional storage capacity of 2.10 Lakh MT
during the year 2012-13.

Statement-|

Economic Cost and Central Issue Prices of rice and Wheat

(Rs./quintal)
Economic Cost 2008-09 2009-10 2010-11 2011-12 2012-13
(Revised (Budget
Estimates) Estimates)
Wheat 1380.58 1424.61 1494.35 1651.93 1822.50
Rice 1740.73 1820.07 1983.11 2184.20 2418.68

(Rs./quintal)

Central Issue Prices since Above Poverty Line

Below Poverty Line Antyodaya Anna

July, 2002 onwards (APL) (BPL) Yojana (AAY)
Wheat 610 415 200
565 300

Rice 830




Statement-Il

State-wise capacity completed by CWC, SWCs and Private Investors under PEG Scheme as on 31.03.2012

ST State Total Capacity Capacity Ca.pacity Total Capacity Capacity Capacity
No. Capacity for which completed in capacity under for which likely to be

Approved tenders by advanced  completed construction  construction completed

under PEG sanctioned 31.03.2012# stage of work is upto - March,

Scheme to Pwvt. completion* yet to start 20133%

Investors+ '
allotted to
CWC &
SwC
1 2 3 4 5 6 7=(5+86) 8 9 10
1. Punjab. , 5,125,000 4,492,738 1,098,900 409,740 1,508,640 2,391,708 998,830 2,681,148
2. Uttar Pradesh 1,860,000 1,470,700 7,000 - 7,000 1,001,000 462,700 1,381,700
3. Haryana$ . - o 3,880,000 1,682,273 394,430 164,700 559,130 592,815 695,028 428,115
4. Rajasthan 250,000 235,000 20,000 - 20,000 200,000 '15,000 128,000
5. Himachal Pradesh 142,550 20,840 - - - 2,500 18,340 15,840
6. West Bengal 156,600 29,600 - - - 29,600 - -
7. Bihar 300,000 120,000 10,000 - 10,000 20,000 90,000 -
. / ’

8. Odisha ; 300,000 300,000 105,400 26,600 132,000 98,600 96,000 130,000
9.  Chhattisgarh . 222,000 222,000 69,750 5,000 74,750 139,200 . 13,050 142,400
"10. Madhya Pradesh - 360,000 360,000 6,400 26,600 33,000 233,600 120,000 312,000

ele”
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1 2 3 4 5 6 7=(5+6) 8 9 10
11. Maharashtra 655,500 589,900 89,250 112,650 201,900 432,430 66,220 383,000
12. Andhra Pradesh 451,000 401,000 101,800 45,300 147,100 264,000 35,200 199,900
13. - Karnataka 416,500 331,500 20,000 33,350 53,350 299,850 11,650 171,500
14. Tamil Nadu 345,000 145,000 35,000 25,000 60,000 25,000 85,000 -
15. Jharkhand 175,000 115,000 ‘ - - - 20,000 95,000 55,000
16. Jammu and Kashmir 361,690 134,000 - 10,000 10,000 18,000 116,000 73,000
17. Kerala 15,000 5,000 - - - 5,000 - -

18. Gujarat 80,000 50,000 - - - 5,000 45,000 45,000
19. Uttarakhand 25,000

#Capacity in column no. 4 has been completed in all respect and is under offer for take over.

Gle
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*Capacity in column no. 5 has been physically completed except some minor ancillary works.
$A capacity of 3,40,000 MT at Bhattu Centre (Haryana) is under re-consideration as per decision of HLC in view of recommendations of Lokayukta, Haryana.

Note: As per KPIs received from regions, it is projected that total capacity of 61 .4@ lakh MT would be completed by the end of March, 2013. This Capacity
includes 57.78 lakh MT for which construction work has already started e{nd 3.68 lakh MT for which construction work is going to start shortly.

suonssenyd 0}
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Security to Foreign Diplomats

3051. SHRI MANISH TEWARI: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the Diplomatic Security Force has
been confined to the drawing board for the last fifteen
years;

(b) if so, the details and the reasons therefor;

(c)  whether such force that was created in 1973
for security of foreign diplomats continued to be run on
temporary basis lacking specialised personnel;

(d) if so, the steps taken to deploy a DSP and the
timeframe within which this force would be operational;

(e) whether it is being considered to provide the
foreign diplomats with personal security cover;

) whether this personal security cover would
extend to their families as well;

(9) if so, the relevant international laws allow
diplomats to deploy private/security personnel from their
respective country with weapons as private security; and

(h) if so, the details thereot?

THE MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMAGHANDRAN): (a) to (f) No, Madam. Government
has constituted Diplomatic Security Force (DSF). 1 Deputy
Commissioner of Police, 1 Assistant Commissioner of
Police and 1 Inspector have been deployed to supervise
the DSF Unit.

Besides, a sizable number of Police personnel/
Central Armed Police Forces personnel have been
deployed under the operational control of DSF on static
guard duties at various embassies and diplomatic
premises.

Security arrangements for diplomatic missions and
diplomats of foreign countries, as also for international

VAISAKHA 4, 1934 (Saka)
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organizations, located in the country are reviewed
periodically on the basis of inputs given by the central
security agencies and appropriate advisories issued to
Delhi Police/State Police. The actual arrangements, based
on these inputs and advisories, as well as loca! threat
assessments, are made by the Delhi Police/State Police
concerned. Based on the inputs given by the central
security agencies, Delhi Police/State Police take suitable
measures to strengthen security.

(g) and (h) Information is being collected and will be
laid on the Table of the House.

Innovative Agricultural Practices

3052. DR. KIRIT PREMJIBHAI SOLANKI: Will the
Minister of AGRICULTURE be pleased to state:

(a) whether the Government has taken note of
various grassroot innovations related to agricultural
practices that could reduce costs and increase agricultural
productions; v

(b) if so, the details thereof; and

{c} the steps proposed to be taken by the
Government to encourage implementation of such
innovations at the national level?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE, MINISTER OF STATE IN THE MINISTRY
OF FOOD PROCESSING INDUSTRIES AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI HARISH RAWAT): (a) and (b) Grass root
innovations in agricuitural practices have been taken note
of for further analysis and development of appropriate
technologies. Efforts are also made to strengthen some
concepts for developing and spreading cost-effective
agricultural practices.

Further, farmers' innovations are also documented by
ICAR and encouraged through National Agricultural
Innovation Project by interacting with farm innovators.
Over 690 such innovations have been documented and
ICAR organized a National Farm Innovators' Meet in 2010,
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with an aim to accord recognition to these innovators and
provide a platform for exchange of experiences. Over 221

farmen;s from 25 States participated.

(6) The ICAR recognizes the innovative farmers,
through Jagjivan Ram Abhinav Kisan Puraskar/Jagjivan
Ram Innovative Farmer Award since 1997. The government
also recognizes the innovators through the National
Innovation Foundation of Department of Science and

Technology.
[Translation]
Fake Encounters

3053. SHRI VISHWA MOHAN KUMAR:
SHRI NEERAJ SHEKHAR:
SHRI P. KARUNAKARAN:

Will the Minister of HOME AFFAIRS be pleased to
state:

(a) the total number of cases of fake encounter
reported/registered, the action taken against the accused
personnel and the compensation paid to the families ofv
the victims during each of the last three years and the
current year, State-wise including Bihar and Chennai;

(b) the total number of fake encounter cases
solved/unsolved and the steps taken by the Government

to solve all the cases;

(¢)  whether the Government_pxroposes to formulate
. a concrete policy to check fake encounters; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) State-wise
details of the total 426 cases registered by the National
Human Rights Commission (NHRC) of alleged fake
encounters by police, defence and central armed policé
forces duting the period 2009-10 to 2011-12 are placed
is given in the enclosed Statement-I. For the current year
2012-13, as on 17.4.12, no such case has been

APRIL 24, 2012
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registered. During the above period, in none of the cases,
any recommendation for disciplinary action/prosecution of
the public servants was made by NHRC. A statement
indicating State-wise details of monetary-relief/

compensation recommended by the NHRC during the ‘
period 1.4.2009 to 31.3.2012 is given in the enclosed

Statement-ll.

(b)  Against 426 cases of alleged fake encounters,
84 cases have been solved and the remaining 342 are
unsolved. For expediting the unsolved cases, concerted
efforts are made by NHRC for obtaining the inquest
reports, post-mortem report, magisterial inquiry report etc.
from the concerned State Governments.

(c) and (d) As per the Seventh Schedule of the
Constitution of india, "Police" and "Public Order" are State
S\ubjects. It is for >the State Governments to take action
in every crime. The Central Government issues advisories,
while the National Human Rights Commission (NHRC)
issues guidelines and recommendations to be followed
by the States/UTs in all cases of deaths in the course of
paolice action.

Statement-|

Sl. Name of the State/ 2009-10 2010-11 2011-12

No. ut

1 2 3 4 5
1. Andhra Pradesh 0 3 5
2. Arunachal Pradesh 0 0 1
3. Assam 5 7 18
4. Bihar ' 1 3 8
5. Chhattisgarh | 3 5 12
6. Goa 0 0 0
7. Gujarat 0 2 2
8. Haryana | 0 2 7




321 Written Answers VAISAKHA 4, 1934 (Saka) to Questions 322
1 2 3 4 5 1 2 3 4 5
9. Himachal Pradesh 0 0 0 32. Daman and Diu 0 0 0
10. Jammu and Kashmir 2 i1 10 33. Delhi 1 2 4
11. Jharkhand 1 6 20 34. Lakshadweep 0 0 0
12. Karnataka 1 0 5 35. Puducherry 0 0 0
13. |
Kerala 0 0 0 Total 103 129 194
14. Madhya Pradesh 1 8 7
” Statement-il
15. Mabharashtra 4 1 2 ,
State's/UT's No. of cases Amount
16. Manipur 32 12 6 .
(in Rs.)
17. Meghalaya 1 3 2 1 2 3
18. Mizoram 0 0 0]
Andhra Pradesh 8 61,50,000
19. Nagaland 0 0 0
Assam 14 75,00,000 -
20. Odisha 3 7 8
Bihar 4 25,00,000
21. Punjab 1 1 2
Chhattisgarh 1 5,00,000
22. Rajasthan 0 3 6
Delhi 2 10,00,000
23. Sikkim ] 0 0
Haryana 3 17,50,000
24. Tamil Nadu 6 2 8
Jammu and Kashmir 2 8,00,000
25. Tripura ] 0 2
’ Jharkhand 4 20,00,000
26. Uttar Pradesh 30 40 42
Karnataka 1 5,00,000
27. Uttarakhand 7 0] 3 :
Madhya Pradesh 5 22,00,000
28. West Bengal 4 11 13
Maharashtra 6 30,00,000
29. Andaman and 0 0 1 .
Manipur 2 11,00,000
Nicobar lIslands
Meghalaya 1 5,00,000
30. Chandigarh 0 0 0
) Rajasthan 1 5,00,000
31. Dadra and Nagar 0 0 (] :
Haveli Tamil Nadu 1 3,00,000




323 Written Answers

APRIL 24, 2012

1 -2 3
Uttar Pradesh 88 4,84,00,000
Uttarakhand 11 61,00,000
West Bengal 1 5,00,000
Total -~ 155 8,53,00,000

'Y

Coordination amongst Security
Agencies

3054. DR. BHOLA SINGH:
SHRI JOSE K. MANI:

Will the Minister of HOME AFFAIRS be pleased to
state:

(@)  whether there have been reports of lack of
coordination between Central intelligence agencies and
State police;

(b) if so, the details thereof; and

(c) the measures taken to improve data
sharing between State forces and Central intelligence

agencies?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHR! JITENDRA SINGH): (a) to (c) No,
Madam. There exists effective coordination between the
Central and the State intelligence, security and Police
agencies. An executive order has been issued on
31.12.2008 under which Multi-Agency Centre (MAC), is
' obliged to share intelligence with all other agencies,
including agencies of the State Governments and Union
Territories. Like-wise, all other agencies are obliged to
share intelligence with MAC. Representatives of the
Member Agencies of the MAC meet regularly to undertake
threat assessment. The strength of Intelligence Bureau
has also been augmented. The Multi-Agency Centre in fhe
Intelligence Bureau has been strengthened and re-

organized to enable it to function on 24x7 basis.

to Questions 324

.

[English]

Study Centres in Jails

3055. SHRI S. SEMMALAI: Will the Minister of HOME
AFFAIRS be pleased to state:

(@)  whether the National Institute of Open Schooling
has started study centres in all major jails of the country;

(b)  if so, the details thereof and the number of jails
where such study centres have been started:

(c)  whether vocational training may also form part
of the study curriculum for the prisoners; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI JITENDRA SINGH): (a) and (b)
"Prison” is a State subject as per entry 4 of List-ll of the
Seventh Schedule to the Constitution of India. Therefore,
the administration and management of prisons is primarily
the responsibility of the State Governments. Data is not
maintained centrally in this regard. However, in Delhi jails,
National Institute of Open Schooling Study Centre was
established in the year 1994 in.Central Jail No. 3, Tihar,
New Delhi. ’

(c) and (d) As per data compiled by National Crime
Records Bureau (NCRB) at the end of year 2010, 36995
prison inmates were trained under different vocational
trainings during 2010.

[Translation]
Supreme Court Direction on Kidnapping

3056. SHRIMAT!I JAYSHREEBEN PATEL: Will the
Minister of HOME AFFAIRS be pleased to state:

(a)  whether the Supreme Court had directed the
Government to set up a special team to control kidnapping
cases in the country;

(b) if so, the details thereof and the reaction of the

Government thereto;
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(c) whether the Government has received any
suggestion from the National Human Rights Commission
(NHRC) in this regard; and

(d) if so, the details thereof and the reaction of the

Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRiI JITENDRA SINGH): (a) to (d)
Ministry of Home Affairs is not aware of any such direction
from Supreme Court or submission from National Human
Rights Commission regarding kidnapping cases in the
country. However there are recommendations from NHRC
regarding missing childreﬁ. NHRC's recommendations
have been sent to the State Governments/UT
Administrations for necessary action.

Ministry of Home Affairs has issued letter dated
4th December, 2009 to all State Governments citing a
standard order of Delhi Police (No. 252/09 dated
24,10.2009) regarding procedure to be followed in
respect of missing persons so as to facilitate easy tracking
of missing persons across the country.

In a separate advisory on Advisory on missing
children-measures needed to prevent trafficking and trace
the children-regarding dated 31st January, 2012, it was
specifically advised to the States/UTs to prevent children
from being victims of any heinous or organized crime such
as, victims of rape, sexual abuse, child pornography,
organ trade etc.

Ministry of Home Affairs has sent detailed advisories
dated 9th September, 2009 and 14th July, 2010 on
combating Human Trafficking and Crime against Children
to all State Governments/UTs.

Supply of Weapons by